
List of cases which were e-filed during the month of DECEMBER 2023

Court District Court Room Case Type Case Number Advocate Advocate email id

1 CENTRAL Execution Petition EX COMM-583/2023 02.12.2023 9654854905 01.12.2023

OMP COMM-175/23 04.12.2023 9811101934 02.12.2023

Suit for Recovery CS COMM-1553/2023 05.12.2023 RAJIV MEHRA 9811164491 04.12.2023

Suit for Recovery CS COMM-1562/2023 08.12.2023 9718621607 07.12.2023

Suit for Recovery CS COMM-1581/23 14.12.2023 JAGRITI JAIN 7042312972 13.12.2023

Execution Petition EX COMM-601/2023 15.12.2023 9811935158 14.12.2023

OMP (I) COMM-788/23 18.12.2023 ANISH BHOLA 9811452022 16.12.2023

Suit for Recovery CS COMM-1617/2023 20.12.2023 9810195013 19.12.2023

Suit for Recovery CS COMM-1637/2023 23.12.2023 9871922265 22.12.2023

Suit for Recovery CS COMM-1638/2023 23.12.2023 AMIT KHANNA VS. MD. TOFIQ VIKAS BHATIA 9811379676

vksbht6@gmail.com

22.12.2023

2 CENTRAL 9 OMP(COMM) 174/2023 04-12-2023 9560800427 02-12-2023

9 EX(COMM) 588/2023 06-12-2023 9810149006

NA

05-12-2023

S.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

SH. SANJEEV 
KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

301, Extension 
Block, Tis Hazari 
Courts, Delhi

MODERN CREDIT LTD. VS. 
HARIHAR POLYMERS

PRANAV 
GOYAL

Legal.pranavgoyal@g
mail.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

Petition U/s 34 of Arbitration & 
Conciliation Act, 1996

RAM KISHORE VS. RAHUL 
FASHION PVT. LTD.

KAUSHAL 
GAUTAM

officeofkaushalgauta
m@gmail.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

DARSHAN KUMAR ARORA VS. 
KUMAR SONS AUTO PVT. LTD.

rajivmehraadv@yaho
o.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

STATE BANK OF INDIA VS. AMRIN 
KHAN

BANKE BIHARI 
SHARMA

advocatebkmassociat
es@rediffmail.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

MARICA AGRONOMICS VS. DESAI 
AGRIFOODS LTD.

unlegalgroup@gmail.
com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

S.P.P FOOD PRODUCTS VS. 
SANWA BUSINESS LTD.

BHARAT 
ARORA

aroragourav177@gma
il.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

Petition U/s 9 of Arbitration & 
Conciliation Act, 1996

TATA CAPITAL FINANICAL VS. 
JAIN ENTERPRISES

anishbhola17@yahoo.
com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

S. CHAND AUTO LTD. VS. PUSHP 
LATA SHARMA

RAJESH 
KUMAR

kumarrajeshadv@yah
oo.com

301, Extension 
Block, Tis Hazari 
Courts, Delhi

STATE BANK OF INDIA VS. ANKIT 
JAIN

GOPAL CHAND 
SHARMA

gcsharma@gmail.co
m

301, Extension 
Block, Tis Hazari 
Courts, Delhi

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

Ramotar Ram Singh Vs Mahindra & 
mahindra Finance `

Hakim Khan 

hakimkhan82@gmail
.com

Viraj Vadehra Vs Square Dorcom Pvt 
Ltd 

bhunesh singh 



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

2 CENTRAL

9 CS(COMM) 1566/2023 09-12-2023 9312400662 08-12-2023

9 OMP(I)(COMM) 777/2023 13-12-2023 ANISH BHOLA 9811452022 12-12-2023

9 OMP(I)(COMM) 778/2023 13-12-2023 ANISH BHOLA 9811452022 12-12-2023

9 OMP(COMM) 178/2023 18-12-2023 9810827672

NA

17-12-2023

9 M DL 808/2023 18-12-2023 9717099220 17-12-2023

9 CS(COMM) 1602/2023 18-12-2023 9818182925 17-12-2023

9 OMP(I)(COMM) 791/2023 19-12-2023 ANISH BHOLA 9811452022 18-12-2023

6 OMP(I)(COMM) 792/2023 19-12-2023 ANISH BHOLA 9811452022 18-12-2023

6 M.DJ 811/2023 19-12-2023 9811192957 18-12-2023

6 CS(COMM) 1608/2023 19-12-2023 8279971561

NA

18-12-2023

9 CS(COMM) 1620/2023 20-12-2023 9810459344 19-12-2023

9 CS(COMM) 1630/2023 22-12-2023 VED PRAKAH 9711900673 21-12-2023

9 CS(COMM) 1626/2023 21-12-2023 9953413632 20-12-2023

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

MOHAMMAD TEHSEEN VS 
MOHAMMED MOHSIN

SH RAJESH 
SHARMA

thecaltrade@gmail.co
m

HDFC BANK LTD VS 
DHARMENDER SINGH 

Anish_bhola17@yaho
o.com

HDFC BANK LTD VS AFZAL 
HUSAIN

Anish_bhola17@yaho
o.com

Infinite Bio Energ Vs Rama Electrics 
And Machinery And Others

Rajinder Singh

bank of baroda Vs Prabhu Dayal Eram Khan

eramadv2000@grt;~
ail.com 

Viscom Systems Lpp Through Its 
Partner Vs Simpkins School

HEMANT 
MANJANI

hemantmanjaniadv@
gmail.com

Idfc First Bank Vs Sumant Kumar 
Agarwal 2900

Anish_bhola17@yaho
o.com

Idfc First Bank Vs Bhagat Singh 
Saggu 3104

Anish_bhola17@yaho
o.com

Shib Dass And Sons Pvt Ltd Vs 
Haryana Machinery Store

Deepak Kohli

eepak@hotmail.com
Manish Sukhija Vs Municipal 
Corporation Of Delhi

Sh. Vidya Sagar

kanchan fashion Vs Sudhir Kumar 
Tuteja

Subhash 
Chandra 

chandraadvo31@gma
il/com

Punjab National Bank Vs Srb Group 
Of Company

ADVOCATEPRAKAS
HVED@GMAIL.COM

Chirag Gupta Vs Meenakshi 
Electricals

Dr. Rita 
Sanghavi 

ADV.RITA.SANGHA
Vl@GMAIL.COM



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

2 CENTRAL

9 OMP (I) (COMM.) 808/2023 21-12-2023 ANISH BHOLA 9811452022 20-12-2023

3 CENTRAL Suit for Recovery CS COMM-1579/2023 13.12.2023 SURYA UPPAL 9745804588 11.12.2023

Suit for Recovery CS COMM-1594/2023 15.12.2023 9711771000 14.12.2023

Suit for Recovery CS COMM-1601/2023 18.12.2023 9899426760 16.12.2023

Suit for Recovery CS COMM-1609/2023 19.12.2023 BANK OF INDIA VS ASHA JAIN J K SHARMA 9811161300 16.12.2023

Suit for Recovery CS COMM-1624/2023 21.12.2023 9953413632 20.12.2023

Suit for Recovery CS COMM-1631/2023 22.12.2023 PARAS 9211448899 21.12.2023

U/S 9 ARBITRATION OMP(I)COMM-766/2023 06.12.2023 DCB BANK VS AMAN KUMAR ANISH BHOLA 9811452022 06.12.2023

U/S 9 ARBITRATION OMP(I)COMM-784/2023 18.12.2023 ANISH BHOLA 9811452022 16.12.2023

U/S 9 ARBITRATION OMP(I)COMM-785/2023 18.12.2023 DCB BANK VS MOHD. NAIM ANISH BHOLA 9811452022 16.12.2023

APP. U/O XLVII & SEC. 114CPC MIS.DJ. 774/2023 4..12.2023 VASUDEV 9810021690 03.12.2023

MIS.DJ. 794/2023 09.12.2023 ICICI BANK LTD VS RITU RAJ 9811802239 08.12.2023

4 CENTRAL MISC EX 11.12.2023 9871040589 11.12.2023

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

dcb Vs Indresh Kumar Singh

Anish_bhola17@yaho
o.com

MS. ILLA RAWAT, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03

303, Extension 
Block, Tis Hazari 
Courts, Delhi

NARENDER SINGH V/S SANJEEV 
KUMAR @GOLDY

ADVOCATESURYAU
PPAL@GMAIL.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

JITENDER PLASTICE VS ACE 
FOOT MARK PVT LTD

RAKESH 
KUMAR

RAKESHADVOCATE
18@GMAIL.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

SARTHAK SARDANA VS RAJNISH 
KUMAR

NEERAJ 
YADAV

ADCOVATENEERAJ
@GMAIL.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

ADVOCATEVARUNS
HARMA@GMAIL.CO
M

303, Extension 
Block, Tis Hazari 
Courts, Delhi

CHIRAG GUPTA PROP. OF KENT 
INDUSTRIES VS TRIMULA 
ENTERPRISES

ANITA 
SINGHAL ADVOCATEANITASI

NGHAL@GMAIL.CO
M

303, Extension 
Block, Tis Hazari 
Courts, Delhi

CANARA BANK VS SAGEETA & 
ORS

PARASSONS@GMAI
L.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi ANISHBHOLA17@Y

AHOO.COM
303, Extension 
Block, Tis Hazari 
Courts, Delhi

TATA CAPITAL FINANCE 
SERVICES VS AMARJEET 
EARTHMOVERS ANISHBHOLA17@Y

AHOO.COM
303, Extension 
Block, Tis Hazari 
Courts, Delhi ANISHBHOLA17@Y

AHOO.COM
303, Extension 
Block, Tis Hazari 
Courts, Delhi

PRADEEP KUMAR TYAGI VS SHIV 
BATRA

ADVOCATE.VASUDE
V@HOTMAIL.COM

303, Extension 
Block, Tis Hazari 
Courts, Delhi

APP. U/S 21 FOR REALIZATION 
OF ENTIRE AMOUNT

AMRENDER 
KUMAR

indolexlaw@gmail.co
m

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, 
COMMERCIAL  
COURT-04

304 EXTENSION 
BLOCK THC

 M Ex/796/2023 ICICI BANK LIMITED VS 
ASHWANI KUMAR

AMRENDER 
KUMAR

INDOLEXLAW@GM
AIL.COM

http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_t&appFlag=ecourtis#
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4 CENTRAL

MISC EX 11.12.2023 9871040589 11.12.2023

RECOVERY CS(COMM)1572/2023 12.12.2023 DOLLY 9810383385

NA

08.12.2023

RECOVERY CS(COMM)1574/2023 12.12.2023 A.K. TRIVEDI 9810104312 07.12.2023

ARBITRATION OMP NO /779/2023 14.12.2023 ANISH BHOLA 9811452022 12.12.2023

RECOVERY CS (COMM)1588/2023 15.12.2023 N.C.SHARMA 9810145572 12.12.2023

ARBITRATION OMP I (COMM)787/2023 18.12.2023 ANISH BHOLA 9811452022 12.12.2023

MISCDJ MISC DJ/814/2023 20.12.20323 SANJAY GOEL VS. AMIT GUPTA JUST JURIS 9810945207 15.12.2023

RECOVERY CS(COMM)1618/2023 20.12.2023 S.K. GUPTA 9810298124 18.12.2023

RECOVERY CS (COMM) 1635/2023 22.12.2023 9310250694 15.12.2023

RECOVERY CS (COMM) 1636/2023 23.12.2023 9818621098 18.12.2023

RECOVERY CS (COMM) 1639/2023 23.12.2023 SWATI JINDAL 9911232024

NA

22.12.2023

EXECUTION EX (COMM) 586/2023 05.12.2023 9911083183

NA

05.12.2023

ARBITRATION OMP I (COMM)795/2023 19.12.2023 9873347330 18.12.2023

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, 
COMMERCIAL  
COURT-04 304 EXTENSION 

BLOCK THC
 M Ex/797/2023 ICICI BANK LIMITED VS 

SUSHMITA DUTT
AMRENDER 
KUMAR

INDOLEXLAW@GM
AIL.COM

304 EXTENSION 
BLOCK THC

M/S TARA CHAND WALAITI RAM 
VS. M/S K.P. ENTERPRISES

304 EXTENSION 
BLOCK THC

M/S R.P SINGHAL BUILDERS PVT 
LTD VS. MUNICIPAL 
CORPORATION OF DELHI COMMISSIONER@

MCD.NIC.IN
304 EXTENSION 
BLOCK THC

HDFC BANK LTD VS. ANKUR 
TYAGI

ANISH_BHOLA17@
YAHOO.COM

304 EXTENSION 
BLOCK THC

M/S SUDHIR ROAD CARRIERS VS. 
M/S JCT LIMITED

SHARMAADVOCAT
E@GMAIL.COM

304 EXTENSION 
BLOCK THC

DCB BANK LTD VS., PRAVENDRA 
SINGH & ORS

ANISH_BHOLA17@
YAHOO.COM

304 EXTENSION 
BLOCK THC

JUSTJURISOFC@G
MAIL.COM

304 EXTENSION 
BLOCK THC

SH. MAHENDER KUMAR GUPTA 
VS. IQBAL SINGH CHHACHI

VIKAS_6687@YAHO
O.CO.IN

304 EXTENSION 
BLOCK THC

ARPIT PAPERS PVT LTD VS. 
MANISH ENTERPRISES

JYOTI 
SHARMA

JYOTI.LAW811@GM
AIL.COM

304 EXTENSION 
BLOCK THC

RADHA KASERA VS. CROWN 
ENTERPRISES

SH. SUMIT 
KUMAR RANA

adsumitrana@gmail.c
om

304 EXTENSION 
BLOCK THC

M/S SOUTH DELHI PHARMA VS. 
INTERLINKS OVERSEAS PVT LTD 

304 EXTENSION 
BLOCK THC

ICICI BANK LIMITED VS. RAVI 
SHANKAR MAKHIJA

MANISH 
DEWAN

304 EXTENSION 
BLOCK THC

IDFC FIRST BANK LTD VS. 
SHANKAR KUMAR MAHTO

MAYANK 
MAHAJAN

mayank_mahajan05
@yahoo.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
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Advocate Mobile 
Number

Date of e-
filing

4 CENTRAL

ARBITRATION OMP 179/2023 19.12.2023 9868206903 18.12.2023

EXECUTION EX (COMM) 604/2023 19.12.2023 8920586266 15.12.2023

EXECUTION EX (COMM) 605/2023 19.12.2023 8920586266 15.12.2023

COUNTER CLAIM Counter claim 78/2023 22.12.2023 9891404883 22.12.2023

5 CENTRAL RECOVERY CS (COMM)/1569/2023 11-12-2023 23-01-2024

RECOVERY CS (COMM)/1570/2023 11-12-2023 27-02-2024

RECOVERY CS (COMM)/1548/2023 02-12-2023 20-01-2024

RECOVERY CS (COMM)/1555/2023 05-12-2023 98793815146 08-02-2024

RECOVERY CS (COMM)/1564/2023 09-12-2023 22-01-2024

SPECIFIC PERFORMANCE OMP (I) (COMM)/772/2023 06-12-2023 DCB BANK LTD Vs AKIL KHAN 18-01-2024

RECOVERY CS (COMM)/1563/2023 09-12-2023 19-01-2024

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, 
COMMERCIAL  
COURT-04

304 EXTENSION 
BLOCK THC

REHMAN ALI VS. HDFC BANK LTDPRAKHAR 
SHARMA

info@indiantm.com
304 EXTENSION 
BLOCK THC

ICICI BANK LIMITED VS. 
KUNAL MAHESHWARI

SUNITA 
SINGH

sunitasingh666@gma
il.com

304 EXTENSION 
BLOCK THC

ICICI BANK LIMITED VS. 
PAWAN KUMAR

SUNITA 
SINGH

sunitasingh666@gma
il.com

304 EXTENSION 
BLOCK THC

CMR GREEN TECHNOLOGIES LTD 
VS. GLOBUS TRANSITOS PRIVATE 
LIMITED

gulafsha gupta

gulafshagupta10@gm
ail.com

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

305 EXTENSION 
BLOCK THC

LANDSEA IMPEX LIMITED Vs 
JASMINE SUITS AND FABRICS 
PVT LTD

Neelam 
Malik(P),

305 EXTENSION 
BLOCK THC

Central Bank of India Vs Raj Kumar Ramraghvendra 
kumar(P),

305 EXTENSION 
BLOCK THC

M/s Horn Ok Please Media Vs M/s 
Spg Consumer Products Pvt Ltd

MAYANK 
AHUJA(P),

305 EXTENSION 
BLOCK THC

BANK OF BARODA Vs Hiral Lal CHITRA  
MALHOTRA(P),

IP@ASHOKALAW.C
OM

305 EXTENSION 
BLOCK THC

NALINI GUPTA Vs DEUTCHE 
BANK

ANJALI 
NEHRA(P),

305 EXTENSION 
BLOCK THC

ANISH 
BHOLA(P),

305 EXTENSION 
BLOCK THC

SANJAY GOEL Vs PRADEEP 
KUMAR

SANTOSH 
KUMAR(P),



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
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Advocate Mobile 
Number

Date of e-
filing

5 CENTRAL

RECOVERY CS (COMM)/1567/2023 09-12-2023 22-01-2024

RECOVERY CS (COMM)/1573/2023 12-12-2023 9540197757 22-01-2024

RECOVERY CS (COMM)/1576/2023 13-12-2023 9811452022 02-02-2024

EXECUTION Execution (Comm)/598/202314-12-2023 9811452022 07-02-2024

EXECUTION Execution (Comm)/599/202315-12-2023 9811452022 24-01-2024

SPECIFIC PERFORMANCE OMP (I) (COMM)/786/2023 18-12-2023 9811452022 03-02-2024

EXECUTION 18-12-2023 18-01-2024

RECOVERY CS (COMM)/1607/2023 19-12-2023 26-02-2024

RECOVERY CS (COMM)/1613/2023 20-12-2023 9811452022 15-02-2024

RECOVERY CS (COMM)/1612/2023 20-12-2023 9811452022 15-02-2024

SPECIFIC PERFORMANCE Misc DJ/813/2023 20-12-2023 31-01-2024

RECOVERY CS (COMM)/1634/2023 22-12-2023 24-02-2024

RECOVERY CS (COMM)/1633/2023 22-12-2023 9810481021 24-01-2024

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

305 EXTENSION 
BLOCK THC

M/S SHREEDAYAL ENTERPRISES 
PVT LTD Vs NAND LAL

SANJAY 
KUMAR(P),

305 EXTENSION 
BLOCK THC

BAKSHI BROS AGENCIES PVT LTD 
Vs AVS PRODUCTS INDIA PVT LTD

VAIBHAV 
YADAV(P),

CJSNJURIS@GMAIL
.COM

305 EXTENSION 
BLOCK THC

TIRUPATI INDUSTRIES Vs 
SUDHIR AGARWAL

Arun Arun(P),

ANISh_bhola17@yah
oo.com

305 EXTENSION 
BLOCK THC

Durgesh Kohli Vs Shaheed Abbas TANUSHKA 
KOHLI(P),

ANish_bhola17@yah
oo.com

305 EXTENSION 
BLOCK THC

UMESH JAIN Vs MUNICIPAL 
CORPORATION OF DELHI

satyendra 
kumar singh(P),

ANIsh_bhola17@yah
oo.com

305 EXTENSION 
BLOCK THC

TATA CAPITAL FINANCIAL 
SERVICES LTD Vs SHREE MALAN 
BAI CONSTRUCTION CO

ANISH 
BHOLA(P),

ANISH_bhola17@yah
oo.com

305 EXTENSION 
BLOCK THC

Execution (Comm)/603/2023 M/s HARSHRINGAR Vs M/S 
SHAILJA PARK LIMITED

Kumar 
Shubham  
Kushwaha(P),

305 EXTENSION 
BLOCK THC

Vivek Bansal Vs Rajesh Kumar Hardik 
Aggarwal(P),

305 EXTENSION 
BLOCK THC

Amit Khanna Vs Shankar Saxena Vikas Bhatia(P),

ANISH_bhola17@yah
oo.com

305 EXTENSION 
BLOCK THC

AMIT KHANNA Vs Mahrendra Vikas Bhatia(P),

ANISH_bhola17@yah
oo.com

305 EXTENSION 
BLOCK THC

RUKMANI POLYMER PVT LTD Vs 
ENN TEE INTERNATIONAL LTD 
AND ANR

SAI DEEP 
KAUSHIK(P),

305 EXTENSION 
BLOCK THC

M/S PRESTO STANTEST PVT LTD 
Vs Sandeep Singh

SUNIL 
SINGH(P),

305 EXTENSION 
BLOCK THC

Canara Bank Vs Uday Kaur Pratap Chandra  
Rana(P),
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Advocate Mobile 
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5 CENTRAL

SPECIFIC PERFORMANCE Misc DJ/823/2023 23-12-2023 09-02-2024

SPECIFIC PERFORMANCE OMP (COMM)/181/2023 23-12-2023 22-01-2024

6 CENTRAL SUIT FOR RECOVERY 1550/2023 05.12.2023 PINKY SUIT VS NIYAJ KHAN 9811218876 03.12.2023

SUIT FOR RECOVERY 1551/2023 05.12.2023 HEMANT GUPTA VS NEERAJ RAKESH 9718353555 03.12.2023

773/2023 08.12.2023 IDFC BANK VS TANYA 9811330059 06.12.2023

774/2023 08.12.2023 IDFC BANK VS SOMNATH 9811330059 01.12.2023

775/2023 08.12.2023 IDFC BANK VS CHAND BABU 9811330059 01.12.2023

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-05

305 EXTENSION 
BLOCK THC

ICICI BANK LTD Vs TRISHUL 
TOWERS PVT LTD

VIPUL 
GOEL(P),

305 EXTENSION 
BLOCK THC

Shri Sidhi Vinayak Enterprises Vs 
Textiles India

Anubhav 
Tyagi(P),

MS. BARKHA 
GUPTA, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)

COURT ROOM 
410

HITENDRA 
KUMAR

OFFICE@ACECONSI
LIUM.COM

COURT ROOM 
410

ADVRAKESH@GMA
IL.COM

COURT ROOM 
410

OMPi MAYANK 
MAHAJAN

MAHAJANADV1993
@GMAIL.COM

COURT ROOM 
410

OMPi MAYANK 
MAHAJAN

MAHAJANADV1993
@GMAIL.COM

COURT ROOM 
410

OMPi MAYANK 
MAHAJAN

MAHAJANADV1993
@GMAIL.COM



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
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Petitioner Name VS Respondent 
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Advocate Mobile 
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6 CENTRAL

MISC DJ 795/2023 11.12.2023 ATUL RAWAT 9999132159 07.12.2023

SUIT FOR RECOVERY 1600/2023 16.12.2023 YASH KOTAK NA

NA

11.12.2023

SUIT FOR RECOVERY 1615/2023 19.12.2023 9555654545

NA

11.12.2023

SUIT FOR RECOVERY 1610/2023 20.12.2023 SBI VS ARUN KUMAR NA 11.12.2023

799/2023 20.12.2023 DCB BANK VS JASWANT ANISH BHOLA 9513069789 12.12.2023

800/2023 20.12.2023 DCB BANK VS RAHISUDDIN ANISH BHOLA 9513069789 12.12.2023

801/2023 20.12.2023 DCB BANK VS TANIYA ANISH BHOLA 9513069789 14.12.2023

MS. BARKHA 
GUPTA, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)

COURT ROOM 
410

PUNJAB DISTRIBUTORS VS 
SWARAN ENGINERING

RAWATADV@GMAI
L.COM

COURT ROOM 
410

M/S SAURABH INTERNET VS 
NOIDA

COURT ROOM 
410

RAJDEEP STEELS VS 
VARDHAMAN

NEERAJ 
SHARMA

COURT ROOM 
410

BANKE BIHARI 
SHARMA

SHARMABANKE@G
MAIL.COM

COURT ROOM 
410

OMPi

ANISHBHOLAADV@
GMAIL.COM

COURT ROOM 
410

OMPi

ANISHBHOLAADV@
GMAIL.COM

COURT ROOM 
410

OMPi

ANISHBHOLAADV@
GMAIL.COM



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

6 CENTRAL

SUIT FOR RECOVERY 1616/2023 20.12.2023 TEKNODOME INDIA VS CYBE KARAMVEER 9654531730 17.12.2023

SUIT FOR RECOVERY 1629/2023 22.12.2023 9811087091 22.12.2023

7 CENTRAL SUIT FOR RECOVERY CS(COMM) 1549/2023 02.12.2023 9811179171 01.12.2023

SUIT FOR RECOVERY MISC. DJ 773/2023 04.12.2023 RAHUL DEV VS CHHAVI PARASARDEEPAK RAO 9899090801 01.12.2023

SUIT FOR RECOVERY CS(COMM) 1557/2023 07.12.2023 A.K. TRIVEDI 9871441764 02.12.2023

SUIT FOR RECOVERY ARB.A.(COMM) 5/2023 08.12.2023 9818774088 04.12.2023

SUIT FOR RECOVERY CS(COMM) 1568/2023 11.12.2023 S B PANDEY 9313780408 06.12.2023

SUIT FOR RECOVERY CS(COMM) 1587/2023 14.12.2023 9667489743 13.12.2023

MS. BARKHA 
GUPTA, DISTRICT 
JUDGE, 
(COMMERCIAL 
COURT)

COURT ROOM 
410

ADVKARAMBEER@
GMAIL.COM

COURT ROOM 
410

DELHI JAL BOARD VS M/S 
CHINAR SHIPPING

NARESH 
SHARMA

ADVNARESHSHAR
MA@GMAIL.COM

MS. KAVERI 
BAWEJA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

COURT ROOM 
302

CANARA BANK VS KISHOR 
SHARMA

SANJAY 
AGGARWAL

legalyukti63@gmail.c
om

COURT ROOM 
302

deepakraoadvocate@
gmail.com

COURT ROOM 
302

M/S R.K. GOEL ABHAY KUMAR 
JAIN VS MUNICIPAL CORP. OF 
DELHI

aktrivedilawoffices@g
mail.com

COURT ROOM 
302

PAAVNI ENGINEERING VS UGRO 
CAPITAL LTD.

IMON 
BHATTACHAR
YA

imon.bhattacharya@
gmail.com

COURT ROOM 
302

SUNIL KUMAR VS JITENDRA 
SINGH

sbpandey7@yahoo.co
m

COURT ROOM 
302

NEW INDIA COLOUR COMPANY 
LTD. VS TEX SHADOW PRIVATE 
LTD.

KAJAL 
CHANDRA

kajal.chandra@yahoo
.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
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Advocate Mobile 
Number

Date of e-
filing

7 CENTRAL

SEC. 34 ARBTN. OMP(COMM) 177/2023 15.12.2023 7557244244 13.12.2023

SUIT FOR RECOVERY CS(COMM) 1606/2023 19.12.2023 9310250694 13.12.2023

SEC. 9 ARBTN. OMP(I)COMM 793/2023 19.12.2023 9873347330 18.12.2023

SEC. 9 ARBTN. OMP(I)COMM 794/2023 19.12.2023 9873347330 18.12.2023

SUIT FOR RECOVERY CS(COMM) 1625/2023 21.12.2023 9810294894 18.12.2023

SEC. 9 ARBTN. OMP(I) COMM 806/2023 21.12.2023 ANISH BHOLA 9811452022 20.12.2023

8 Central NIL

9 Central CS (COMM.) CS(COMM)1552/2023 05-12-2023 9212888057 04.12.2023

OMP(I) (COMM.) OMP(I) (COMM.) 765/2023 05-12-2023 9811452022 04.12.2023

MS. KAVERI 
BAWEJA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-07

COURT ROOM 
302

HITESH KUMAR VS SHRIRAM 
TRANSPORT FINANCE CO. LTD.

SAMARTH 
BHUTANI

advocate.sbhutani@g
mail.com

COURT ROOM 
302

ARPIT PAPERS PVT. LTD. VS 
PRACHI PAPERS AND CARDS

JYOTI 
SHARMA

jyoti.law811@gmail.c
om

COURT ROOM 
302

IDFC FIRST BANK LTD. VS ANITA 
BALKISHAN

MAYANK 
MAHAJAN

mayank_mahajan05
@yahoo.com

COURT ROOM 
302

IDFC FIRST BANK LTD. VS MEENU 
GULSHAN

MAYANK 
MAHAJAN

mayank_mahajan05
@yahoo.com

COURT ROOM 
302

HITESH KHURANA VS KANWAR 
ENTERPRISES P. LTD.

RAJESH 
BANATI

rajeshbanati 
@yahoo.co.in

COURT ROOM 
302

HDFC BANK LTD. VS 
DHARMENDER SINGH

Anish_bhola17@yaho
o.com

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-08

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Bank Of Baroda Vs Renuka Mishra CHITRA 
MALHOTRA(P),

Chitramalhotralegal
@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Dcb Bank Ltd Vs Rahul Keshavdutt ANISH 
BHOLA(P),

Anish 
bhola17@yahoo.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
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9 Central

CS (COMM.) CS(COMM)1578/2023 13-12-2023 9210804751 12.12.2023

CS (COMM.) CS(COMM)1591/2023 15-12-2023 9953538322 14.12.2023

CS (COMM.) CS(COMM)1599/2023 16-12-2023 9310250694 15.12.2023

COUNTER CLAIM COUNTER CLAIM/77/2023 22-12-2023 22.12.2023

MISC. DJ MISC. DJ/824/2023 23-12-2023 ICICI BANK Vs Khalid 22.12.2023

MISC. DJ MISC. DJ/772/2023 04-12-2023 9810272564

MISC. DJ MISC. DJ/776/2023 04-12-2023 9810272564

EX/COMM EX/COMM/594/2023 12-12-2023

10 Central 307 Civil CS (COMM)/1545/2023 01-12-2023 9899848679 29-11-2023

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-09

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Muneer Khan Vs Zubair Ahmed Feroz Khan(P),

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Pet Kraft Through Its Partner Sh 
Ayan Alam Vs Ankur Goyal 
Proprietor Dazz Daicor

RAJESH 
KUMAR 
PANDEY(P),

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Arpit Papers Pvt Ltd Vs N S Card 
Through Its Proprietor Mohd Najmul

jyoti sharma(P),

Jyoti.law811@gmail.c
om

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

SEDAN ENGINEERING 
ENTERPRISES AND ANR Vs 
ARANKA INDUSTRIES PRIVATE 
LIMITED

SHIVANG 
SHARMA(P),

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Chetna 
Bhalla(P),

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Mehrab Logistics And Aviation 
Limited VS Mahindra And Mahindra 
Financial Services Limited

MD. MUZAHIR 
HUSSAIN

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Mehrab Logistics And Aviation 
Limited VS Mahindra And Mahindra 
Financial Services Limited

MD. MUZAHIR 
HUSSAIN

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

M/S R K ENTERPRISES Vs BOSE 
DESIGN PVT LTD

SH. VIKAS 
SHARMA

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

Pooja Designers Pvt Ltd Vs M/s. 
Dulhan Suit Collection

Swadesh Bansal

swadeshbansal73804
@gmail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
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Advocate Mobile 
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10 Central

307 Civil CS (COMM)/1559/203 07-12-2023 9312272721 30-11-2023

307 Civil CS (COMM)/1560/203 07-12-2023 9873721515 04-12-2023

307 Misc DJ Misc DJ/787/2023 07-12-2023 9818280772 25-11-2023

307 Civil CS (COMM)/1575/2023 12-12-2023 9818636833 22-11-2023

307 Civil CS (COMM)/1577/2023 13-12-2023 9871437605 09-12-2023

307 Civil OMP (I) (COMM.)/783/2023 14-12-2023 9811452022 12-12-2023

307 Civil CS (COMM)/1597/2023 15-12-2023 9718209970 13-12-2023

307 Civil CS (COMM)/1589/2023 15-12-2023 9654652295 12-12-2023

307 Civil CS (COMM)/1604/2023 18-12-2023 99999421467 16-12-2023

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

M/s. MEHRA SAREES Vs M/s. 
MODELLA SHOP AND ANR

Lalit

advocate.lalit@lalitm
athur.co.in

SHAMAN AGGARWAL Vs SYED 
MOHAMMED RAFI

Varun Gupta

varungupta.adv@gma
il.com

ICICI BANK LTD. Vs TRANZLEASE 
HOLDING INDIA PVT LTD

Chetna Bhalla

punitbhalla@gmail.c
om

Kavish Satija Vs SKCC Personal Care Kamra & 
Associates

Office.advocate.sanje
ev@gmail.com

Munshiram Manoharlal Publishers 
Vs Manohar Publishers Distributors

Pratap Sahani

pratapsahni@yahoo.c
o.in

HDFC BANK LTD Vs DIPIKA 
SHARMA

Anish Bhola

anish_bhola17@yaho
o.com

HERO INVESTCORP PVT LTD Vs 
ASHOK KUMAR

Pramod Kumar 
Singh

aastha@thelegist.com
SHIV GOEL Vs CHARAN DASS 
DINESH KUMAR ANR.

Juhi Arora @ 
Associates

advjuhi.arora@gmail.
com

M/s BHALOTIA TRADING CO. Vs 
NAVARAM

Anant Rao

anantyadav555@gma
il.com
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10 Central

307 Civil OMP (I) (COMM.)/789/2023 18-12-2023 DCB BANK LTD Vs FIRASAT ALI 9811452022 16-12-2023

307 Civil OMP (I) (COMM.)/809/2023 21-12-2023 9873828306 19-12-2023

307 Civil OMP (I) (COMM.)/810/2023 21-12-2023 9873828306 19-12-2023

307 Civil OMP (I) (COMM.)/811/2023 21-12-2023 9873828306 19-12-2023

307 Civil OMP (I) (COMM.)/812/2023 21-12-2023 9873828306 19-12-2023

307 Civil CS (COMM)/1632/2023 22-12-2023 9999320409 15-12-2023

307 Civil CS (COMM)/1641/2023 23-12-2023 9811379676

vksbht6@gmail.com

18-12-2023

11 Central CS (COMM) 11-12-2023 708484777 04.12.2023

CS (COMM) CS (COMM)/1558/2023 07-12-2023 9910515215 06.12.2023

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

Anish Bhola

anish_bhola17@yaho
o.com

M/s. BANSAL CREDITS LTD. Vs 
SANJAY BHATLA

Vikas Sehgal

vikki.sehgal@gmail.c
om

M/s. BANSAL CREDITS LTD. Vs 
SANJAY BHATLA

Vikas Sehgal

vikki.sehgal@gmail.c
om

M/s. BANSAL CREDITS LTD. Vs 
VIJAY KUMAR

Vikas Sehgal

vikki.sehgal@gmail.c
om

M/s. BANSAL CREDITS LTD. Vs 
VIJAY KUMAR

Vikas Sehgal

vikki.sehgal@gmail.c
om

Vani Prakashan Group Vs Digibook 
Technologies Pvt. Ltd.

Ritwik Parikh

ritwikoff@outlook.co
m

Amit Khanna Vs Pawan Girdhar Vikas Bhatia

SH. SANJAY 
SHARMA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

COURT ROOM 310 CS (COMM)/1571/2023 Ashok Gupta Vs Trapthedeal 
Internet Private Limited

Vivek Gupta(P),

advvivekguptad19@g
mail.com

COURT ROOM 310 Rishav Agency Through Its Spa 
Holder Vs Ms Srimander Dass And 
Sons Through Its Partners

Lokesh Jha(P),

advlokesh86@gmail.c
om

http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
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Advocate Mobile 
Number

Date of e-
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11 Central

ARB A (COMM) ARB A (COMM)/8/2023 13-12-2023 9999980081 06.12.2023

ARB A (COMM) ARB A (COMM)/6/2023 09-12-2023 9999980081 07.12.2023

ARB A (COMM) ARB A (COMM)/7/2023 09-12-2023 9999980081 07.12.2023

OMP (COMM) OMP (COMM)/176/2023 11-12-2023 9718844435 08.12.2023

CS (COMM) CS (COMM)/1586/2023 14-12-2023 9718621607 11.12.2023

CS (COMM) CS (COMM)/1593/2023 15-12-2023 9654652295 12.12.2023

CS (COMM) CS (COMM)/1596/2023 15-12-2023 8586834657 14.12.2023

OMP (I)(COMM) OMP (I) (COMM)/790/2023 18-12-2023 9811452022 15.12.2023

CS (COMM) CS (COMM)/1621/2023 21-12-2023 8872113907 18.12.2023

SH. SANJAY 
SHARMA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

COURT ROOM 310 Vinod Kumar Goyal Vs M/s Equitas 
Small Finance Bank Ltd

Deepak 
Yadav(P),

DeepakYadavAdvocat
e @Gmail.Com 

COURT ROOM 310 Vinod Kumar Goyal Vs M/s Equitas 
Small Finance Bank Ltd

Deepak 
Yadav(P),

DeepakYadavAdvocat
e @Gmail.Com 

COURT ROOM 310 Vinod Kumar Goyal Vs M/s Equitas 
Small Finance Bank Ltd

Deepak 
Yadav(P),

DeepakYadavAdvocat
e @Gmail.Com 

COURT ROOM 310 Inder Juneja Vs Sbi Cards And 
Payment Service Limited

Rishi  
Kumar(P),

adv.rishikr@gmail.co
COURT ROOM 310 State Bank Of India Vs Lynda 

Chingthianmawi Hangzo
BANKE BIHARI 
SHARMA(P),

advocatebkmassociat
es@gmail.com

COURT ROOM 310 Ishwar Chand Goel Vs Charan Dass 
Dinesh Kumar

JUHI 
ARORA(P),

advjuhi.arora@gmail.
com

COURT ROOM 310 M/s Banwari Lal Arora And Sons Vs 
S R Foils And Hygiene Private 
Limited

Shivam 
Jasra(P),

jnjlawoffices@gmail.c
om

COURT ROOM 310 Hdfc Bank Ltd Vs Gaurav Sanjay ANISH 
BHOLA(P),

Anish_bhola17@yaho
o.com

COURT ROOM 310 Punjab National Bank Vs Anmol 
Creations And Ors

Akshay Singh 
Rajawat(P),

lawclinicoffice@gmail
.com 
https://rd.apowersoft
.com/4sxg
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11 Central

OMP (I)(COMM) OMP (I) (COMM)/814/2023 21-12-2023 9811452022 19.12.2023

CS (COMM) CS (COMM)/1628/2023 21-12-2023 7827141819 19.12.2023

OMP (I)(COMM) OMP (I) (COMM)/813/2023 21-12-2023 9811452022 19.12.2023

OMP (COMM) OMP (COMM)/180/2023 22-12-2023 9810479344 21.12.2023

12 Central 401 CS(COMM) 1546/2023 01-12-2023 9711424345 24-11-2023

401 CS(COMM) 1544/2023 01-12-2023 ASHISH JAIN 7838656755 9-11-2023

401 CS(COMM) 1554/2023 5-12-2023 K.K. KHETAN 9810389109 17.03.2020

401 OMP(I) COMM 767/2023 5-12-2023 ANISH BHOLA 9811452022 4.12.2023

401 OMP(I) COMM 768/2023 5-12-2023 ANISH BHOLA 9811452022 4.12.2023

SH. SANJAY 
SHARMA, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

COURT ROOM 310 DCB BANK LTD Vs Dharmendra 
Kumar

ANISH 
BHOLA(P),

Anish_bhola17@yaho
o.com

COURT ROOM 310 Amir Chand Jain Prop Of Roop 
Chand Amir Chand Jain Vs M/s 
Rajdeep Paper House And Anr

HIMANSHU 
Verma(P),

verma.himanshu294
@gmail.com 

COURT ROOM 310 Hdfc Bank Ltd Vs Afzal Hussain ANISH 
BHOLA(P),

Anish_bhola17@yaho
o.com

COURT ROOM 310 Nidhi Pandey And Another Vs 
Sabharwal (sole Arbitrator

RAJIV 
BHASIN(P),

rejindergulati07@gm
ail.com

SH. RAVINDER 
BEDI, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

LIFE STYLE V/S ABDUL WAHID 
ISMAIL PAWAR

SHREYAK 
GUPTA

shreyak guplta
JASCH FOILS V/S SUNNY 
MANGLANI

aashish 
legalhub@yahoo.com

M/S SUPER CASETTES 
INDUSTRIES  V/S M/S 
BHIMAVARAM COMMUNITY 
NETWORK

kkkhetan@tseris.net
DCB BANK LTD V/S SUBHAM 
KALLU & ORS

anishbhola17@yahoo.
com

DCB BANK LTD V/S SURESH PAL& 
ORS

anishbhola17@yahoo.
com
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12 Central

401 CS(COMM) 1556/2023 6-12-2023 9212888057 25.11.2023

401 OMP(I) COMM 771/2023 6-12-2023 ANISH BHOLA 9811452022

401 CS(COMM) 1583/2023 14.12.2023 9211033533 13.12.2023

401 CS(COMM) 1584/2023 14.12.2023 9811767517 11.12.2023

401 EXEC(COMM) 597/2023 14.12.2023 UDIT KUMRA 9899900345 13.12.2023

401 CS(COMM) 1580/2023 13.12.2023 9958430361 12.12.2023

401 OMP(I) COMM 798/2023 19.12.2023 9873347330 18.12.2023

401 OMP(I) COMM 797/2023 19.12.2023 9873347330 18.12.2023

401 OMP(I) COMM 796/2023 19.12.2023 9873347330 18.12.2023

SH. RAVINDER 
BEDI, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

BANK OF BARODA V/S M/S 
BIKASH ENTERPRISES

CHITRA 
MALHOTRA

chitramalhotralegal@
gmail.com

DCB BANK LTD V/S JUMEDIN 
UMARRAJAN & ORS

anishbhola17@yahoo.
com

 RITESH BANSAL V/S  RADHEY 
SHYAM AGRAWAL 

KALPANA 
HINGORANI

ADVOCATE_KALPA
NA@YAHOOMAIL.C
OM

STATE BANK OF INDIA V/S ARUN 
KUMAR

BIPLAB 
KUMAR 
MUKHERJEE

ADVOCATEBKM@G
MAIL.COM

METAL FORGINGS PVT. LTD. V/S 
M/S SHREE JEE GENERATOR 
SPARES & ANR.

UDITKUMRA@GMA
IL.COM

PRAMILA JAIN V/S CHANDRAPAL 
SEXENA

RAM PRAKASH 
SONI

INFO@PSLEGALSO
LUTION.COM

IDFC FIRST BANK V/S RAJESH 
RAM KUMAR

MAYANK 
MAHAJAN

mayan_mahajan05@
yahoo.com

IDFC FIRST BANK V/S DEEPAK 
ARORA

MAYANK 
MAHAJAN

mayan_mahajan05@
yahoo.com

IDFC FIRST BANK V/S YUGAL 
SHARMA

MAYANK 
MAHAJAN

mayan_mahajan05@
yahoo.com
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12 Central

401 CS(COMM) 1614/2023 20.12.2023 9910632676

Nil

18.12.2023

401 CS(COMM) 1622/2023 21.12.2023 AJAY GUPTA 9810226738

ajayg557@yahoo.com

16.12.2023

401 EX(COMM) 607/2023 21.12.2023 VEER SINGH 9968474458

NIL

18.12.2023

401 OMP(I) COMM 805/2023 21.12.2023 ANISH BHOLA 9811452022 20.12.2023

401 CS(COMM) 1640/2023 23.12.2023 8285614615 22.12.2023

401 CS(COMM) 1592/2023 15.12.2023 9212888057 11.12.2023

401 CS(COMM) 1642/2023 23.12.2023 MANISH SUKHIJA V/S MCD 9811161525 20.12.2023

13 Central 402 Civil CS (COMM)/1543/2023 01-12-2023 9811594839 21-11-2023

402 Arbitration OMP (I) (COMM)/764/2023 01-12-2023 9811452022 28-11-2023

SH. RAVINDER 
BEDI, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT

SH. GOVIND TRADING COMPANY 
V/S NKS FOODS VENTURES PVT 
LTD

JASMINE 
DETWANI

PARAS RICE PRODUCTS P LTD V/S 
POONAM BANSAL & ORS

ANI MARBALE & GRANITE V/S 
M/S SIMPLEX 
INFRASTRUCTURES LTD & ORS

DCB BANK LTD V/S MURSALIN 
NIJAMUDDIN

anishbhola17@yahoo.
com

NARINDER SINGHV/S BALJEET 
SINGH ARORA

SHOURYA 
UPPAL

advocate.shouryaupp
al@gmail.com

BANK OF BARODA V/S RAM 
HANUMANJI TRADING CO.

CHITRA 
MALHOTRA

chitramalhotralegal@
gmail.com

SATYENDRA 
KUMAR SINGH

sksingh116@gmail.co
m

SH. SANJEEV 
KUMAR SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

M/s Envougue Furnishings India Pvt 
Ltd Vs M/s Soham Agency

Vir Chand 
Yadav(P),

vc.yadav.co@gmail.co
m

DCB BANK LTD Vs Shehnaj 
Jahoorkhan

ANISH 
BHOLA(P),

anishbhola17@yahoo.
com
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13 Central

402 Arbitration OMP (I) (COMM)/763/2023 01-12-2023 9811452022 25-11-2023

402 Civil Execution Execution (Comm)/596/202313-12-2023 9654567373 28-11-2023

402 Arbitration OMP (I) (COMM)/769/2023 05-12-2023 9811452022 02-12-2023

402 Arbitration OMP (I) (COMM)/770/2023 06-12-2023 9811452022 04-12-2023

402 Civil CS (COMM)/1561/2023 08-12-2023 9990389539 07-12-2023

402 Civil CS (COMM)/1565/2023 09-12-2023 9953040048 07-12-2023

402 Civil Execution Execution (Comm)/593/2023 12-12-2023 9891194404 08-12-2023

402 Civil CS (COMM)/1582/2023 14-12-2023 9211033533 12-12-2023

402 Civil CS (COMM)/1598/2023 16-12-2023 9999178173 12-12-2023

SH. SANJEEV 
KUMAR SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

DCB  BANK LTD Vs Pardeep 
Jaibirsingh

ANISH 
BHOLA(P),

anishbhola17@yahoo.
com

R P Builder Vs Mcd Nadeem 
Khan(P),

nadeemkhannassocia
tes@gmail.com

DCB BANK LTD Vs Bhupinder Singh ANISH 
BHOLA(P),

anishbhola17@yahoo.
com

DCB BANK LTD Vs Mohd Aslam ANISH 
BHOLA(P),

anishbhola17@yahoo.
com

M/S KRBL LTD Vs M/S SAGAR 
OVERSEAS

SHARVAN 
KUMAR 
BANSAL(P),

unitedmark@uniteda
ndunited.com

Rakesh Arora Vs Noida Polychem 
Pvt Ltd

MAYANK 
MAINI(P),

lawcmchambers@gm
ail.com

Paras Traders Vs Akash Electrotek 
Engineers Private Limited

Rakesh 
Kumar(P),

rksharma54@gmail.c
om

Ratan Lal Bansal Vs Radhey Shyam 
Agrawal

KALPANA 
HINGORANI(P)
,

advocate_kalpana@y
ahoomail.com

DABUR INDIA LIMITED Vs BAJAJ 
CONSUMER CARE LTD

Umang 
Tyagi(P),

OFFICE@UMANGTY
AGI.COM



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
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Advocate Mobile 
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13 Central

402 Civil CS (COMM)/1585/2023 14-12-2023 8285614615 12-12-2023

402 Civil CS (COMM)/1595/2023 15-12-2023 9718209970 13-12-2023

402 Civil CS (COMM)/1605/2023 19-12-2023 9810564087 13-12-2023

402 Civil CS (COMM)/1602/2023 18-12-2023 LALIT(P), 9312272721 16-12-2023

402 Civil CS (COMM)/1611/2023 20-12-2023 9810134864 16-12-2023

14 West EX Execution (Comm)/465/202301-12-2023 9811331125 23-11-2023

OMP OMP (COMM)/30/2023 06-12-2023 7053427046

Not given

04-12-2023

CS CS (COMM)/930/2023 19-12-2023 9899658074 06-10-2023

EX Execution (Comm)/477/2023 19-12-2023 9999848264 12-12-2023

CS CS (COMM)/931/2023 19-12-2023 ICICI BANK Vs AMIT KUMAR 9213905829 03-10-2023

SH. SANJEEV 
KUMAR SINGH, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT

NARINDER SINGH Vs RR 
AGENCIES

Shourya 
Uppal(P),

ADVOCATE.SHOUR
YAUPPAL@GMAIL.C
OM

Hero Motocorp Ltd Vs Ashok Kumar aastha 
sharma(P),

aastha@thelegist.com
Trishna Trading And Another Vs Om 
Traders

SUBHASH 
CHANDRA  
CHAUHAN(P),

krvip1972@gmail.co
m

Manoj Kumar Aggarwal Vs Rupashi 
Shah

Advocate.lalit@lalitm
athur.co.in

Reeta Agarwal Vs Jatinder Gupta Sameer 
Dewan(P),

sameerdewan123@re
diffmail.com

SH. ASHUTOSH 
KUMAR, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

201
Extn Block

Anuj Dhingra Vs Mahender Singh Rajesh 
Bhatia(P),

rbhatia_advocate@ya
hoo.co.in

201
Extn Block

Manoj Kumar Vs Shri Ram 
Transport Finance Co Ltd

ANIL 
KASHYAP(P),

201
Extn Block

INDIAN OVERSEAS BANK Vs RAVI 
KHARBANDA

BRIJESH 
KUMAR 
TAMBER(P),

officeof 
brijesktamber@gmail
.com

201
Extn Block

Kudos Ayurveda Pvt Ltd Vs Sanjay 
Kapoor

Rajesh 
Bansal(P),

legallexis18@gmail.c
om

201
Extn Block

MANISH 
KUMAR 
DEWAN(P), manish@klfindia.co

m



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
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Advocate Mobile 
Number

Date of e-
filing

14 West

EX 23-12-2023 98103682372 21-12-2023

EX Execution (Comm)/479/2023 23-12-2023 8178357127 21-12-2023

15 West CS(COMM) 887/2023 07.12.2023 9968010672 07.12.2023

CS COMM 888/2023 07.12.2023 8800725748

sbi09111@sbi.co.in

07.12.2023

CS COMM 889/2023 07.12.2023 8800725748

sbi09111@sbi.co.in

07.12.2023

CS COMM 898/2023 11.12.2023 989952802 11.12.2023

CS COMM 915/2023 15.12.2023 9810019814 15.12.2023

CS COMM 916/2023 15.12.2023 9810019814 15.12.2023

OMP(I)/ COMM 459/2023 15.12.2023 9811133644 23.11.2023

CS COMM 921/2023 18.12.2023 9811177238 04.11.2023

CS COMM 922/2023 18.12.2023 B.P. SHARMA 7428650450 05.12.2023

CS COMM 923/2023 18.12.2023 SUNIL KUMAR 9311515886 8.12.2023

OMP(I)/ COMM 464/2023 19.12.2023 9811133644 19.12.2023

SH. ASHUTOSH 
KUMAR, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

201
Extn Block

Execution (Comm)/480/2023 Messrs Salasar Ompex Ltd Vs 
Mukesh Kumar Garg

MUKESH 
KUMAR(P),

shekhawatilegal@yah
oo.in

201
Extn Block

M R B Steel Indusstries Vs Shiva Sai 
Engineering Works

RATTANDIP 
SINGH(P),

lawyer@tripakshalitig
aton.com

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

209
Extn Block

SUPER SIGN INDUSTRIES VS. 
RAJ GUPTA

SANJAY 
KUMAR

209
Extn Block

STATE BANK OF INDIA VS. 
SUNITA TYAGI

ASHOK 
KUMAR 

209
Extn Block

STATE BANK OF INDIA VS. 
SURESH

ASHOK 
KUMAR 

209
Extn Block

KARBI LTD. VS. SAGAR 
OVERSEAS

SHRAVAN 
BANSAL

shravanbansal124@g
mail.com

209
Extn Block

STATE BANK OF INDIA VS. 
VIMLA DEVI

ASHOK 
KUMAR 
BAHL bahlassociates1995@

gmail.com
209
Extn Block

STATE BANK OF INDIA VS. 
SOURAB BAURI

ASHOK 
KUMAR 
BAHL bahlassociates1995@

gmail.com
209
Extn Block

SHRIRAM TRANSPORT VS. 
SANDEEP KUMAR

MANOJ 
KUMAR

manojk.adv@gmail.c
om

209
Extn Block

UNION BANK OF INDIA VS. 
GURDEEP SINGH

ARUN 
NISCHAL

sanjaychadhabsklegal
.org

209
Extn Block

MOHAN MEAKIN LTD. VS. KUBER 
PROPCON PVT. LTD.

support@spnlegal.co
m

209
Extn Block

SUSHIL KUMAR GARG VS. 
RELIANCE DIGITAL PLATFORM 
AND PROJECT SERVICES

sunilknb@gmail.com
209
Extn Block

SHRIRAM TRANSPORT VS. 
KULDEEP TOUR AND 
TRAVELS PVT. LTD

MANOJ 
KUMAR

manojk.adv@gmail.c
om



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration
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Advocate Mobile 
Number

Date of e-
filing

15 West

OMP(I)/ COMM 465/2023 19.12.2023 9811133644 19.12.2023

OMP(I)/ COMM 467/2023 19.12.2023 9811133644 19.12.2023

OMP(I)/ COMM 468/2023 19.12.2023 965081426 19.12.2023

OMP(I)/ COMM 462/2023 19.12.2023 965081426 19.12.2023

OMP(I)/ COMM 463/2023 19.12.2023 965081426 19.12.2023

CS COMM 934/2023 20.12.2023 A.K. SHAKYA 9810362626 20.12.2023

CS COMM 935/2023 20.12.2023 CANARA BANK VS. SHALU 986822334 20.12.2023

CS COMM 936/2023 20.12.2023 SUMIT RAJPUT9650415415 20.12.2023

CS COMM 943/2023 22.12.2023 9818376231 22.12.2023

CS COMM 944/2023 22.12.2023 KAPIL KHER 9891072729 22.12.2023

CS COMM 945/2023 22.12.2023 MOHD. IRFAN 9711707685 22.12.2023

CS COMM 946/2023 22.12.2023 9811081980 22.12.2023

CS COMM 947/2023 22.12.2023 NITIN RANA 9811135392 22.12.2023

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

209
Extn Block

SHRIRAM TRANSPORT VS. 
MOHD. HAROON

MANOJ 
KUMAR

manojk.adv@gmail.c
om

209
Extn Block

SHRIRAM TRANSPORT VS. 
JULHUK

MANOJ 
KUMAR

manojk.adv@gmail.c
om

209
Extn Block

HDFC BANK LTD. VS. RASHID 
RAFIQ

MANISH 
VERMA

msvermachambers@
gmail.com

209
Extn Block

HDFC BANK LTD. VS. PRASHI 
INFRA SOLUTION

MANISH 
VERMA

msvermachambers@
gmail.com

209
Extn Block

HDFC BANK LTD. VS. ARTI 
RAJKUMAR

MANISH 
VERMA

msvermachambers@
gmail.com

209
Extn Block

PUNJAB NATIONAL BANK VS. 
RATAN CHAND 

akshakya01@gmail.c
om

209
Extn Block

ANSHUMAN 
SRIVASTAVA 

sri.anshu83@gmail.c
om

209
Extn Block

ANSA INTERIORS VS. ZAHIB 
SHAWL

partners@sandspartn
ers.in

209
Extn Block

ASHOK JAWA VS. LUXUR CABLES 
PVT. LTD

VIJAY KR. 
WADHWA

nwlawassociates@gm
ail.com

209
Extn Block

PLASTOCRAFT SANITARY INDIA 
PVT. VS. SUPERTECH LTD

anilkher@gmail.com
209
Extn Block

NOOR ENTERPRISES VS. NRI 
BUILDTECH INDIA PVT. LTD

mohd.anish962@gm
ail.com

209
Extn Block

AGNI DEVICE VS. R.K. 
INDUSTRIES

ADITYA 
MATHUR

mail@wrbindia.com
209
Extn Block

SUNIL KUMAR SISODIYA VS. 
EXECUTIVE ENGINEER MCD

nitinrana750@gmail.
com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration
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Advocate Mobile 
Number

Date of e-
filing

15 West

CS COMM 61/2023 22.12.2023 9810061558 22.12.2023

CS COMM 952/2023 23.12.2023 NITIN RANA 7011113458 23.12.2023

16 West Civil CS (COMM)/883/2023 04-12-2023 NIL

NIL

01-12-2023

Execution (Comm)/468/202304-12-2023 ---

---

01-12-2023

Execution (Comm)/469/202304-12-2023 ---

---

01-12-2023

Execution (Comm)/467/2023 04-12-2023 ---

---

01-12-2023

Execution (Comm)/470/202305-12-2023 ---

---

02-12-2023

Civil CS (COMM)/886/2023 06-12-2023 8447592082 04-12-2023

Civil CS (COMM)/895/2023 09-12-2023 9953040048 07-12-2023

Arbitration OMP (I) (COMM)/450/2023 09-12-2023 9811133644

NIL

06-12-2023

Arbitration OMP (I) (COMM)/451/2023 09-12-2023 9811133644

NIL

06-12-2023

Execution (Comm)/472/2023 09-12-2023 ---

---

07-12-2023

Civil CS (COMM)/894/2023 09-12-2023 9810857495

NIL

08-12-2023

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

209
Extn Block

PARAMJEET SINGH VS. NISHA 
AGNIHOTRI

SURESH 
CHAND 
SINGHAL scsinghal@rediffmail.

com
209
Extn Block

ASHOKSEHRAWAT VS. 
EXECUTIVE ENGG. MCD

nitinrana756@gmail.
com

SH. DIG VIJAY 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03

203
Extn Block

STATE BANK OF INDIA Vs Bimla ASHOK 
KUMAR BAHL 
(P)

203
Extn Block

Civi Execution Jasvinder Kaur Vs Sailander Kumar Sushil Kumar  
Gulati(P),

203
Extn Block

Civi Execution Shri Sushil Kumar Vs Sailander 
Kumar

Sushil Kumar  
Gulati(P),

203
Extn Block

Civi Execution Vinod Kumar Vs Sailander Kumar Sushil Kumar  
Gulati(P),

203
Extn Block

Civi Execution Sushil Kumar Vs Sailander Kumar Sushil Kumar  
Gulati(P),

203
Extn Block

Airens Marketing Private Ltd Vs 
Radhe Krishna Industries

Yogesh 
Vidyakar(P),

YOGESHK088@GM
AIL.COM

203
Extn Block

Rakesh Arora Vs Mks Exim SolutionsMAYANK 
MAINI(P),

LAWCMCHAMBERS
@GMAIL.COM

203
Extn Block

Shriram Finance Ltd Vs Survinder 
Singh

Manoj 
Kumar(P),

203
Extn Block

Shriram Finance Ltd Vs Suresh 
Kumar

Manoj 
Kumar(P),

203
Extn Block

Civi Execution Cars24 Financial Services Pvt Ltd Vs 
Kanishk Pawar

lalit pandey(P),

203
Extn Block

Ozell Cooner Paints Vs Begum Hajra 
Alias Hazra Begum

HEMANT 
CHATURVEDI(
P),
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16 West

Execution (Comm)/471/2023 09-12-2023 ---

---

08-12-2023

Execution (Comm)/474/2023 11-12-2023 ---

---

08-12-2023

Execution (Comm)/473/2023 11-12-2023 ---

---

06-12-2023

Civil CS (COMM)/906/2023 13-12-2023 ---

---

12-12-2023

Civil CS (COMM)/905/2023 13-12-2023 9818286708 11-12-2023

Civil CS (COMM)/911/2023 14-12-2023

Civil CS (COMM)/910/2023 14-12-2023 9774700001 13-12-2023

Civil CS (COMM)/917/2023 15-12-2023 NIL 13-12-2023

Civil CS (COMM)/926/2023 18-12-2023 9811563623

NIL

14-12-2023

Civil CS (COMM)/925/2023 18-12-2023 ---

---

15-12-2023

Civil CS (COMM)/924/2023 18-12-2023 om logistics(P), NIL

---

15-12-2023

Arbitration OMP (I) (COMM)/474/2023 19-12-2023 9650810426 15-12-2023

Arbitration OMP (I) (COMM)/478/2023 19-12-2023 9650810426 15-12-2023

SH. DIG VIJAY 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03

203
Extn Block

Civi Execution M/S MITHAS FOREVER Vs Air 
Command Eco Cooling Pvt Ltd

Deepak 
Vuttsya(P),

203
Extn Block

Civi Execution Goel Construction India Pvt Ltd Vs 
Ramky Infrastructure Limited

Nadeem 
Khan(P),

203
Extn Block

Civi Execution Techwell Enterprisesthrough Its 
Prop Sh Anil Kant Vs Anexa Home 
Appliances India Pvt Ltd

ANIL 
KUMAR(P),

203
Extn Block

State Bank Of India Vs Shivam RAMESH 
GUPTA(P),

203
Extn Block

Modern Engineering Works Vs 
Elegance Baby

ADITYA 
OBEROI(P),

RENUSINGH_09@Y
AHOO.CO.IN

203
Extn Block

M/s Daima And Co Vs Bhupinder 
Singh Jaggi

Deepika 
Advocate(P),

NO PHYCIAL FILE FILLED                                                 
                                                                                                     
     12-12-2023

203
Extn Block

Digital Patang Private Limited Vs 
Mendy Electronics And 
Communications

Harish Gaur(P),

HARISH.GAUR@HO
TMAIL.COM

203
Extn Block

STATE BANK OF INDIA Vs Rajveer ASHOK 
KUMAR BAHL 
(P)

203
Extn Block

Union Bank Of India Vs Akshita 
Gupta

ARUN 
NISCHAL(P),

203
Extn Block

Sukhvinder Kaur Vs M/s Ani 
Overseas

Rajeev 
Agarwal(P),

203
Extn Block

Om Logistics Limited Vs Precia 
Pharma Private Limited

203
Extn Block

HDFC BANK Vs Zaheer Khan MANISH 
SHANKER 
VERMA(P), MSVERMACHAMBE

RS@GAMIL.COM
203
Extn Block

HDFC BANK Vs Shekhar Ram 
Chander

MANISH 
SHANKER 
VERMA(P), MSVERMACHAMBE

RS@GAMIL.COM
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16 West

Arbitration OMP (I) (COMM)/470/2023 19-12-2023 9650810426 15-12-2023

Arbitration OMP (I) (COMM)/475/2023 19-12-2023 9650810426 15-12-2023

Arbitration OMP (I) (COMM)/476/2023 19-12-2023 9650810426 15-12-2023

Arbitration OMP (I) (COMM)/473/2023 19-12-2023 9650810426 15-12-2023

Arbitration OMP (I) (COMM)/477/2023 19-12-2023 9811133644

NIL

16-12-2023

Arbitration OMP (I) (COMM)/471/2023 19-12-2023 9811133644

NIL

16-12-2023

Arbitration OMP (I) (COMM)/472/2023 19-12-2023 9811133644

NIL

16-12-2023

Civil CS (COMM)/933/2023 19-12-2023 9818823289 17-12-2023

Civil CS (COMM)/941/2023 21-12-2023 KUMAR AND KUMAR Vs KUMAR 9811375940 19-12-2023

Civil CS (COMM)/949/2023 22-12-2023 7290911000 20-12-2023

Civil CS (COMM)/948/2023 22-12-2023 9810719101 20-12-2023

Civil CS (COMM)/957/2023 23-12-2023 ---

---

21-12-2023

17 West CS (COMM) CS (COMM)/879/2023 01-12-2023 9312276651 30-11-2023

SH. DIG VIJAY 
SINGH, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03

203
Extn Block

HDFC BANK Vs Ayub Khan MANISH 
SHANKER 
VERMA(P), MSVERMACHAMBE

RS@GAMIL.COM
203
Extn Block

HDFC BANK Vs Varun Chand MANISH 
SHANKER 
VERMA(P), MSVERMACHAMBE

RS@GAMIL.COM
203
Extn Block

HDFC BANK Vs Vishwajit Chaurasia MANISH 
SHANKER 
VERMA(P), MSVERMACHAMBE

RS@GAMIL.COM
203
Extn Block

HDFC BANK Vs Tofik Tayyub 
Hussain

MANISH 
SHANKER 
VERMA(P), MSVERMACHAMBE

RS@GAMIL.COM
203
Extn Block

SHRIRAM FINANCE LTD Vs Annu 
Sharma

Manoj 
Kumar(P),

203
Extn Block

SHRIRAM FINANCE LTD Vs 
Krishan Pal

Manoj 
Kumar(P),

203
Extn Block

SHRIRAM FINANCE LTD Vs Vikal 
Singh

Manoj 
Kumar(P),

203
Extn Block

manash life style p ltd Vs Sgm 
Trading Co

NAGESHWAR 
KUMHAR(P),

INFO@DEYANDKU
MAHAR.COM

203
Extn Block

Subodh Kumar 
Singh(P), ADVSUBHODHKUM

ARSINGH@GMAIL.
COM

203
Extn Block

Neptune Container Line And 
Logistics Private Limited Vs V S 
Techno

Manish 
Khurana(P),

OFFICE@KLYSLEGA
L.COM

203
Extn Block

Inteirocraft Pvt Ltd Vs Abs Seating 
Pvt Ltd

MUKESH 
SHARMA(P),

JITUMUKESH@YAH
OO.IN

203
Extn Block

ICICI BANK Vs Manovar Jahan MANISH 
DEWAN(P),

SH. SANJAY 
JINDAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

202
Extn Block

M/S ZETA BUILDTECH PVT LTD 
Vs M/S POPULAR SPIRITS LLP

RAJEEV K. 
TEWARI 

r.tewari88@gmail.co
m



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
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Advocate Mobile 
Number

Date of e-
filing

17 West

CS (COMM) CS (COMM)/884/2023 05-12-2023 STUTI WASON 9811227766 03-12-2023

CS (COMM) CS (COMM)/885/2023 06-12-2023 7503414900 03-12-2023

CS (COMM) CS (COMM)/891/2023 07-12-2023 9811896060 06-12-2023

CS (COMM) CS (COMM)/892/2023 07-12-2023 9818186704 06-12-2023

CS (COMM) CS (COMM)/893/2023 07-12-2023 9968010672 06-12-2023

CS (COMM) CS (COMM)/902/2023 12-12-2023 9818500675 11-12-2023

CS (COMM) CS (COMM)/904/2023 13-12-2023 9560366379 11-12-2023

CS (COMM) CS (COMM)/912/2023 14-12-2023 ANIL SHARMA 9811006742 12-12-2023

OMP (I) (COMM) OMP (I) (COMM.)/480/2023 19-12-2023 9650810426 15-12-2023

CS (COMM) CS (COMM)/932/2023 19-12-2023 SUMIT ANAND 9953154353, 15-12-2023

OMP (I) (COMM) OMP (I) (COMM.)/455/2023 15-12-2023 9811133644 13-12-2023

CS (COMM) CS (COMM)/913/2023 14-12-2023 MK SINHA 9810138385 12-12-2023

OMP (I) (COMM) OMP (I) (COMM.)/479/2023 19-12-2023 9811133644 16-12-2023

SH. SANJAY 
JINDAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT) 202

Extn Block
M/S PLATINEX DB VALVES INDIA 
PVT LTD Vs M/S DBN OVERSEAS

wasonandwason@gm
ail.com

202
Extn Block

ALROCS LIFESTYLE PVT LTD Vs 
SOHIL AHMAD

RISHAB 
SINGHAL

rsinghal3062@gmail.
com

202
Extn Block

State Bank Of India Vs Ajit Singh 
Through Its Lrs Vs Ajit Singh  
Deceased  Through Its Lrs

ASHOK 
KUMAR

kumarashokadvovcat
e@gmail.com

202
Extn Block

Tarlok Singh Vs M/s Mechmaark Fil 
Tech India Pvt Ltd

AMARJEET 
SINGH 
GMBHIR

jeetmrts@yahoo.com
202
Extn Block

Super Sign Industries Vs Sunrise 
Agencies

SANJAY 
KUMAR

lawver.saniay@gmail.
com

202
Extn Block

A P S SURGICALS PVT LTD Vs 
SHIVANSH RATHORE

SIIASHI 
PRAKASH 

ray.pankaj@yahoo.co
.in

202
Extn Block

HARSO STEELS PVT LTD Vs 
COMRACK INFONET PVT LTD

(MADHAYV 
KUMAR) 

advmadhavkumar@g
mail.com

202
Extn Block

SURESH CHANDRA INFRATECH 
PVT LTD Vs M/S S.S TOTAL 
CONSTRUCTION INDIA PVT. LTD annisharma13@gmail

.com
202
Extn Block

HDFC BANK LIMITED Vs 
ABUSYED FAIZ HUSSAINI

MANISH 
VERMA

msvermachambers@
gmail.com

202
Extn Block

BANK OF BARODA Vs MANISH 
DUTTA

suprapartnerslegal@g
mail.com

202
Extn Block

SHRIRAM FINANCE LTD Vs SHIV 
KR KUSHWAHA

MANOJ 
KUMAR

manojk.adv@gmail.c
om

202
Extn Block

PREETI SHARMA Vs PRASHANT 
SHARMA

mjksinha@gmail.com
202
Extn Block

SHRIRAM FINANCE LIMITED Vs 
SATYENDRA 5215

MANOJ 
KUMAR

manojk.adv@gmail.c
om



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration
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Advocate Mobile 
Number

Date of e-
filing

17 West

CS (COMM) CS (COMM)/953/2023 23-12-2023 GOVIND RISHI 818040003, 22-12-2023

CS (COMM) CS (COMM)/954/2023 23-12-2023 ASHU RALHAN 582628330 22-12-2023

CS (COMM) CS (COMM)/955/2023 23-12-2023 9810163624 21-12-2023

CS (COMM) CS (COMM)/956/2023 23-12-2023 9810163624 21-12-2023

18 West OMP (I) (COMM)/449/2023 449/2023 04-12-2023 B.B. SHRAMA 9891887145

NOT PROVIDED

01-12-2023

COUNTER CLAIM/59/2023 59/2023 05-12-2023 SAKIR V. ZAARA 9811126091

CS (COMM)/877/2023 877/2023 01-12-2023 9999797220 29.11.2023

CS (COMM)/876/2023 876/2023 01-12-2023 9999797220 29.11.2023

OMP (COMM.)/30/2023 30/2023 06-12-2023 SANDEEP KOLI9560195044

NOT PROVIDED
OMP (COMM.)/31/2023 31/2023 06-12-2023 9911116314

OMP (COMM.)/32/2023 32/2023 07-12-2023 9717689172

CS (COMM)/890/2023 890/2023 07-12-2023 9968010672

CS (COMM)/900/2023 900/2023 12-12-2023 9810163624 11-12-2023

SH. SANJAY 
JINDAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)

202
Extn Block

M/S BONGCHINDIA PVT LTD Vs 
MANOJ KUMAR  ETC

govind.rishi@acumen
juris.com

202
Extn Block

M/S VERMA STAINLESS STEEL Vs 
M/S ARTS OF WOODS 
PRESENTATIES ashu.ralhan14@gmail

.com
202
Extn Block

Om Logistics Limited Vs MODES 
RETAILS SALES  AND 
MARKETING

ARUN 
AGGARWAL

advmadhavkumar@g
mail.com

202
Extn Block

Om Logistics Limited Vs SAI 
PARENTRAL LIMITED

ARUN 
AGGARWAL

advmadhavkumar@g
mail.com

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

210
Extn Block

M/S SHINKOLITE FINANCE V. 
GARIMA

210
Extn Block

ANKUR 
SINGHAL

ankursinghaladvocate
@gmail.com

04-12-
2323

210
Extn Block

M/S VINTAGE CREDIT V. ANIL 
KUMAR

GAURAV 
MALHOTRA malhotra-

gaurav1976@yahoo.c
o.in

210
Extn Block

M/S VINTAGE CREDIT V. RAM 
NIWAS

GAURAV 
MALHOTRA malhotra-

gaurav1976@yahoo.c
o.in

210
Extn Block

Manoj Kumar Vs Shri Ram 
Transport Finance Co Ltd

04-12-
2023

210
Extn Block

Vimarsh Marketing Vs Lava 
International Limited

RAKESH 
SRIVASTAVA

advocaterakeshsrivast
ava@gmail.com

05-12-
2023

210
Extn Block

Chandubhai Parshottamdas Patel Vs 
M/s Sbi Cards And Payment Service 
Limited

Tushar Giri

tushargirilegal@gmai
l.com

05-12-
2023

210
Extn Block

Super Sign Industries Vs 
Aadhishakthi Agencies

Sanjay Kumar

lawyer.sanjay@gmail.
com

06-12-
2023

210
Extn Block

Om Logistics Limited Vs Gopane 
Consumer Product Private Limited

Arun Aggarwal

advocatearun23@gm
ail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

18 West

CS (COMM)/901/2023 901/2023 12-12-2023 9810019614 11-12-2023

CS (COMM)/903/2023 842/2023 13-12-2023 7982685292 12-12-2023

CS (COMM)/914/2023 914/2023 15-12-2023 7428650450 13-12-2023

CS (COMM)/918/2023 918/2023 16-12-2023 9811273040 14-12-2023

CS (COMM)/919/2023 919/2023 16-12-2023 9811563623 14-12-2023

OMP (I) (COMM.)/460/2023 460/2023 18-12-2023 9650810426 15-12-2023

OMP (I) (COMM.)/456/2023 456/2023 15-12-2023 9811133644 13-12-2023

OMP (I) (COMM.)/457/2023 457/2023 15-12-2023 9811133644 13-12-2023

OMP (I) (COMM.)/458/2023 458/2023 15-12-2023 9811133645 13-12-2023

CS(Comm.)/929/2023 929/2023 19-12-2023 Iqbal Singh 8586925160 16-12-2023

OMP (I) (COMM.)/466/2023 466/2023 19-12-2023 9650810426 15-12-2023

CS (COMM)/940/2023 940/2023 21-12-2023 9871567339 19-12-2023

CS (COMM)/950/2023 950/2023 23-12-2023 9212888057 18.12.2023

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

210
Extn Block

State Bank Of India Vs Manish Ashok Kumar 
Bahl

bahl.associates1995@
gmail.com

210
Extn Block

State Bank Of India. VS. Roshan Lal Nidhi Pandey

nidhipandeykn@gma
il.com

210
Extn Block

Mohan Meakin Limited Vs Shalini 
Securities Private Limited

B.P. Sharma

support@spnlegal.co
m

210
Extn Block

Max Engineering And Marketing 
Private Limited Vs Amarjeet Singh

Jitender Kumar 
Dhingra

Jkdhingra2014@gma
il.com

210
Extn Block

Union Bank Of India Vs Ravi Sudan Arun Nischal

arunnischal@gmail.c
om

210
Extn Block

Hdfc Bank Limited Vs Rafeek SaheedManish Shankar 
Verma

msvermachambers@
gmail.com

210
Extn Block

Shriram Finance Ltd Vs Vikal Singh Manoj Kumar

MANOJK.ADV@GM
AIL.COM

210
Extn Block

Shriram Finance Ltd Vs Annu 
Sharma

Manoj Kumar

MANOJK.ADV@GM
AIL.COM

210
Extn Block

Shriram Finance Ltd Vs Kuldeep 
Tour And Travels Pvt Ltd

Manoj Kumar

MANOJK.ADV@GM
AIL.COM

210
Extn Block

Parvinder kaur chawla Vs Rachna 
copy house

advocateiqbal93@gm
ail.com

210
Extn Block

HDFC Bank Ltd. Vs Amar Singh Manish Shankar 
Verma

msvermachambers@
gmail.com

210
Extn Block

Ganpati Spring and Foam Ind. Vs 
Sajiya

Sabhay 
Choudhary

sabhay@lexindigo.in
210
Extn Block

Canara Bank Vs Anoop Chitra Malhotra

chitramalhotra@gami
l.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

18 West

CS (COMM)/951/2023 951/2023 23-12-2023 9811041494 19.12.2023

19 West CS (COMM)/878/2023 CS (COMM)/878/2023 01-12-2023 9213905829

Execution (Comm.)/466/2023 02-12-2023

CS (COMM)/880/2023 CS (COMM)/880/2023 02-12-2023 9810294894 29-11-2023

CS (COMM)/881/2023 CS (COMM)/881/2023 04-12-2023 9999797229 01-12-2023

CS (COMM)/882/2023 CS (COMM)/882/2023 04-12-2023 9810481016 29-11-2023

OMP (I) (COMM.)/453/2023 OMP (I) (COMM.)/453/2023 09-12-2023 9811133644 06/12/23

OMP (I) (COMM.)/454/2023 OMP (I) (COMM.)/454/2023 09-12-2023 9811133644 06/12/23

CS (COMM)/897/2023 CS (COMM)/897/2023 09-12-2023 9873706792 08/12/23

CS (COMM)/899/2023 CS (COMM)/899/2023 11-12-2023 9871897844 08/12/23

CS (COMM)/907/2023 CS (COMM)/907/2023 13-12-2023 9990781015 11/12/23

CS (COMM)/908/2023 CS (COMM)/908/2023 13-12-2023 9718025439 12/12/23

CS (COMM)/920/2023 CS (COMM)/920/2023 18-12-2023 9953154353 04/12/23

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

210
Extn Block

Bharat Arora Vs Asfak Ahmed Radhey Shyam

radheyshyamavd@g
mail.com

SH. NARESH 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

403
Extn Block

ICICI BANK LIMITED Vs SUNIL 
SINGH

MANISH 
KUMAR 
DEWAN

18-09-
2023

403
Extn Block

Execution 
(Comm.)/466/2023

Boorent Enterprises Vs Krishna 
Techno Engineers

403
Extn Block

Rajesh Arora, Proprietor Vs Gold 
Star Dry Offset Pvt. Ltd.

RAJESH 
BANATI

rajeshbanati@yahoo.
com

403
Extn Block

Vintage Credit And Leasing Pvt Ltd 
Vs Simmi Aggarwal

GAURAV 
MALHOTRA

403
Extn Block

Hero Motocorp Ltd Vs Owner / 
Proprietor

AASTHA 
SHARMA

mail@thelegist.com
403
Extn Block

Shriram Finance Limited Vs Rajesh 
S/o Sh Ram Chand

MANOJ 
KUMAR

403
Extn Block

Shriram Finance Limited Vs 
Sangeeta Sharma

MANOJ 
KUMAR

403
Extn Block

Canara Bank Vs Neeru Dewan NITESH 
KUMAR

ritumishra.advocate
@gmail.com

403
Extn Block

Rajesh Kumar Narang Vs Care 
Health Insurance Ltd

AMIT KUMAR 
MAIHAN

savlawassociate@gm
ail.com

403
Extn Block

State Bank Of India Vs Kappu(LRs) RAJIV KUMAR 
THAKUR

thakur.rajiv1985@gm
ail.com

403
Extn Block

State Bank Of India Vs Ravi RAMESH 
GUPTA

pandeynidhikn@gma
il.com

403
Extn Block

Bank Of Baroda Vs Ankur Sharma PRATYUSH 
PARIMAL

suprapartnerslegal@g
mail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

19 West

CS (COMM)/927/2023 CS (COMM)/927/2023 18-12-2023 9810552424 13/12/23

CS (COMM)/928/2023 CS (COMM)/928/2023 18-12-2023 9810552424 11/12/23

OMP (I) (COMM.)/469/2023 OMP (I) (COMM.)/469/2023 19-12-2023 9811133644 16/12/23

OMP (I) (COMM.)/481/2023 OMP (I) (COMM.)/481/2023 19-12-2023 9650810426 15/12/23

OMP (I) (COMM.)/482/2023 OMP (I) (COMM.)/482/2023 19-12-2023 9650810426 15/12/23

CS (COMM)/937/2023 CS (COMM)/937/2023 20-12-2023 RAJOO GUPTA 9810719339 16/12/23

CS (COMM)/938/2023 CS (COMM)/938/2023 20-12-2023 ARUN YADAV 9910431437 19/12/23

CS (COMM)/939/2023 CS (COMM)/939/2023 21-12-2023 VARUN BEDI 8285672608 15/12/23

CS (COMM)/942/2023 CS (COMM)/942/2023 21-12-2023 9643089237 19/12/23

20 1 OMP(COMM) 169/2023 02.12.2023 011-49272100 18.11.2023

1 MISC.DJ 1625/2023 04.12.2023 9315525308

NOT GIVEN

01.12.2023

1 CS(COMM) 669/2023 07.12.2023 9990030968 21.10.2023

1 MISC.DJ 1630/2023 08.12.2023 04.12.2023

SH. NARESH 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

403
Extn Block

Mohan Meakin Limited Vs Jagat 
Realcon Private Limited

BISHAN 
SHARMA

support@spnlegal.co
m

403
Extn Block

Mohan Meakin Limited Vs Kunal 
Mehta

BISHAN 
SHARMA

support@spnlegal.co
m

403
Extn Block

Shriram Finance Ltd Vs Harpreet 
Singh

MANOJ 
KUMAR

403
Extn Block

Hdfc Bank Limited Vs Anil Kumar MANISH 
SHANKER 
VERMA msvermachambers@

gmail.com
403
Extn Block

Hdfc Bank Limited Vs Yogendra 
Singh

MANISH 
SHANKER 
VERMA msvermachambers@

gmail.com
403
Extn Block

Jatinder Dev Seth  Proprietor Of  
M/S Jaydee Enterprises Vs M/S 
Dangus RM India Company  
Through Its Proprietor Ms.  Archana

403
Extn Block

Canara Bank Vs M/s Anvisha 
Enterprises

arunyadav803@gmai
l.com

403
Extn Block

SARAOGI SUPER SALES PVT. LTD 
Vs Manish Kumar Ranka

advocatevarunbedi@
gmail.com

403
Extn Block

M/s Dev Knit  And Sales Vs M/s 
Vidyarthi Sethi School Wear

SUSHIL 
TIWARI

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

M/S ASK PROMOTION AND 
TRADING VS. M/S BAUSCH & 
LOMB INDIAN

DR. HARSH 
SURANA

legal@suranalawoffic
es.com

M.D. ENTERPRISES VS. CALPRO 
SPECIALITIES

SH. RAJNESH 
KUMAR

BHAGWATI LOGISTICS VS. LAS 
CARGO PVT. LTD.

SH. SUNIL KR. 
SHARMA

Sunil_sharma_adv@
yahoo.com

M/S MGS FINCORP VS. 
SUMANJEE

SH. H. N. 
PANDEY

8826188244, 
9810775345

Suryakant18@outloo
k.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

20

1 CS(COMM) 684/2023 11.12.2023 09.12.2023

1 OMP(I)COMM 119/2023 13.12.2023 9873347330 13.12.2023

1 OMP(COMM) 120/2023 13.12.2023 9953860121 13.12.2023

1 CS(COMM) 687/2023 14.12.2023 8376841313 05.12.2023

1 CS(COMM) 688/2023 14.12.2023 8376841313 05.12.2023

1 CS(COMM) 689/2023 15.12.2023 9811297368 14.12.2023

1 OMP(I)COMM 127/2023 15.12.2023 AHAJAN & CO. 9873347330 13.12.2023

1 OMP(I)COMM 126/2023 15.12.2023 9990659331 14.12.2023

1 EX(COMM) 277/2023 15.12.2023 9212696986 15.12.2023

1 EX(COMM) 278/2023 15.12.2023 9311577904 14.12.2023

1 EX(COMM) 279/023 15.12.2023 9311577904 14.12.2023

1 CS(COMM) 692/2023 16.12.2023 997177226 14.12.2023

1 CS(COMM) 693/2023 16.12.2023 9990605966 15.12.2023

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

POONAM VASUDEVA VS. OXIRICH 
 REALTORS PVT. LTD.

ANIRUDH 
BHATIA & 
SHREYA SETHI

9871877755 & 
9818666566

anirudhbhatia13@gm
ail.com, 
shreyasethi093@gma
il.com

HERO FINCORP VS. VINLINE 
ENGIEERING

MAYANK 
MAHAJAN & 
CO. Mayank_mahajan05

@yahoo.com
ALLIANCE TALENET PVT. LTD. VS. 
UNION OF INDIA

YUDHVIR 
SINGH 
CHAUHAN & 
KUNAL MANAV

kunalmanav2010@g
mail.com

CANARA BANK VS. MR. CHNDRA 
GUPT SINGH NAGPAL & ORS.

EKANT 
LUTHRA EKANTLUTHRAAND

ASSOCIATES@GMAI
L.COM

CANARA BANK VS. MR. KAVITA 
DHAMA & ORS.

EKANT 
LUTHRA EKANTLUTHRAAND

ASSOCIATES@GMAI
L.COM

MR. MOH. HAROON JAPAN 
WALAL & ORS. VS. MR. SHYAM 
TANDON

GAURAV 
DUGGAL

GAURAV@DGSASSO
CIATES.IN

HERO FINCORP VS. SUDHIR 
MOTORS & ANR.

Mayank_Mahajan05
@gmail.com

KOTAK MAHINDRA VS. 
KISHANPAL SINGH

AMIT KR. 
SINHA

KMPSPARTNER@G
MAIL.COM

MY INBOX MEDIA PVT. LTD. VS. 
M/S UNICKO REAL ESTATES

IMRAN ALI & S 
KUKSAL

IMRAN.HR1N@GMA
IL.COM

M/S PNSS INFRASTRUCTURE VS. 
GNCTD

KUNWAR 
CHANDRESH

KUNWAR.CHANDR
ESH@GMAIL.COM

ZAHID HUSSAIN VS. UNION OF 
INDIA

KUNWAR 
CHANDRESH

KUNWAR.CHANDR
ESH@GMAIL.COM

GUARDIAN HEALTHCARE 
SERVICES PVT. LTD. Vs VINAY 
MEHTA @VINAY MEHATA

MANISH 
GANDHI

MANISHGANDHI11
@GMAIL.COM

LEVI STRAUSS VS. ASHOK KUMARSHRAVAN KR. 
BANSAL UNITEDMARK@UN

ITEDANDUNITED.C
OM



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

20

1 CS(COMM) 695/2023 16.12.2023 8376841313 12.12.2023

1 CS(COMM) 698/2023 19.12.2023 9810134864 16.12.2023

1 CS(COMM) 702/2023 20.12.2023 B.K. PANDEY 9811576230 16.12.2023

1 EX(COMM) 280/2023 20.12.2023 16.12.2023

1 CS(COMM) 701/2023 20.12.2023 9810134793 16.12.2023

1 CS(COMM) 705/2023 21.12.2023 ATANU SAIKIA 9810463278 14.12.2023

1 CS(COMM) 707/2023 22.12.2023 20.12.2023

1 CS(COMM) 708/2023 22.12.2023 9899239930 18.12.2023

1 CS(COMM) 714/2023 23.12.2023 CANARA BANK VS. TUNNA KR. 22.12.2023

1 CS(COMM) 717/2023 23.12.2023 22.12.2023

1 CS(COMM) 718/2023 23.12.2023 CANAR BANK VS. SANJAY SINGH 22.12.2023

1 CS(COMM) 719/2023 23.12.2023 22.12.2023

1 CS(COMM) 715/2023 22.12.2023 9971576500 20.12.2023

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW DELHI 
DISTRICT

CANARA BANK VS. MOHD. 
IKHLAKH CLOTH HOUSE & ORS.

EKANT 
LUTHRA EKANTLUTHRAAND

ASSOCIATES@GMAI
L.COM

NEHA BANSAL VS. ANCHIT 
GUPTA

SAMEER 
DEWAR SAMEERDEWAN123

@REDIFFMAIL.CO
MM

M/S ANDSLITE PVT. LTD. VS. 
TRENTEEK ELECTRONICS PVT. 
LTD. BASHISHTHAPAND

EY@GMAIL.COM
AXALTA COATING SYSTEMS 
INDIA PVT. LTD. VS. LIBRA 
AUTOMOTIVES PVT. LTD

VIVEK 
SINHA/VIVEK 
MALIK/ 
SHUBHAM/ 
NEHA RAGHAV

873156155/981133
3941

INFO@VMALEGAL.I
N

M/S HERO INVESTCORP PVT. 
LTD. VS. ASHOK KUMAR

ANIL KUMAR 
SAHU

ALLIPCARE@GMAI
L.COM

PAHARPURCOOLING TOWERS 
LTD. VS. SHAKTI API FOODS PVT. 
LTD. LAWYER.SAIKIA@G

MAIL.COM
CANARA BANK VS. SANJAY SINGH 
SAITHALA & ORS.

KUMAR 
VISHWAJEET

9718909886, 
8882642450

ADV.VISHWJEET@
GMAIL.COM

M/S JAGAN NATH INDUSTRIES 
THROUGH ITS PARTNER MR. 
SAURABH ANAND VS. M/S SHREE 
GRAPHICS SOLUTIONS

SHWETAN K 
SHARMA

EXISLEGAL@GMIL.
COM

KUMAR 
VISHWAJEET

9718909886, 
8882642450

ADV.VISHWJEET@
GMAIL.COM

CANARA BANK VS. SATNAM 
SINGH & ANR.

KUMAR 
VISHWAJEET

9718909886, 
8882642450

ADV.VISHWJEET@
GMAIL.COM

KUMAR 
VISHWAJEET

9718909886, 
8882642450

ADV.VISHWJEET@
GMAIL.COM

CANARA BANK VS. VIRENDRA 
SAH & ORS.

KUMAR 
VISHWAJEET

9718909886, 
8882642450

ADV.VISHWJEET@
GMAIL.COM

RAGESHREE RAJMOHAN VS. M/S 
AHRA CREATIONS & ANR.

VAIBHAV 
VUTTS, 
ANUPRIYA 
SHYAM

EMAIL@VUTTS.CO
M



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

21 25 OMP (COMM) 167/2023 01/12/23 9654567373 20-11-2023

25 Execution (Comm) 272/2023 02-12-2023 01-12-2023

25 CS (COMM) 667/2023 04-12-2023 30-11-2023

25 OMP (I) (COMM) 112/2023 06-12-2023 8802728269 01-12-2023

25 OMP (COMM) 173/023 07-12-2023 9312833620 4-12-2023

25 OMP (COMM) 171/2023 07-12-2023 9871441764 30-11-2023

25 CS (COMM) 671/2023 07-12-2023 9811059032 06-12-2023

25 CS (COMM) 670/2023 07-12-2023 9811059032 06-12-2023

25 OMP (COMM) 172/2023 07-12-2023 958270573

Not provided

26-10-2023

25 CS (COMM) 675/2023 08-12-2023 9811059032 06-12-2023

25 OMP (COMM) 174/2023 08-12-2023 8076028046 08-12-2023

25 OMP (I) (COMM) 115/2023 08-12-2023 9810574027 08-12-2023

25 OMP (I) (COMM) 116/2023 08-12-2023 9810574027 08-12-2023

SH. VIDYA 
PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

NEW DELHI 
DISTRICT

Gagan Sachdeva Vs Rbl Bank 
Limited

Nadeem 
Khan(P),

nadeemkhannassocia
tes@gmail.com

Icici Bank Ltd Vs Harsh Lata Sunita Singh(P), 9871040589,   
9999243349

indolexlaw@gmail.co
m

1st LIMITED Vs SUMA TRADEX 
PVT LTD

Arun 
Sharma(P),

9999020047,   
9716528911

contactus@akjlaw.in
Marvel Transport And Logistics 
Through Its Propreitor Shri Brahma 
Nand Thakur Vs Xavient Software 
Solutions India

AYUSH 
MANGAL 
GUPTA(P), manglalandmangalla

woffices@gmail.com
M/s Fiitjee Ltd Vs Sujay Kumar Jha Mohit Gupta(P),

mohitadv@yahoo.co.
Narender Kumar Vs GENERAL 
MANAGER

Avinash Kumar 
Trivedi(P),

aklrivedilawoffice@g
mail.com

State Bank Of India Vs Riyasat Ali 
Proprietor M/s Sufiya Enterprises

Shiv  Tyagi(P),

shivktyagi1@gmail.co
m

State Bank Of India Vs Salim 
Proprietor M/s Juned Garments

Shiv  Tyagi(P),

shivktyagi1@gmail.co
m

LAXMI SETH Vs M/S 
TRADEBULLA SECURITIES 
PRIVATE LTD

Harshit 
Shishodia(P),

State Bank Of India Vs Jatin Bansal 
Proprietor M/s Bansal Enterprises

Shiv  Tyagi(P),

shivktyagi1@gmail.co
m

kumar infratech and  construction 
pvt ltd Vs U O I Through The 
Executive Engineer

kamal  singh(P),

eromlaw1956@gmail.
com

Shriram Finance Ltd Vs Rajiv 
Sharma

Sunny Arora(P),

albuslawfirm@gmail.
com

Shriram Finance Ltd Vs Sandeep 
Kumar Prop Khaira Tourist Service

Sunny Arora(P),

albuslawfirm@gmail.
com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

21

25 CS (COMM) 676/2023 08-12-2023 9811059032 06-12-2023

25 CS (COMM) 674/2023 08-12-2023 9810463278 02-12-2023

25 OMP (COMM) 175/2023 09-12-2023 8744022322 06-12-2023

25 CS (COMM) 681/2023 11-12-2023 9871877755 09-12-2023

25 CS (COMM) 680/2023 11-12-2023 9999467283 04-12-2023

25 CS (COMM) 682/2023 11-12-2023 9871877755 09-12-2023

25 CS (COMM) 685/2023 13-12-2023 9899511131 01-12-2023

25 OMP (COMM) 176/2023 13-12-2023 9810294894 11-12-2023

25 CS (COMM)/686/2023 686/2023 14-12-2023 8376841313 05-12-2023

25 OMP (COMM) 177/2023 14-12-2023 9911483692 14-12-2023

25 OMP (I) (COMM) 124/2023 15-12-2023 9873347330 13-12-2023

25 OMP (I) (COMM) 114/2023 08-12-2023 9818311929 30-11-2023

25 Execution (Comm) 274/2023 09-12-2023 9810276875 7-12-2023

SH. VIDYA 
PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

NEW DELHI 
DISTRICT

State Bank Of India Vs Md Zeeshan 
Khan Proprietor M/s Mb Foods

Shiv  Tyagi(P),

shivktyagi1@gmail.co
m

PAHARPUR COOLING TOWERS 
LTD Vs ROOTS COOLING 
SYSTEMS PVT LTD

ATANU 
SAIKIA(P),

lawyer.sainik@gmail.
com

SAFDARJUNG CLUB Vs KRANTI 
ANAND

Lav Dhawan(P),

nayyaradi@gmail.co
m

PRIYA SETHI Vs OXIRICH 
REALTORS PRIVATE LIMITED

ANIRUDH 
BHATIA(P),

anirudhbhati13@gma
il.com

HT MEDIA LTD Vs DIGAMBAR 
SINGH PROP PRACHAR MEDIA 
SOLUTIONS

Madhur 
Dhingra(P),

rakesh@amsassociate
s.co.in

MEENAKSHI KATARIA Vs 
OXIRICH REALTORS PRIVATE 
LIMITED

ANIRUDH 
BHATIA(P),

anirudhbhati13@gma
il.com

KAOMNI TRADINGH PVT LTD Vs 
Mizal Polymers

Rishabh 
Manocha(P),

manochaqrishabh26
@gmail.com

INDO ALUSYS INDUSTRIES PVT 
LTD Vs SS GROUP PVT LTD

RAJESH 
BANATI(P),

rajeshbanati@yahoo.
com

CANARA BANK Vs SKY DIGITAL 
HD CABLE TV

Ekant  
Luthra(P),

ekantluthraandassoci
ates@gmail.com

GURU GOVIND SINGH GOVT 
HOSPITAL Vs Sarvesh Security 
Services Pvt Ltd

vikas saini(P),

officeofadvsushikeshk
umar@gmail.com

HERO FINCORP LTD Vs OM SAI 
MOTORES  AND ANR

MAYANK 
MAHAJAN(P),

mayan_mahayan05@
yahoo.com

Pnb Housing Finance Ltd Vs 
Surendra Nagnath Parwade

Jasmine 
Damkewala(P),

jasmin_damkenala@
hotmail.com

ATTREE HIRE PURCHASE AND 
LEASING Vs MOHD TAHIR AND 
ORS

NITESH 
KUMAR(P),

matloob_adv@yahoo.
com
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25 OMP (I) (COMM) 111/2023 02-12-2023 Not Provided

Not provided

01.12.2023

25 Execution (Comm) 276/2023 11-12-2023 9810367549 09-12-2023

25 OMP (I) (COMM) 122/2023 15-12-2023 9990659331 14-12-2023

25 OMP (I) (COMM) 123/2023 15-12-2023 9873347330 12-12-2023

25 OMP (I) (COMM) 125/2023 15-12-2023 9873347330 13-12-2023

25 OMP (COMM) 178/2023 15-12-2023 9810512928 15-12-2023

25 OMP (I) (COMM) 121/2023 15-12-2023 9990659331 14-12-2023

25 CS (COMM) 690/2023 16-12-2023 9311824970 12-12-2023

25 CS (COMM) 691/2023 16-12-2023 8376841313 16-12-2023

25 CS (COMM) 694/2023 16-12-2023 9999132159 12-12-2023

25 OMP (COMM) 179/2023 16-12-2023 9313471929 15-12-2023

25 CS (COMM) 697/2023 19-12-2023 828520235 19-12-2023

25 Counter Claim 45/2023 19-12-2023 9319913749 02-12-2023

SH. VIDYA 
PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

NEW DELHI 
DISTRICT

M/s Charming Embroideries Private 
Limited Vs Paliwal Real Estate 
Limited

Arjun Sanjay(P),

CJ DARCL LOGISTICS LTD Vs JMD 
GLOBAL FORWARDERS INC PVT 
LTD

Karan Jain(P),

advocatekj@gmail.co
m

KOTAK MAHINDRA PRIM Vs 
BUNIYAD ALI

AMIT KUMAR 
SINHA(P),

kmpspartner@gmail.
com

HERO FINCORP LTD Vs HI LINK 
AUTO AND ANR

MAYANK 
MAHAJAN(P),

mayan_mahayan05@
yahoo.com

HERO FINCORP LTD Vs AUTO 
MATRIX AND ANR

MAYANK 
MAHAJAN(P),

mayan_mahayan05@
yahoo.com

NAGAR PALIKA NOKHA Vs 
ENVIRO INFRA ENGINEERS PVT 
LTD

NIRAJ KUMAR  
SINGH(P),

deesaysing_17@yaho
o.com

KOTAK MAHINDRA PRIM Vs 
AAMIR ABDUL REHMAN

AMIT KUMAR 
SINHA(P),

kmpspartner@gmail.
com

PUNJAB NATIONAL BANK Vs 
RINKI DEVI PROP Of M/s Great 
India Fashion

Indra Narain(P),

associatenarayan2a@
gmail.com

CANARA BANK Vs PLANET CAST 
MEDIA SERVICE LTD

Ekant  
Luthra(P),

ekantluthraandassoci
ates@gmail.com

STATE BANK OF INDIA Vs LALIT 
GIRI

ADAITA 
KUMAR  
ROUT(P), id_akrwtadvcate@gm

ail.com
UNION OF INDIA Vs AGARWAL 
AND CO

ASHISH 
KUMAR 
SHARMA(P), ashishsharma379@g

mail.com
Neeraj Proprietor Quality Interior Vs 
PRIME TELECOME LTD

Mukund  
Yadav(P),

harish@barahamilega
lservices.com

Himanshu Seth Vs Jyoti Sharma And 
Ors

HIMANSHU 
SETHI

sethhimanshu45@gm
ail.com
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25 CS (COMM) 700/2023 20-12-2023 9910280608 20-12-2023

25 CS (COMM) 703/2023 21-12-2023 9811122114 21-12-2023

25 CS (COMM) 704/2023 21-12-2023 9810463278 16-12-2023

25 Execution (Comm) 281/2023 21-12-2023 9810149231 21-12-2023

25 Execution (Comm) 282/2023 22-12-2023 GARG BUILDERS Vs Union Of India 9899218215 15-12-2023

25 CS (COMM) 713/2023 22-12-2023 9899032907 18-12-2023

25 CS (COMM) 712/2023 22-12-2023 9899218215 15-12-2023

25 CS (COMM) 711/2023 22-12-2023 9873082662 20-12-2023

25 CS (COMM) 709/2023 22-12-2023 9718909886 21-12-2023

25 CS (COMM) 706/2023 22-12-2023 9718909886 21-12-2023

25 OMP (I) (COMM 128/2023 22-12-2023 9990659331 16-12-2023

25 OMP (I) (COMM) 129/2023 22-12-2023 9990659331 16-12-2023

25 OMP (I) (COMM) 130/2023 22-12-2023 9990659331 16-12-2023

SH. VIDYA 
PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

NEW DELHI 
DISTRICT

Excelling Geo And Engineering 
Consultant Private Limited Vs C S 
Construction Company Private 
Limited

Rakesh 
Kumar(P),

rksharma@gmail.co
m

SANVIK ENGINEERS (INDIA) PVT 
LTD Vs Asian Hotels North Ltd

Ashish 
Kumar(P),

jai@jsechambers.com
PAHARPUR COOLING TOWERS 
LTD Vs SHANKARA SHANKARA 
SANKUL

ATANU 
SAIKIA(P),

lawyer.saikia@gmail.
com

M/s Pragati Construction 
Consultants Vs Union Of India

Vivekanand 
Semwal(P),

vivekanandlaw@gmai
l.com

RAHUL 
MALHOTRA(P),

rahulmalhotra@gmai
l.com

Fairwealth Financial Services Ltd Vs 
AGARWAL KUMAR

Taran Aggarwal

tarangagarwal@agar
waljetley.com

HT MEDIA Vs Atul Deo RAHUL 
MALHOTRA(P),

rahulmalhotra@gmai
l.com

Devsai Construction Pvt Ltd Vs 
Indiabulls Hosuing Finance Limited

RAVI SINGH 
PAWAR(P),

advrspawardel@gmai
l.com

Canara Bank Vs Shree Balaji Fruit 
And Vegetable Processing Industries

KUMAR 
VISHWJEET(P)
, adv.vishwajeet@gmai

l.com
Canara Bank Vs Atul Jaiswal KUMAR 

VISHWJEET(P)
, adv.vishwajeet@gmai

l.com
Kotak Mahindra Prime Ltd Vs 
Manish D

AMIT KUMAR 
SINHA(P),

kmpspartner@gmail.
com

Kotak Mahindra Prime Ltd Vs Kamal 
Khurana

AMIT KUMAR 
SINHA(P),

kmpspartner@gmail.
com

Kotak Mahindra Prime Ltd Vs Anand 
Kumar

AMIT KUMAR 
SINHA(P),

kmpspartner@gmail.
com
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25 CS (COMM) 720/2023 23-12-2023 9718909886 23-12-2023

25 CS (COMM) 721/2023 23-12-2023 9718909886 23-12-2023

25 Execution (Comm) 284/2023 23-12-2023 9810134864

sameerdewan123@

23-12-2023

25 OMP (COMM) 185/2023 23-12-2023 9810006115 20-12-2023

25 OMP (COMM) 184/2023 23-12-2023 9810009829 23-12-2023

25 OMP (I) (COMM) 132/2023 23-12-2023 23-12-2023

25 Misc DJ 1666/2023 20-12-2023 Not Provided 20.12.2023

22 24 Suit for Trademarks CS (COMM)/662/2023 01-12-2023 9718209970 21-11-2023

24 Suit for Trademarks CS (COMM)/661/2023 01-12-2023 9899632870 09-11-2023

24 OMP (COMM)/168/2023 01-12-2023 9433433333 29-11-2023

24 Suit for Trademarks CS (COMM)/664/2023 02-12-2023 9810122176 20-11-2023

SH. VIDYA 
PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

NEW DELHI 
DISTRICT

Canara Bank Vs Chakaravati 
Ministries AND ORS

KUMAR 
VISHWJEET(P)
, adv.vishwajeet@gmai

l.com
Canara Bank Vs Manoj Kumar and 
ors

KUMAR 
VISHWJEET(P)
, adv.vishwajeet@gmai

l.com
M/s Chowdhry Trading Company Vs 
M/s Tracaxx Tractors Pvt Ltd

Sameer 
Dewan(P),

BALAJI AGRO PVT LTD Vs UNION 
OF INDIA

Ashish Khorana

Khoraaassociates@g
mail.com

Refop India Company Vs In Vogue 
Apparel

NIRAJ 
SINGH(P),

nirajsinshadv@gmail.
com

Shriram Finance Ltd Vs Sudhir Vats Sunny Arora(P), 9999589067,  
9910574027

albuslawfirm@gmail.
com

Laxmi Kant Gupta Vs Jitender 
Sharma

Mohinder Singh 
Kaushik(P),

Not provded
MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

Hero Investcorp Pvt Ltd Vs Owner 
Proprietor

aastha 
sharma(P),

AASTHA89SHARMA
@GMAIL.COM

M/s Asian Travel Company Pvt Ltd 
Vs M/s Mahua Broadcasting Private 
Ltd

Kunal 
Madan(P),

Kuwalmadan93@gm
ail.com

Objection U/s 34 Arbitration 
Conciliation Act

M/s Showcraft Productions Pvt Ltd 
Vs Sahitya Kala Parishad

Viren Bansal(P),

virenbansal1@gmail.c
om

Rspl Limited Vs Harshvardhan Jain 
Tarding As Ms Rahul Udhyog

Sanjeev  
Singh(P),

Email. ID not 
available
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24 Suit for Trademarks CS (COMM)/666/2023 02-12-2023 9910271290 30-11-2023

24 Suit for Trademarks CS (COMM)/665/2023 02-12-2023 9577211995 27-11-2023

24 OMP (COMM)/170/2023 05-12-2023 9953098101 02-12-2023

24 Suit for Trademarks CS (COMM)/668/2023 06-12-2023 9810017859 04-12-2023

24 Suit for Recovery CS (COMM)/673/2023 07-12-2023 9212416114 25-11-2023

24 Suit for Recovery CS (COMM)/672/2023 07-12-2023 9643242952 25-11-2023

24 Suit for Recovery CS (COMM)/677/2023 08-12-2023 9643242952 21-11-2023

24 Suit for Recovery CS (COMM)/678/2023 08-12-2023 9643242952 21-11-2023

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

Khatri Tillpatti Bhandar Pvt Ltd Vs 
Radha Devi Khatri

Abhishek 
Singh(P),

advocate@lai-
law.com

Greenply Industries Ltd Vs John Doe 
Ashok Kumar

S Karthik(P),

skarthik9141@gmail.c
om

Objection U/s 34 Arbitration 
Conciliation Act

Union Of India Vs Mahipal Singh AJAY 
BIDHURI(P),

Email. ID not 
available

Mold Tek Packaging Limited Vs 
Pronton Plast Pack Private Limited

Shravan 
Bansal(P),

skbansalipr@gmail.c
om

M/s Ceeco Technologies Pvt Ltd Vs 
M/s Inspira Enterprise India Ltd

vikas 
chhabra(P),

chhabravikas440@g
mail.com

State Bank Of India Vs Ajmal Khan 
Proprietor Alfaiz Garments

Shiv  Tyagi(P),

Email. ID not 
available

Sbi Vs Mohd Shahid Shiv  Tyagi(P),

Email. ID not 
available

Sbi Vs Rizwan Alam Proprietor M/s 
Hassan Enterprises

Shiv  Tyagi(P),

Email. ID not 
available
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22

24 Suit for Trademarks CS (COMM)/679/2023 09-12-2023 9810017859 08-12-2023

24 Suit for Recovery CS (COMM)/683/2023 11-12-2023 9871877755 23-11-2023

24 Suit for Recovery CS (COMM)/696/2023 16-12-2023 8376841313

ekant23@gmail.com

04-12-2023

24 OMP (COMM)/181/2023 16-12-2023 9313471929 14-12-2023

24 OMP (COMM)/180/2023 16-12-2023 9313471929 14-12-2023

24 Suit for Trademarks CS (COMM)/699/2023 19-12-2023 9811852189 15-12-2023

24 OMP (COMM)/182/2023 20-12-2023 9213528073

1980adv@gmail.com

15-12-2023

24 OMP (COMM)/183/2023 20-12-2023 9821015761 18-12-2023

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

RSPL Vs ANIL UDHAWDAS 
RAIKESH

Shravan 
Bansal(P),

skbansalipr@gmail.c
om

Amit Chopra Vs Oxirich Realtors Pvt 
Ltd

ANIRUDH 
BHATIA(P),

Email. ID not 
available

Canara Bank Vs Ram Metals Ekant  
Luthra(P),

Objection U/s 34 Arbitration 
Conciliation Act

Union Of India Vs Agrawal And Co ASHISH 
KUMAR 
SHARMA(P),

ashishsharma379@g
mail.com

Objection U/s 34 Arbitration 
Conciliation Act

Union Of India Vs Agrawal And Co ASHISH 
KUMAR 
SHARMA(P),

ashishsharma379@g
mail.com

The Supreme Industries Limited Vs 
Rekha Polypipes

ANUBHAV 
MEHROTRA(P)
,

mehrotranubhav@g
mail.com

Objection U/s 34 Arbitration 
Conciliation Act

Gyan Bharti Institute Of  Skill 
Development Vs Government Of Nct 
Of Delhi  Through Director  
Academics Department Of Training 
Technical Education

Vipin  Pillai(P),

Objection U/s 34 Arbitration 
Conciliation Act

Rossell India Limited Vs ERNST 
AND YOUNG LLP

Asmita 
Narula(P),

Email. ID not 
available
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22

24 Suit for Recovery CS (COMM)/710/2023 22-12-2023 9899218215 14-12-2023

24 Suit for Recovery CS (COMM)/716/2023 22-12-2023 9418909886 20-12-2023

24 Suit for Recovery CS (COMM)/722/2023 23-12-2023 9418909886 14-12-2023

23 SOUTH Execution Petition Execution (Comm)/317/2023 04-12-2023 9711961483 02.12.2023

Civil Case CS (COMM)/677/2023 23-12-2023 9810618195 20.12.2023

24 SOUTH Commercial CS  (COMM)/633/2023 01.12.2023 ARSHIA BEHL 9818061242

NOT PROVIDED

29.11.2023

Commercial 01.12.2023 9958726491 29.11.2023

Commercial CS (COMM)/634/2023 04-12-2023 9312059057 02.12.2023

Commercial 04-12-2023 9350720673 25-11-2023

Commercial CS (COMM)635/2023 04-12-2023 IFFCO MC CROP VS BANSAL AGRA 9407223677 11-10-2023

Commercial CS (COMM)/636/2023 04-12-2023 SONIA & CO VS ASHOK TANWAR 9810156556 29-11-2023

MS. VINEETA 
GOYAL, DISTRICT 
JUDGE 
(COMMERCIAL 
COURT)-03 

NEW DELHI 
DISTRICT

HT MEDIA LTD Vs Deepti Singhal RAHUL 
MALHOTRA(P),

RAHULSSMALHOTR
A@GMAIL.COM

Canara Bank Vs Jagat Pal Singh KUMAR 
VISHWJEET(P)
,

255VISHWJEET@G
MAIL.COM

Canara Bank Vs Sandhya Yadav KUMAR 
VISHWJEET(P)
,

255VISHWJEET@G
MAIL.COM

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

12, New Court 
Block-I

Medical Devices Endoscopy Vs 
Nestiva Medicare Pvt Ltd

vibhor 
verdhan(P),

vibhor_vardhan@yah
oo.com

12, New Court 
Block-I

Union Bank Of India Vs Aman 
Khandelwal

Arvind Sinha(P),

arvindsiha1@gmail.c
om

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

SIEMENS INDUSTRY VS YUVRAJ S 
BORATE

6, New Court 
Block-I

OMP (I)  (COMM.)2932/2023 KOTAK MAHINDRA PRIME VS 
SHARIF ASIM

RAJESH 
JANGRA DELHI.JANGRAADV

OCATE@GMAIL.CO
M

6, New Court 
Block-I

SUBODH KUMAR VS DIRECTOR, 
IGL LIMITED

SIDDHANT 
GAUTAM

SIDDHANTGAUTAM
CEC@GMAIL.COM

6, New Court 
Block-I

Execution 
(Comm.)/318/2023

KRANTI ANAND VS SAFDARJUNG 
CLUB

JEEVESH 
MEHTA

ADVNIHITDALMIA
@GAMIL.COM

6, New Court 
Block-I

SHUBHAM 
SAIGAL

SHUBHAMSAIGAL@
JSLAW.IN

6, New Court 
Block-I

SANGEETA 
GULATI SANGEETA.GULATI

@AUREUSLAW.CO
M
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24 SOUTH

Commercial 04-12-2023 8285002845 29-11-2023

Commercial 04-12-2023 8285002845 29-11-2023

Commercial 04-12-2023 8285002845 29-11-2023

Commercial 04-12-2023 8285002845 29-11-2023

Commercial 04-12-2023 8285002845 29-11-2023

Commercial 04-12-2023 HDFC BANK LTD VS AZRUDDIN 8285002845 29-11-2023

Commercial 11-12-2023 HDFC BANK LTD VS BISHAN PAL 8285002845 28.11.2023

Commercial 11-12-2023 8285002845 28.11.2023

Commercial 11-12-2023 8285002845 28.11.2023

Commercial 11-12-2023 8285002845 28.11.2023

Commercial 11-12-2023 IARC VS VIJAY PRATAP SINGH KUSUM BHATT 9599624216 04.12.2023

Commercial CS (COMM)/641/2023 11-12-2023 9999050853 05.12.2023

Commercial CS (COMM)/642/2023 11-12-2023 6204117127 05.12.2023

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

OMP (I) 
(COMM.)/2933/2023

HDFC BANK LTD VS HARDEEP 
SINGH

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/2934/2023

HDFC BANK LTD VS GOVIND 
KAPOOR

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/2935/2023

Hdfc Bank Ltd Vs Aabid Hussain SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/2936/2023

HDFC BANK LTD VS NISHANT 
KUMAR SHARMA

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/2937/2023

HDFC BANK LTD VS YAHAYA 
KHAN

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/2938/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/2957/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/2958/2023

Hdfc Bank Ltd Vs TALIM SIRDAR SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/2959/2023

HDfc Bank Ltd Vs SAURABH 
SINGH CHAUHAN

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/2960/2023

HDfc Bank Ltd Vs WASEEM 
AKRAM

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/2961/2023

ASHIM.BHATT17@G
MAIL.COM

6, New Court 
Block-I

CANARA BANK VS JUGAL 
KISHORE SINGH

NILENDER 
VATSYAYAN

NILENDERVATSYAY
AN@GMAIL.COM

6, New Court 
Block-I

STUDIO ELEVEN CONSTRUCTION 
VS JASPREET SINGH DHANJAL

CHANDAN 
KUMAR

NKADVOCATE81@G
MAIL.COM
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Name

Advocate Mobile 
Number

Date of e-
filing

24 SOUTH

Commercial CS (COMM)/644/2023 11-12-2023 GANT AB VS ASHOK KUMAR S.K.BANSAL 1126843455 05.12.2023

Commercial CS (COMM)/645/2023 11-12-2023 RSPL LTD VS RJ NAMKINOS S.K.BANSAL 1126843455 08.12.2023

Commercial 12-12-2023 BMW INDIA VS ASCO AGENCIES 8376049807 18.11.2023

Commercial 12-12-2023 BMW INDIA VS ABHINAV BANSAL 8376049807 18.11.2023

Commercial 12-12-2023 8376049807 18.11.2023

Commercial CS (COMM)/646/2023 12-12-2023 9711785812 06.12.2023

Commercial 12-12-2023 HDFC BANK VS ADITYA KUMAR 8285002845 23.11.2023

Commercial 12-12-2023 8285002845 23.11.2023

Commercial 12-12-2023 8285002845 23.11.2023

Commercial 12-12-2023 8285002845 23.11.2023

Commercial 12-12-2023 8285002845 23.11.2023

Commercial 12-12-2023 8285002845 23.11.2023

Commercial 12-12-2023 8285002845 23.11.2023

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

unitedmark@uniteda
ndunited.com

6, New Court 
Block-I

unitedmark@uniteda
ndunited.com

6, New Court 
Block-I

OMP (I) 
(COMM.)/2966/2023

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1
@GMAIL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/2967/2023

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1
@GMAIL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/2968/2023

BMW INDIA VS PUNEET 
AGGARWAL

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1
@GMAIL.COM

6, New Court 
Block-I

PUNJAB NATIONAL BANK VS 
MRIDUL THIRANI

SARVJEET 
YADAV

SARVJEETYADAV08
@YAHOO.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/2969/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/2970/2023

HDfc Bank Ltd Vs SIMRANJEET 
SINGH

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/2971/2023

HDFC Bank Ltd Vs NARENDER 
KUMAR VASHISHT

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/2972/2023

HDfc Bank Ltd Vs BIRAMPAL 
SINGH

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/2973/2023

HDfc Bank Ltd Vs SHRI KRISHAN SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/2974/2023

HDFc Bank Ltd Vs BRIJESH GUPTA SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/2975/2023

HDFc Bank Ltd Vs TOFEEQ SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

24 SOUTH

Commercial 14.12.2023 MAYANK GOEL 9999340256 09.12.2023

Commercial 14.12.2023 9811015339 25.10.2023

Commercial 14.12.2023 YES BANK VS SACHIN SHARMA 9811015339 25.10.2023

Commercial 14.12.2023 YES BANK VS SURANDER KUMAR 9811015339 25.10.2023

Commercial 14.12.2023 YES BANK VS SURENDER KUMAR 9811015339 25.10.2023

Commercial 14.12.2023 9958726491 06.12.2023

Commercial 14.12.2023 9958726491 06.12.2023

Commercial 14.12.2023 9958726491 06.12.2023

Commercial 14.12.2023 9958726491 06.12.2023

Commercial CS (COMM)/648/2023 14.12.2023 AYUSH GUPTA 9818402326 05.12.2023

Commercial CS (COMM)/650/2023 14.12.2023 RSPL LTD VS SIMMY AGGARWAL S.K.BANSAL 1126843455 13.12.2023

Commercial 15.12.2023 NANDKISHOR 9868959937 17.11.2023

Commercial 15.12.2023 9971052800 05.12.2023

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

EXecution 
(Comm.)/325/2023

RAJDHANI PVT LTD VS 
POWERCON MANAGEMENT

MNGLAWOFFICE@
GMAIL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/3005/2023

YES BANK VS GUNJAN 
MALHOTRA

SACHIN 
KATYAL

KATYALSACHIN200
8@GMAIL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/3006/2023

SACHIN 
KATYAL

KATYALSACHIN200
8@GMAIL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/3007/2023

SACHIN 
KATYAL

KATYALSACHIN200
8@GMAIL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/3008/2023

SACHIN 
KATYAL

KATYALSACHIN200
8@GMAIL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/3009/2023

KOTAK MAHINDRA PRIME VS 
LUV KUMAR

RAJESH 
JANGRA DELHI.JANGRAADV

OCATE@GMAIL.CO
M

6, New Court 
Block-I

OMP (I) 
(COMM.)/3010/2023

KOTAK MAHINDRA PRIME VS 
SURJEET SINGH

RAJESH 
JANGRA DELHI.JANGRAADV

OCATE@GMAIL.CO
M

6, New Court 
Block-I

OMP (I) (COMM.)/3011/2023 KOTAK MAHINDRA PRIME VS 
DINESH KUMAR

RAJESH 
JANGRA DELHI.JANGRAADV

OCATE@GMAIL.CO
M

6, New Court 
Block-I

OMP (I) 
(COMM.)/3012/2023

KOTAK MAHINDRA PRIME VS 
REJAUL KARIM

RAJESH 
JANGRA DELHI.JANGRAADV

OCATE@GMAIL.CO
M

6, New Court 
Block-I

UMLESH SHARMA VSCHONGPI 
MISAO

ayush@gutalegal.in
6, New Court 
Block-I

unitedmark@uniteda
ndunited.com

6, New Court 
Block-I

CS
(COMM)656/2023

ARUN RAI VS ABSOLUT INFOR 
SYSTEMS

NKSHARMA.ADV134
@GMAIL.COM

6, New Court 
Block-I

CS
(COMM)/657/2023

MARTECHNOFY VS CALLXP 
COMMUNICATION

VEDIKA 
SHARMA

VEDIKAADVOCATE
@GMAIL.COM



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

24 SOUTH

Commercial 15.12.2023 AJAY GARG 9811109663 01.12.2023

Commercial 15.12.2023 J.K.YADAV NOT PROVIDED 14.12.2023

Commercial 15.12.2023 J.K.YADAV NOT PROVIDED 14.12.2023

Commercial 16.12.2023 J.K.YADAV NOT PROVIDED 07.12.2023

Commercial 16.12.2023 9958726491 14.12.2023

Commercial 16.12.2023 9958726491 14.12.2023

Commercial 16.12.2023 9958726491 14.12.2023

Commercial 16.12.2023 9958726491 14.12.2023

Commercial 16.12.2023 9958726491 14.12.2023

Commercial 16.12.2023 9958726491 14.12.2023

Commercial 16.12.2023 8376049807 18.11.2023

Commercial 16.12.2023 8376049807 18.11.2023

Commercial 16.12.2023 8376049807 20.11.2023

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

Execution 
(Comm.)/327/2023

ZAS HEALTHCARE VS MEDEOR 
HOSPITAL

AJAYGARGADVOCA
TE@GMAIL.COM

6, New Court 
Block-I

OMP (I)
(COMM.)/3069/2023

DHARA MOTORS FINANCE VS 
AARIF ALI ADVJITENDERYAD

AV2017@GMAIL.CO
M

6, New Court 
Block-I

OMP (I)
(COMM.)/3070/2023

DHARA MOTORS FINANCE VS 
FAIMUDDIN ADVJITENDERYAD

AV2017@GMAIL.CO
M

6, New Court 
Block-I

OMP (I)
(COMM.)/3071/2023

DHARA MOTORS FINANCE VS 
FIROZ KHAN ADVJITENDERYAD

AV2017@GMAIL.CO
M

6, New Court 
Block-I

OMP (I)
(COMM.)/3072/2023

KOTAK MAHINDRA PRIME VS 
RAHUL RANA

RAJESH 
JANGRA DELHI.JANGRAADV

OCATE@GMAIL.CO
M

6, New Court 
Block-I

OMP (I)
(COMM.)/3073/2023

KOTAK MAHINDRA PRIME VS 
KIRPAL SINGH

RAJESH 
JANGRA DELHI.JANGRAADV

OCATE@GMAIL.CO
M

6, New Court 
Block-I

OMP (I)
(COMM.)/3074/2023

TOYOTA FINANCIAL VS GAGAN 
PARAMJIT SINGH

RAJESH 
JANGRA DELHI.JANGRAADV

OCATE@GMAIL.CO
M

6, New Court 
Block-I

OMP (I)
(COMM.)/3075/2023

TOYOTA FINANCIAL VS YOGESH 
GHATKAR

RAJESH 
JANGRA DELHI.JANGRAADV

OCATE@GMAIL.CO
M

6, New Court 
Block-I

OMP (I)
(COMM.)/3076/2023

TOYOTA FINANCIAL VS BHARAT 
U SOLANKI

RAJESH 
JANGRA DELHI.JANGRAADV

OCATE@GMAIL.CO
M

6, New Court 
Block-I

OMP (I)
(COMM.)/3077/2023

TOYOTA FINANCIAL VS PAPPU 
MADHUKAR

RAJESH 
JANGRA DELHI.JANGRAADV

OCATE@GMAIL.CO
M

6, New Court 
Block-I

OMP (I)
(COMM.)/3078/2023

TOYOTA FINANCIAL VS AMIT 
KUMAR SINGH

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1
@GMAIL.COM

6, New Court 
Block-I

OMP (I)
(COMM.)/3079/2023

TOYOTA FINANCIAL VS TARUN 
NAYYAR

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1
@GMAIL.COM

6, New Court 
Block-I

OMP (I)
(COMM.)/3080/2023

TOYOTA FINANCIAL VS 
INDERJEET SINGH

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1
@GMAIL.COM



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

24 SOUTH

Commercial 16.12.2023 8376049807 20.11.2023

Commercial 16.12.2023 8376049807 20.11.2023

Commercial 16.12.2023 8376049807 20.11.2023

Commercial 16.12.2023 8376049807 20.11.2023

Commercial OMP(COMM) 68/2023 16.12.2023 9958101765 15.12.2023

Commercial CS  (COMM)/659/2023 16.12.2023 9910092484 15.12.2023

Commercial CS  (COMM)/658/2023 16.12.2023 9818551023 04.12.2023

Commercial OMP(T)(COMM)1/2023 16.12.2023 8800433733 15.12.2023

Commercial 18.12.2023 YES BANK VS AJIT SINGH 8285002845 17.11.2023

Commercial 18.12.2023 IDFC VS MANI ENTERPRISES 8285002845 22.11.2023

Commercial 18.12.2023 IDFC VS DINESH SINDHURAJ 8285002845 22.11.2023

Commercial 18.12.2023 8285002845 22.11.2023

Commercial 18.12.2023 IDFC VS RANDHIR KUMAR 8285002845 22.11.2023

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

OMP (I)
(COMM.)/3081/2023

TOYOTA FINANCIAL VS MANOJ 
NARWAD

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1
@GMAIL.COM

6, New Court 
Block-I

OMP (I)
(COMM.)/3082/2023

TOYOTA FINANCIAL VS RAJESH K 
S VERLEKAR

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1
@GMAIL.COM

6, New Court 
Block-I

OMP (I)
(COMM.)/3083/2023

TOYOTA FINANCIAL VS SUNDAR 
LAL

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1
@GMAIL.COM

6, New Court 
Block-I

OMP (I)
(COMM.)/3084/2023

TOYOTA FINANCIAL VS 
ARSHDEEP SINGH

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1
@GMAIL.COM

6, New Court 
Block-I

RIOSH TECHNOLOGIES VS 
MEDZAK HEALTHCARE

MAYANK 
TUSHAMAR

ADV.MAYANK01@Y
AHOO.COM

6, New Court 
Block-I

RAJ KUMAR DHINGRA VS TARUN 
GIDHWANI

MAYANK 
SHARMA

SMSMAYANK@YAH
OO.COM

6, New Court 
Block-I

SURENDER GUPTA VS L &T SUCG 
JV CC27

VIKRAM 
SINGH

COCDIARY@CIRCLE
OFCOUNSELS.COM

6, New Court 
Block-I

MANU UPADHYAY VS MEGACOSM 
COGNITIONS PVT

DEEPANSHI 
ISHAR

ISHAR.DEEPANSHI
@GMAIL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/3050/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/3051/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/3052/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/3053/2023

IDFC VS MANISH KUMAR 
KASHYAP

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/3054/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

24 SOUTH

Commercial 18.12.2023 IDFC VS MOHD REHAN 8285002845 22.11.2023

Commercial 18.12.2023 IDFC VS RAJENDER JEET 8285002845 22.11.2023

Commercial 18.12.2023 IDFC VS REENA RANI 8285002845 22.11.2023

Commercial 18.12.2023 8285002845 22.11.2023

Commercial 18.12.2023 IDFC VS AMIT SUNIL KUMAR 8285002845 22.11.2023

Commercial CS (COMM)/654/2023 18.12.2023 RIT ARORA 7838737001 07.12.2023

Commercial 18.12.2023 YES BANK VS SUKHPREET SINGH 8285002845 08.12.2023

Commercial 18.12.2023 YES BANK VS SOMYA GAURI 8285002845 08.12.2023

Commercial 18.12.2023 YES BANK VS ASHISH KUMAR 8285002845 08.12.2023

Commercial 18.12.2023 YES BANK VS GAURAV KUMAR 8285002845 08.12.2023

Commercial 18.12.2023 YES BANK VS AFTAB MISHRA 8285002845 08.12.2023

Commercial 18.12.2023 YES BANK VS JAPNEET SINGH 8285002845 08.12.2023

Commercial CS  (COMM)/660/2023 19.12.2023 RISHI SOOD 9650133112 16.12.2023

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

OMP (I) 
(COMM.)/3055/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/3056/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/3057/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/3058/2023

IDFC VS SHABAJ MOHD 
SARFUDDIN

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/3059/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

BISLERI INTERNATIONAL PVT VS 
T G LEISURE AND RESORT

RITARORA91@GMA
IL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/3063/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/3064/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/3065/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/3066/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/3067/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I) 
(COMM.)/3068/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

GURBHEJ KAUR VS SONAL SINGH

RISHISOODADVOC
ATE@GMAIL.COM



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

24 SOUTH

Commercial CS  (COMM)/661/2023 19.12.2023 9810034712 05.12.2023

Commercial 19.12.2023 8376049807 20.11.2023

Commercial 19.12.2023 8376049807 20.11.2023

Commercial 19.12.2023 8376049807 20.11.2023

Commercial 19.12.2023 8376049807 20.11.2023

Commercial 19.12.2023 8376049807 20.11.2023

Commercial 19.12.2023 8376049807 20.11.2023

Commercial OMP(E)(COMM)03/2023 19.12.2023 8376049807 20.11.2023

Commercial 19.12.2023 IDFC VS RANJU DEVI 8285002845 12.12.2023

Commercial 19.12.2023 IDFC VS ARUN SUBHASH 8285002845 12.12.2023

Commercial 19.12.2023 IDFC VS RANJEET KUMAR 8285002845 12.12.2023

Commercial 19.12.2023 IDFC VS PHOOL SINGH 8285002845 12.12.2023

Commercial 19.12.2023 IDFC VS IMRAN BABU 8285002845 12.12.2023

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

CHANDRAHAS KUCHYA VS INSTA 
POWER LTD

BHAVESH 
KUMAR 
SHARMA GABSLAWASSOCIAT

ES@GMAIL.COM
6, New Court 
Block-I

OMP (I)  
(COMM.)/3085/2023

TOYOTA FINANCIAL VS DEEPA 
SITARAM

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1
@GMAIL.COM

6, New Court 
Block-I

OMP (I)  
(COMM.)/3086/2023

TOYOTA FINANCIAL VS RAJVEER 
SINGH

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1
@GMAIL.COM

6, New Court 
Block-I

OMP (I)  
(COMM.)/3087/2023

TOYOTA FINANCIAL VS 
JIGNESHBHAI GAJUBHAI

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1
@GMAIL.COM

6, New Court 
Block-I

OMP (I)  
(COMM.)/3088/2023

TOYOTA FINANCIAL VS CHETAN 
SHIVAJI

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1
@GMAIL.COM

6, New Court 
Block-I

OMP (I)  
(COMM.)/3089/2023

TOYOTA FINANCIAL VS PATEL 
JUPIN

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1
@GMAIL.COM

6, New Court 
Block-I

OMP (I)  
(COMM.)/3090/2023

TOYOTA FINANCIAL VS SUNITA 
SINGH

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1
@GMAIL.COM

6, New Court 
Block-I

TOYOTA FINANCIAL VS RAMSIYA 
SHARMA

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1
@GMAIL.COM

6, New Court 
Block-I

OMP (I)  
(COMM.)/3091/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I)  
(COMM.)/3092/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I)  
(COMM.)/3093/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I)  
(COMM.)/3094/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I)  
(COMM.)/3095/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

24 SOUTH

Commercial 19.12.2023 IDFC VS TUSHAR RAMESH 8285002845 12.12.2023

Commercial 19.12.2023 IDFC VS RAJARAM MAHTO 8285002845 12.12.2023

Commercial CS  (COMM)/664/2023 20.12.2023 9910644063 19.12.2023

Commercial CS  (COMM)/665/2023 20.12.2023 9910644063 19.12.2023

Commercial CS  (COMM)/671/2023 22.12.2023 9711142200 09.12.2023

Commercial CS  (COMM) 670/2023 22.12.2023 K.G.SHARMA NOT PROVIDED

NOT PROVIDED

20.12.2023

Commercial CS  (COMM)/669/2023 22.12.2023 PALU VS OMPAL 9355033033 16.12.2023

Commercial CS  (COMM)/668/2023 22.12.2023 DALIP SINGH 9810197092 20.12.2023

Commercial 22.12.2023 9958726491 14.12.2023

Commercial 22.12.2023 9958726491 14.12.2023

Commercial 22.12.2023 9958726491 14.12.2023

Commercial 22.12.2023 9958726491 18.12.2023

Commercial 22.12.2023 8285002845 23.11.2023

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

OMP (I)  
(COMM.)/3096/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I)  
(COMM.)/3097/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

SRIVASTAVA INFRA VS INDIAN 
OIL CORPORATION

ANUJ KUMAR 
PANDEY

AKPOFFICE07@GM
AIL.COM

6, New Court 
Block-I

SRIVASTAVA INFRA VS INDIAN 
OIL CORPORATION

ANUJ KUMAR 
PANDEY

AKPOFFICE07@GM
AIL.COM

6, New Court 
Block-I

CANARA BANK VS JAY BISHNU 
SHARMA

SANJEEV 
CHOPRA

CHOPRA6791@GMA
IL.COM

6, New Court 
Block-I

R. S. ADVERTISING VS UNIT 83 
ADVERTISING

6, New Court 
Block-I

SUDESH 
KUMAR

ADVSK33@GMAIL.C
OM

6, New Court 
Block-I

SMALL FARMERS VS ALPRINE 
FRESH

DSDAV13@GMAIL.C
OM

6, New Court 
Block-I

OMP (I)  
(COMM.)/3120/2023

TOYOTA FINANCIAL VS NILESH 
KUMAR

RAJESH 
JANGRA DELHI.JANGRAADV

OCATE@GMAIL.CO
M

6, New Court 
Block-I

OMP (I)  
(COMM.)/3121/2023

KOTAK MAHINDRA PRIME VS 
SANDEEP KAUR

RAJESH 
JANGRA DELHI.JANGRAADV

OCATE@GMAIL.CO
M

6, New Court 
Block-I

OMP (I)  
(COMM.)/3122/2023

KOTAK MAHINDRA PRIME VS 
MEENAXI GUNJAN

RAJESH 
JANGRA DELHI.JANGRAADV

OCATE@GMAIL.CO
M

6, New Court 
Block-I

OMP (I)  
(COMM.)/3123/2023

KOTAK MAHINDRA PRIME VS 
SANJAY KUMAR

RAJESH 
JANGRA DELHI.JANGRAADV

OCATE@GMAIL.CO
M

6, New Court 
Block-I

OMP (I)  
(COMM.)/3124/2023

HDfc Bank Ltd Vs RAVINDRA 
KUMAR

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

24 SOUTH

Commercial 22.12.2023 8285002845 23.11.2023

Commercial 22.12.2023 8285002845 23.11.2023

Commercial 22.12.2023 8285002845 23.11.2023

Commercial 22.12.2023 8285002845 23.11.2023

Commercial 22.12.2023 8376049807 04.12.2023

Commercial 22.12.2023 8376049807 04.12.2023

Commercial 22.12.2023 8376049807 04.12.2023

Commercial CS  (COMM)/667/2023 22.12.2023 ARTI GUPTA VS PURAN RANA S.K.BANSAL 1126843455 20.12.2023

Commercial CS  (COMM)/672/2023 23.12.2023 SBI VS AJIT SINGH 9643680913 21.12.2023

Commercial CS  (COMM)/673/2023 23.12.2023 SBI VS SANJU 9643680913 21.12.2023

Commercial 23.12.2023 9958726491 21.12.2023

Commercial 23.12.2023 IDFC VS KAVITA MUKHIYA 8285002845 22.11.2023

Commercial 23.12.2023 IDFC VS SHIV KUMAR 8285002845 22.11.2023

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

OMP (I)  
(COMM.)/3125/2023

HDfc Bank Ltd Vs RAJNEESH 
KUMAR

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I)  
(COMM.)/3126/2023

HDfc Bank Ltd Vs SANJAY KUMAR 
SINGH

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I)  
(COMM.)/3127/2023

HDfc Bank Ltd Vs NAHIDA 
KHANAM

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I)  
(COMM.)/3128/2023

Hdfc Bank Ltd Vs MANOJ 
CHAUDHARY

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I)  
(COMM.)/3129/2023

TOYOTA FINANCIAL VS 
SIDDHARTH SINGH

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1
@GMAIL.COM

6, New Court 
Block-I

OMP (I)  
(COMM.)/3130/2023

TOYOTA FINANCIAL VS RIDDHI 
SIDDHI

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1
@GMAIL.COM

6, New Court 
Block-I

OMP (I)  
(COMM.)/3131/2023

TOYOTA FINANCIAL VS K K 
CONCRETE PRODUCTS

RAHUL 
BHARDWAJ

ADVOCATEASHOK.1
@GMAIL.COM

6, New Court 
Block-I

unitedmark@uniteda
ndunited.com

6, New Court 
Block-I

RANI 
BHARDWAJ

RBHARDWAJASSOC
IATE@GMAIL.COM

6, New Court 
Block-I

RANI 
BHARDWAJ

RBHARDWAJASSOC
IATE@GMAIL.COM

6, New Court 
Block-I

OMP (I)  
(COMM.)/3133/2023

KOTAK MAHINDRA PRIME VS 
SUSHIL KUMAR

RAJESH 
JANGRA DELHI.JANGRAADV

OCATE@GMAIL.CO
M

6, New Court 
Block-I

OMP (I)  
(COMM.)/3134/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I)  
(COMM.)/3135/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

24 SOUTH

Commercial 23.12.2023 IDFC VS BALVEER SINGH 8285002845 14.12.2023

Commercial 23.12.2023 IDFC VS SANDEEP TYAGI 8285002845 12.12.2023

Commercial 23.12.2023 IDFC VS NEELAM CRAFT 8285002845 12.12.2023

Commercial 23.12.2023 IDFC VS SANJEEV KUMAR 8285002845 22.11.2023

25 South Commercial OMP (I) (COMM)/2956/202309-12-2023 9958726491 22-11-2023

Commercial OMP (I) (COMM)/2955/202309-12-2023 9958726491 22-11-2023

Commercial Execution (Comm)/321/2023 11-12-2023 9654978446 08-12-2023

Commercial CS (COMM)/643/2023 11-12-2023 9999886478 09-12-2023

Commercial 11-12-2023 9958726491 09-12-2023

Commercial 12-12-2023 9310266522 08-12-2023

Commercial 12-12-2023 9310266522 08-12-2023

Commercial 12-12-2023 9310266522 08-12-2023

Commercial 12-12-2023 9310266522 08-12-2023

MS. ANURADHA 
SHUKLA 
BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

6, New Court 
Block-I

OMP (I)  
(COMM.)/3136/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I)  
(COMM.)/3137/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I)  
(COMM.)/3138/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

6, New Court 
Block-I

OMP (I)  
(COMM.)/3139/2023

SANJEEV 
PATHAK

LITIGATION@SRCS
LEGAL.COM

SH. SANDEEP 
YADAV

17, New Court 
Block-I

Cnh Industrail Capital India Private 
Limited Vs Ranjit Singh

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

Cnh Industrail Capital India Private 
Limited Vs Amarjit  Kaur

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

Bajaj Electricals Limited Vs Dsc 
Limited

Manish Dhir(P),

chestlaw@chestlaw.c
om

17, New Court 
Block-I

Lucky Generators Pvt Ltd Vs Bajrang 
Electrical And Engineering Works

Abhinay 
Gupta(P),

guptabhinav@gmail.c
om

17, New Court 
Block-I

OMP (I) (COMM)/2962/2023 Cnh Industrail Capital India Private 
Limited Vs Senthilkumar S

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

OMP (I) 
(COMM)/2980/2023

Yes Bank Ltd Vs Yusuf Yunus SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2982/2023 Yes Bank Ltd Vs Vaheguru Kaur SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2983/2023 Yes Bank Ltd Vs Reeta Kishanlal 
Kapoor

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/2985/2023 Yes Bank Ltd Vs Nidhi Bharat 
Bhushan

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

25 South

Commercial 12-12-2023 9310266522 08-12-2023

Commercial OMP (I) (COMM)/2978/202312-12-2023 9310266522 08-12-2023

Commercial OMP (I) (COMM)/2979/202312-12-2023 9310266522 08-12-2023

Commercial OMP (I) (COMM)/2981/202312-12-2023 9310266522 08-12-2023

Commercial 14-12-2023 9310266522 12-12-2023

Commercial 14-12-2023 9310266522 12-12-2023

Commercial 14-12-2023 9310266522 12-12-2023

Commercial Execution (Comm)/326/202314-12-2023 9958617492 12-12-2023

Commercial 14-12-2023 9310266522 12-12-2023

Commercial 15-12-2023 9310266522 12-12-2023

Commercial CS (COMM)/651/2023 15-12-2023 9212888057 12-12-2023

Commercial CS (COMM)/652/2023 15-12-2023 9212888057 12-12-2023

Commercial 15-12-2023 9310266522 12-12-2023

SH. SANDEEP 
YADAV

17, New Court 
Block-I

OMP (I) (COMM)/2984/2023 Yes Bank Ltd Vs Kanchan Jai 
Palsingh

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Yes Bank Ltd Vs Vidit Tyagi SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Yes Bank Ltd Vs Sudipta Das SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Yes Bank Ltd Vs Raushan Kumar 
Singh

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/3003/2023

Idfc First Bank Ltd Vs Ankit 
Dharamsingh

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/3004/2023

Idfc First Bank Ltd Vs Barek Ali SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/3001/2023 Idfc First Bank Ltd Vs Ashish  KumarSANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Radianz Pvt Ltd Vs M/s Powercon 
Management

NITIN 
GOEL(P),

mnglawoffice@gmail.
com

17, New Court 
Block-I

OMP (I) 
(COMM)/3002/2023

Idfc First Bank Ltd Vs Shiv  Singh SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/3030/2023

Idfc First Bank Ltd Vs Ram  Kewal SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Canara Bank Vs Kaushik Srikant CHITRA  
MALHOTRA(P),

chitramalhotra@gmai
l.com

17, New Court 
Block-I

Canara Bank Vs Kani Agarwal CHITRA  
MALHOTRA(P),

chitramalhotra@gmai
l.com

17, New Court 
Block-I

OMP (I) (COMM)/3027/2023 Idfc First Bank Ltd Vs Saruk  Khan SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

25 South

Commercial 15-12-2023 9310266522 12-12-2023

Commercial 15-12-2023 9310266522 12-12-2023

Commercial OMP (I) (COMM)/3031/202315-12-2023 9310266522 12-12-2023

Commercial 15-12-2023 9958726491 12-12-2023

Commercial 15-12-2023 9958726491 12-12-2023

Commercial 15-12-2023 9958726491 12-12-2023

Commercial 15-12-2023 9310266522 12-12-2023

Commercial 16-12-2023 9958726491 14-12-2023

Commercial 16-12-2023 9958726491 14-12-2023

Commercial 16-12-2023 9958726491 14-12-2023

Commercial 16-12-2023 9958726491 14-12-2023

Commercial 16-12-2023 9958726491 14-12-2023

Commercial 16-12-2023 9958726491 14-12-2023

SH. SANDEEP 
YADAV

17, New Court 
Block-I

OMP (I) 
(COMM)/3028/2023

Idfc First Bank Ltd Vs Sadab  Babu SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/3029/2023 Idfc First Bank Ltd Vs Amb Logistics 
Pvt Ltd

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

Idfc First Bank Ltd Vs Jitesh  Singh SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/3032/2023 Kotak Mahindra Prime Ltd Vs Pawan 
Baisoya

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

OMP (I) (COMM)/3033/2023 Kotak Mahindra Prime Ltd Vs 
Wajahat Ali

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

OMP (I) (COMM)/3034/2023 Kotak Mahindra Prime Ltd Vs 
Meenakshi H

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

OMP (I) (COMM)/3035/2023 Idfc First Bank Ltd Vs Aci 
Corporation

SANJEEV 
PATHAK(P),

04sanjeev.advocate@
gmail.com

17, New Court 
Block-I

OMP (I) 
(COMM)/3048/2023

Toyota Financial Services India Ltd 
Vs Raman Kumar

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

OMP (I) (COMM)/3049/2023 Toyota Financial Services India Ltd 
Vs Thorat Mukund Sonyabapu

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

OMP (I) (COMM)/3043/2023 Toyota Financial Services India Ltd 
Vs Nilesh Kumar Ramanlal Patel

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

OMP (I) (COMM)/3044/2023 Toyota Financial Services India Ltd 
Vs Nilesh Kumar Ramanlal Patel

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

OMP (I) (COMM)/3045/2023 Toyota Financial Services India Ltd 
Vs Santosh Kumar B Patel

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

OMP (I) (COMM)/3046/2023 Toyota Financial Services India Ltd 
Vs Nitin Balaram Vishe

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

25 South

Commercial 16-12-2023 9958726491 14-12-2023

Commercial 18-12-2023 9958726491 15-12-2023

Commercial CS (COMM)/653/2023 18-12-2023 9312292558 15-12-2023

Commercial 18-12-2023 9958726491 15-12-2023

Commercial OMP (I) (COMM)/3061/202318-12-2023 9958726491 15-12-2023

Commercial CS (COMM)/662/2023 19-12-2023 9999036580

not provided

16-12-2023

Commercial OMP (I) (COMM)/3113/2023 20-12-2023 8376049807 19-12-2023

Commercial OMP (I) (COMM)/3115/2023 20-12-2023 8376049807 19-12-2023

Commercial OMP (I) (COMM)/3116/2023 20-12-2023 9958726491 19-12-2023

Commercial OMP (I) (COMM)/3108/202320-12-2023 8376049807 19-12-2023

Commercial OMP (I) (COMM)/3109/202320-12-2023 8376049807 19-12-2023

Commercial OMP (I) (COMM)/3110/2023 20-12-2023 8376049807 19-12-2023

Commercial OMP (I) (COMM)/3111/2023 20-12-2023 8376049807 19-12-2023

SH. SANDEEP 
YADAV

17, New Court 
Block-I

OMP (I) (COMM)/3047/2023 Toyota Financial Services India Ltd 
Vs Deepali D Patil

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

OMP (I) 
(COMM)/3060/2023

Toyota Financial Services India Ltd 
Vs Ajay Jaswant Singh Hajari

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

Bank Of India Vs Kishan Kumar Jha Deepa Gupta(P),

advocate.deepa.gupta
@gmail.com

17, New Court 
Block-I

OMP (I) (COMM)/3062/2023 Toyota Financial Services India Ltd 
Vs Nilesh Kumar Ramanlal Patel

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

Toyota Financial Services India Ltd 
Vs Nilesh Kumar Ramanlal Patel

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

Naren Varma Vs M/s Rudra Foods 
And Beverages

RAJESH 
KUMAR(P),

17, New Court 
Block-I

Toyota Financial Services India 
Limited Vs Kamal Arjundas Mohnani

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com

17, New Court 
Block-I

Toyota Financial Services India 
Limited Vs Mohit Dhiman

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com

17, New Court 
Block-I

Kotak Mahindra Prime Ltd Vs Ravi 
Pratap Singh Bhadouriya

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

Toyota Financial Services India 
Limited Vs Manoj Borsa

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com

17, New Court 
Block-I

Toyota Financial Services India 
Limited Vs Priyanka Sekh

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com

17, New Court 
Block-I

Toyota Financial Services India 
Limited Vs Bhagirath Singh

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com

17, New Court 
Block-I

Toyota Financial Services India 
Limited Vs Jamsed Y

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

25 South

Commercial CS (COMM)/663/2023 20-12-2023 7838389845 19-12-2023

Commercial OMP (I) (COMM)/3112/2023 20-12-2023 8376049807 19-12-2023

Commercial OMP (I) (COMM)/3114/2023 20-12-2023 8376049807 19-12-2023

Commercial OMP (I) (COMM)/3106/202320-12-2023 8376049807 19-12-2023

Commercial OMP (I) (COMM)/3107/2023 20-12-2023 8376049807 19-12-2023

Commercial OMP (I) (COMM)/3118/2023 21-12-2023 8376049807 04-12-2023

Commercial OMP (I) (COMM)/3117/2023 21-12-2023 8376049807 04-12-2023

Commercial CS (COMM)/666/2023 21-12-2023 9650682928 20-12-2023

Commercial OMP (I) (COMM)/3119/2023 21-12-2023 8376049807 04-12-2023

Commercial CS (COMM)/676/2023 23-12-2023 9643680913 21-12-2023

Commercial CS (COMM)/675/2023 23-12-2023 9643680913 21-12-2023

Commercial CS (COMM)/674/2023 23-12-2023 9810618195 22-12-2023

Commercial CS (COMM)/649/2023 14-12-2023 9911667456 11-12-2023

SH. SANDEEP 
YADAV

17, New Court 
Block-I

Punjab National Bank Vs Shivasi 
Singh Patel Sole Proprietor Of 
Grihani Enterprises

Sunav 
Rastogi(P),

sunavrustgi@gmail.c
om

17, New Court 
Block-I

Toyota Financial Services India 
Limited Vs Jagjeet Singh

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com

17, New Court 
Block-I

Toyota Financial Services India 
Limited Vs Manish Nagpal

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com

17, New Court 
Block-I

Toyota Financial Services India 
Limited Vs Neeraj Kumar Kochhar

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com

17, New Court 
Block-I

Toyota Financial Services India 
Limited Vs Norjeet Singh

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com

17, New Court 
Block-I

Toyota Financial Services India 
Limited Vs Hetal Jayendra Thakor

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com

17, New Court 
Block-I

Toyota Financial Services India 
Limited Vs Kailash Verma

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com

17, New Court 
Block-I

Hugo Boss AG Vs ALLURAA 
BEAUTY AND PERFUMERY PVT 
LTD

Shravan 
Bansal(P),

rishi@unitedandunite
d.com

17, New Court 
Block-I

Toyota Financial Services India 
Limited Vs Mohit Aggarwal

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com

17, New Court 
Block-I

Sbi Vs Pradeep RANI  
BHARDWAJ(P),

rbhardwajassociate@
gmail.com

17, New Court 
Block-I

Sbi Vs Manpreet Singh RANI  
BHARDWAJ(P),

rbhardwajassociate@
gmail.com

17, New Court 
Block-I

Union Bank Of India Vs Nikhil 
Bansal

Arvind Sinha(P),

arvindsinha1@gmail.
com

17, New Court 
Block-I

Suncare Formulations Private 
Limited And Ors Vs Oreo Healthcare 
And Ors

Ankit Gupta(P),

dhurjativerma@yaho
o.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

25 South

Commercial 13-12-2023 9643646534 11-12-2023

Commercial 11-12-2023 9958726491 09-12-2023

Commercial 13-12-2023 9643646534 11-12-2023

26 South Commercial 06-12-2023 9958726491 04-12-2023

Commercial 06-12-2023 9958726491 04-12-2023

Commercial Execution (Comm)/320/202307-12-2023 9899810111 02-12-2023

Commercial OMP (COMM)/67/2023 07-12-2023 9810696425 04-12-2023

Commercial OMP (I) (COMM)/2965/202311-12-2023 9958726491 08-12-2023

Commercial Execution (Comm)/323/202311-12-2023 09-12-2023

Commercial OMP (I) (COMM)/2977/2023 12-12-2023 9643646534 09-12-2023

Commercial Execution (Comm)/324/202312-12-2023 9213142242 08-12-2023

Commercial OMP (I) (COMM)/2976/202312-12-2023 9013493108 09-12-2023

Commercial 13-12-2023 8285002845 11-12-2023

SH. SANDEEP 
YADAV

17, New Court 
Block-I

OMP (I) 
(COMM)/3000/2023

Kotak Mahindra Bank Vs Ramu parv 
mahajan(P),

parv.mahajan007@g
mail.com

17, New Court 
Block-I

OMP (I) (COMM)/2963/2023 Toyota Financial Services India Ltd 
Vs Chirag Balvant Singh Rajput

RAJESH 
JANGRA(P),

jangraadvocate@gma
il.com

17, New Court 
Block-I

OMP (I) (COMM)/2999/2023 Kotak Mahindra Bank Vs Salees 
Khan

parv 
mahajan(P),

parv.mahajan007@g
mail.com

SH. RAJEEV BANSAL 29, New Court 
Block-II

OMP (I) (COMM)/2942/2023 Toyota Financial Services India Ltd 
Vs Priyem Tomar

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

OMP (I) (COMM)/2943/2023 Toyota Financial Services India Ltd 
Vs Shiv Kumar

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

Jubilant Consumer Pvt Ltd Vs 
Mentor Hospitality Pvt Ltd

Arjun 
Sawhney(P),

mail@arjunsawhney.i
n

29, New Court 
Block-II

Eureka Ford Aotomobiles Pvt Ltd Vs 
Axalata Coating System India Pvt Ltd

K.S. 
MAHADEVAN

adv.mahadevan@gm
ail.com

29, New Court 
Block-II

Cnh Industrail Capital India Private 
Limited Vs Swarnalata Baral

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

Au Small Finance Bank Ltd Vs 
Pradeep

NITIN 
MEHTA(P),

9773667288, 
8802218291 ADVOCATE.MEHTA

ASSOCIATE09@GM
AIL.COM

29, New Court 
Block-II

Kotak Mahindra Bank Vs Mohd 
Shafeeq

parv 
mahajan(P),

parv.mahajan007@g
mail.com

29, New Court 
Block-II

Au Small Finance Bank Ltd Vs Dilip 
Gupta

ABID  
AHMAD(P),

abidahmadadvoae@g
mail.com

29, New Court 
Block-II

Toyota Financial Services India 
Limited Vs Alpana Trivedi

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com

29, New Court 
Block-II

OMP (I) (COMM)/2993/2023 Idfc First Bank Ltd Vs Ajay Kumar SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

26 South

Commercial 13-12-2023 8285002845 11-12-2023

Commercial OMP (I) (COMM)/2995/202313-12-2023 8285002845 11-12-2023

Commercial OMP (I) (COMM)/2997/202313-12-2023 8285002845 11-12-2023

Commercial 13-12-2023 8285002845 11-12-2023

Commercial 13-12-2023 8285002845 11-12-2023

Commercial 13-12-2023 9811015339 12-12-2023

Commercial OMP (I) (COMM)/2987/202313-12-2023 9811015339 12-12-2023

Commercial 13-12-2023 9811015339 12-12-2023

Commercial 13-12-2023 9811015339 12-12-2023

Commercial 13-12-2023 8285002845 11-12-2023

Commercial OMP (I) (COMM)/2991/2023 13-12-2023 8285002845 11-12-2023

Commercial 13-12-2023 8285002845 11-12-2023

Commercial OMP (I) (COMM)/3016/202314-12-2023 9013493108 12-12-2023

SH. RAJEEV BANSAL

29, New Court 
Block-II

OMP (I) (COMM)/2994/2023 Idfc First Bank Ltd Vs Shadab 
Mewasi

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

Idfc First Bank Ltd Vs Rohit  Kumar SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

Idfc First Bank Ltd Vs Aamir 
Riyazuddin

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

OMP (I) (COMM)/2996/2023 Idfc First Bank Ltd Vs Bijender  
Mothiram

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

OMP (I) (COMM)/2998/2023 Idfc First Bank Ltd Vs Risab Nath SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

OMP (I) (COMM)/2986/2023 Yes Bank Ltd Vs Roopali Grover KUNAL 
MAKHIJA(P),

katyalsachin2008@g
mail.com

29, New Court 
Block-II

Yes Bank Ltd Vs Gurpreet Singh KUNAL 
MAKHIJA(P),

katyalsachin2008@g
mail.com

29, New Court 
Block-II

OMP (I) 
(COMM)/2988/2023

Yes Bank Ltd Vs Subham Singh KUNAL 
MAKHIJA(P),

katyalsachin2008@g
mail.com

29, New Court 
Block-II

OMP (I) (COMM)/2989/2023 Yes Bank Ltd Vs Jaheed KUNAL 
MAKHIJA(P),

katyalsachin2008@g
mail.com

29, New Court 
Block-II

OMP (I) 
(COMM)/2990/2023

Idfc First Bank Ltd Vs Kiran  
Wadhwa

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

Idfc First Bank Ltd Vs Amarjeet  
Satvir

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

OMP (I) (COMM)/2992/2023 Idfc First Bank Ltd Vs Rajan  
Choudhary

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

Toyota Financial Services India 
Limited Vs Naman Finlease Private 
Limited

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

26 South

Commercial OMP (I) (COMM)/3013/202314-12-2023 9013493108 12-12-2023

Commercial OMP (I) (COMM)/3014/202314-12-2023 9013493108 12-12-2023

Commercial OMP (I) (COMM)/3015/2023 14-12-2023 9013493108 12-12-2023

Commercial 15-12-2023 9013493108 12-12-2023

Commercial 15-12-2023 9013493108 12-12-2023

Commercial OMP (I) (COMM)/3017/2023 15-12-2023 9958726491 14-12-2023

Commercial OMP (I) (COMM)/3018/202315-12-2023 8285002845 11-12-2023

Commercial OMP (I) (COMM)/3019/202315-12-2023 8285002845 11-12-2023

Commercial 15-12-2023 9958726491 14-12-2023

Commercial OMP (I) (COMM)/3021/202315-12-2023 9958726491 14-12-2023

Commercial 15-12-2023 9999855157 13-12-2023

Commercial 15-12-2023 9958726491 13-12-2023

Commercial OMP (I) (COMM)/3041/202316-12-2023 9958726491 14-12-2023

SH. RAJEEV BANSAL

29, New Court 
Block-II

Toyota Financial Services India 
Limited Vs Kailash Prajapat

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com

29, New Court 
Block-II

Toyota Financial Services India 
Limited Vs Nitesh Thakur

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com

29, New Court 
Block-II

Toyota Financial Services India 
Limited Vs Kamal Kishor

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com

29, New Court 
Block-II

OMP (I) (COMM)/3025/2023 Toyota Financial Services India 
Limited Vs Kamlesh Bairwa

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com

29, New Court 
Block-II

OMP (I) (COMM)/3026/2023 Toyota Financial Services India 
Limited Vs Rahul Raikwar

DINESH  
JAIN(P),

advocateashok.1@gm
ail.com

29, New Court 
Block-II

Toyota Financial Services India Ltd 
Vs Shivai Udyog Private Limited

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

Idfc First Bank Ltd Vs Pradeep  
Surendra

SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

Idfc First Bank Ltd Vs Preeti  Shyam SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

OMP (I) 
(COMM)/3020/2023

Toyota Financial Services India Ltd 
Vs Abaan Travels

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

Toyota Financial Services India 
Limited Vs Ashit Matri Bodh

DINESH  
JAIN(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

OMP (I) (COMM)/3022/2023 Dhara Motors Finance Ltd Vs Ragib 
Ali

JITENDER 
KUMAR 
YADAV(P),

ADVJITENDERYAD
AV2017@GMAIL.CO
M

29, New Court 
Block-II

OMP (I) (COMM)/3023/2023 Bmw India Financial Services Pvt 
Ltd Vs Kgk Engineers Private 
Limited

DINESH  
JAIN(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

Toyota Financial Services India 
Limited Vs Suraj Giddappa 
Bandiwadar

DINESH  
JAIN(P),

jangraadvocate@gam
il.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

26 South

Commercial 16-12-2023 9958726491 14-12-2023

Commercial 16-12-2023 8285002845 11-12-2023

Commercial 16-12-2023 9958726491 14-12-2023

Commercial 16-12-2023 9958726491 14-12-2023

Commercial 16-12-2023 9958726491 14-12-2023

Commercial 16-12-2023 9958726491 14-12-2023

Commercial CS (COMM)/655/2023 18-12-2023 9810061558 not e-filed

Commercial 19-12-2023 9958726491 16-12-2023

Commercial 19-12-2023 9958726491 16-12-2023

Commercial OMP (I) (COMM)/3104/202320-12-2023 9958726491 18-12-2023

Commercial 20-12-2023 9311022102 19-12-2023

Commercial OMP (I) (COMM)/3101/2023 20-12-2023 9311022102 19-12-2023

Commercial OMP (I) (COMM)/3102/202320-12-2023 9958726491 18-12-2023

SH. RAJEEV BANSAL

29, New Court 
Block-II

OMP (I) (COMM)/3042/2023 Toyota Financial Services India 
Limited Vs Fateh Mohd

DINESH  
JAIN(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

OMP (I) (COMM)/3036/2023 Idfc First Bank Ltd Vs Jugal  Kishor SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

OMP (I) (COMM)/3037/2023 Toyota Financial Services India 
Limited Vs Mansingh R

DINESH  
JAIN(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

OMP (I) 
(COMM)/3038/2023

Toyota Financial Services India 
Limited Vs Vikas A

DINESH  
JAIN(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

OMP (I) (COMM)/3039/2023 Toyota Financial Services India 
Limited Vs Shruti Travels

DINESH  
JAIN(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

OMP (I) 
(COMM)/3040/2023

Toyota Financial Services India 
Limited Vs Shruti Travels

DINESH  
JAIN(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

RAVI BATRA AND ORS (COUNTER 
CLAIM) Vs EKAL VIDYALAYA 
FOUNDATION OF INDIA

SAIDEEP 
KAUSHIK(P),

scsinghal@rediffmail.
com

29, New Court 
Block-II

OMP (I) 
(COMM)/3098/2023

Toyota Financial Services India 
Limited Vs Ajay Yadav

DINESH  
JAIN(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

OMP (I) 
(COMM)/3099/2023

Kotak Mahindra Prime Ltd Vs Shashi 
Devi

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

Toyota Financial Services India 
Limited Vs Mahesh Shivlal

DINESH  
JAIN(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

OMP (I) (COMM)/3100/2023 Iffco Kisan Finance Ltd Vs Soran 
Jagdeesh

RAJEEV 
KUMAR 
RANJAN(P), ranjan.and.company

@gmail.com
29, New Court 
Block-II

Iffco Kisan Finance Ltd Vs Videsh 
Pal Singh

RAJEEV 
KUMAR 
RANJAN(P), ranjan.and.company

@gmail.com
29, New Court 
Block-II

Toyota Financial Services India 
Limited Vs Om Prakash Singh

DINESH  
JAIN(P),

jangraadvocate@gam
il.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

26 South

Commercial OMP (I) (COMM)/3103/202320-12-2023 9958726491 18-12-2023

Commercial OMP (I) (COMM)/3105/2023 20-12-2023 9958726491 16-12-2023

Commercial OMP (I) (COMM)/3132/2023 22-12-2023 9999855157 19-12-2023

Commercial Misc DJ/279/2023 23-12-2023 NOT AVAILABLE

NOT AVAILABLE

22-12-2023

Commercial OMP (I) (COMM)/3140/202323-12-2023 9811015339 21-12-2023

Commercial 15-12-2023 9958726491 12-12-2023

Commercial 11-12-2023 9958726491 08-12-2023

Commercial 09-12-2023 8285002845 07-12-2023

Commercial 09-12-2023 8285002845 07-12-2023

Commercial 09-12-2023 8285002845 07-12-2023

Commercial 09-12-2023 8285002845 07-12-2023

Commercial 09-12-2023 8285002845 07-12-2023

Commercial 09-12-2023 8285002845 07-12-2023

SH. RAJEEV BANSAL

29, New Court 
Block-II

Toyota Financial Services India 
Limited Vs Bagicha Singh

DINESH  
JAIN(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

Toyota Financial Services India 
Limited Vs Gaurav Sharma

DINESH  
JAIN(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

Dhara Motors Finance Ltd Vs Vira 
Infratech

JITENDER 
KUMAR 
YADAV(P),

ADVJITENDERYAD
AV2017@GMAIL.CO
M

29, New Court 
Block-II

Ashok Kumar Vs GARG VILLAS 
PRIVATE LIMITED Vs SAMRAT 
BEHL PROPRIETOR M/S SAMRAT 
BEHLS PHOTOGRAPHY

Ankur 
Sharma(P),

29, New Court 
Block-II

Yes Bank Ltd Vs Upender Kumar KUNAL 
MAKHIJA(P),

katyalsachin2008@g
mail.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/3024/2023

Kotak Mahindra Prime Ltd Vs 
Saravdeep Singh

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2964/2023

Cnh Industrail Capital India Private 
Limited Vs Pooja Karan Singh

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2945/2023

Yes Bank Ltd Vs Amit Nagar SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

OMP (I) 
(COMM.)/2946/2023

Yes Bank Ltd Vs Mithlesh Tyagi SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

OMP (I) 
(COMM.)/2947/2023

Yes Bank Ltd Vs Ashwani Kumar SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

OMP (I) 
(COMM.)/2948/2023

Yes Bank Ltd Vs Vijeesh Ps SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

OMP (I) 
(COMM.)/2949/2023

Yes Bank Ltd Vs Chandra Bhan SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

OMP (I) 
(COMM.)/2950/2023

Yes Bank Ltd Vs Rashid Yaqub SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

26 South

Commercial 09-12-2023 9958726491 07-12-2023

Commercial 09-12-2023 9958726491 07-12-2023

Commercial 09-12-2023 8285002845 07-12-2023

Commercial 09-12-2023 8285002845 07-12-2023

Commercial 08-12-2023 9999855157 07-12-2023

Commercial 05-12-2023 9958726491 02-12-2023

Commercial 05-12-2023 9958726491 02-12-2023

Commercial 05-12-2023 9958726491 02-12-2023

27 South Commercial CS (COMM)/17/2024 23-12-2023 9810618195 22-12-2023

Commercial CS (COMM)/21/2024 22-12-2023 RITA BAKSHI VS SEEMA BAJAJ 9810259071 21-12-2023

Commercial CS (COMM)/20/2024 14-12-2023 8447151507 21-12-2023

SH. RAJEEV BANSAL

29, New Court 
Block-II

OMP (I) 
(COMM.)/2951/2023

Cnh Industrail Capital India Private 
Limited Vs Jyoti Kuldeep Singh

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2952/2023

Cnh Industrail Capital India Private 
Limited Vs Jashandeep Singh

RAJESH 
JANGRA(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2953/2023

Yes Bank Ltd Vs Jai Kumar SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

OMP (I) 
(COMM.)/2954/2023

Yes Bank Ltd Vs Nishant Kumar SANJEEV 
PATHAK(P),

litigation@srcslegal.c
om

29, New Court 
Block-II

OMP (I) 
(COMM.)/2944/2023

Dhara Motors Finance Ltd Vs 
Shadab

JITENDER 
KUMAR 
YADAV(P),

ADVJITENDERYAD
AV2017@GMAIL.CO
M

29, New Court 
Block-II

OMP (I) 
(COMM.)/2939/2023

Toyota Financial Services India 
Limited Vs Mohammad Rameez 
Khan

DINESH  
JAIN(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2940/2023

Toyota Financial Services India 
Limited Vs Tej Veer Singh

DINESH  
JAIN(P),

jangraadvocate@gam
il.com

29, New Court 
Block-II

OMP (I) 
(COMM.)/2941/2023

Toyota Financial Services India 
Limited Vs Yogesh Kumar Gangwar

DINESH  
JAIN(P),

jangraadvocate@gam
il.com

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

UNION BANK OF INDIA VS 
RAJEEV KUMAR

ARVIND SINGH

ARVINDSINGH1@G
MAIL.COM

40, New Court 
Block-II

RAKESH 
MALHOTRA

OFFICERAKESHMA
LHOTRA@HMA1201
4

40, New Court 
Block-II

M/S EMBRYO HEALT PVT LTD  VS 
SEEMA BAJAJ

BHARAT 
MALHOTRA

BHARATMAL2@MA
I.COM



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

27 South

Commercial CS (COMM)/22/2024 23-12-2023 8010410831

NOT AVAILABLE

20-12-2023

28 CS (COMM) 1091/2023 05-12-2023 9810131832 28-09-2023

CS (COMM) 1100/2023 07-12-2023 9971495605 28-11-2023

CS (COMM) 1104/2023 08-12-2023 9999036580 04-12-2023

OMP (I) (COMM) 72/2023 06-12-2023 8882771604 04-12-2023

CS (COMM) 1095/2023 06-12-2023 7838773507 05-12-2023

CS (COMM) 1099/2023 07-12-2023 9953585113

--

06-12-2023

EXECUTION 534/2023 12-12-2023 899308878 06-12-2023

OMP (COMM) 115/2023 18-12-2023 9810100554

s.goel6@yahoo.com

09-12-2023

OMP (COMM) 114/2023 18-12-2023 9810100554

s.goel6@yahoo.com

09-12-2023

CS (COMM) 1122/2023 19-12-2023 9818748886 12-12-2023

EXECUTION 544/2023 21-12-2023 9810171302

--

13-12-2023

SH. LOKESH 
KUMAR SHARMA, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

40, New Court 
Block-II

Eureka Ford Aotomobiles Pvt Ltd Vs 
Axalata Coating System India Pvt Ltd

NITESH 
KUMAR(P),

SH. LAL SINGH, 
DISTRICT JUDGE

SOUTH-
EAST

18 BLOCK 1 18 
BLOCK 1

BERGER PAINTS INDIA LTD Vs 
WINDALS AUTO PRIVATE 
LIMITED

ARUN 
KUMAR(P),

onlinearun@yahoo.co
m

mahirishi ayurveda Vs Gigacharge 
Solutions Pvt Ltd

NITESH 
KUMAR(P),

raviranjalibi@gmail.c
om

MAHAMAYA LIFESCIENCES Vs 
Sukhvir Singh Proprietor Of M/s 
Rehmat Khetibari Store

RAJESH 
KUMAR(P),

iticorpjurists@gmail.
com

shyam bhavi Vs CNN INDUSTRIAL Isha Tyagi(P),

isha@agrishalegal.co
m

STATE BANK OF INDIA Vs Amit 
Balloda

AMIT 
SINGH(P),

singhamit0071@gmai
l.com

BALAJI POWER Vs M/S SIMPLEX 
INFRASTRUCTURES LTD

Deepak 
GAUR(P),

Mohd Yasin Vs Altaf Khan RAJIV KUMAR 
GHAWANA(P),

rajivghawana@gmail.
com

Varun Gupta Vs Irrigation And Flood 
Control Dept Through Gnctd

surinder 
goel(P),

Varun Gupta Vs Irrigation And Flood 
Control Dept Through Gnctd

surinder 
goel(P),

Rani Malik Vs UNION BANK OF 
INDIA

VARUN 
CHANDIOK(P),

amarjit.bedi@gmail.c
om

survi exports Vs PINKI CREATIONS Vishal  Garg(P),
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28

CS (COMM) 1130/2023 23-12-2023 9818823289 21-12-2023

29 19 Commercial Suit CS//COMM/1082/2023 01.12.2023 - 29.11.2023

Commercial Suit CS/COMM/1118/2023 18.12.2023 L.G. DAS 9868811417 16.12.2023

Commercial Suit CS/COMM/2/2024 19.12.2023 9354124731 18.12.2023

Commercial Suit CS/COMM/1129/2023 23.12.2023 - 21.12.2023

30 20 Commercial Suit CS (COMM)/1058/2023 17.11.2023 7011748170 10.11.2023

20 Commercial Suit CS (COMM)/1061/2023 18.11.2023 9873657493, 16.11.2023

20 Commercial Suit CS (COMM)/1064/2023 20.11.2023 919899641617 18.11.2023

20 Commercial Suit CS (COMM)/1080/2023 30.11.2023 9811030321 29.11.2023

20 Commercial Suit CS (COMM)/1079/2023 30.11.2023 29.11.2023

31 21 OMP (COMM)/109/2023 01-12-2023 S.G. & CO 9810100554 30.11.2023

Commercial Suit CS (COMM)/1092/2023 05-12-2023 State Bank Of India Vs MUKESH 7011848842 04.12.2023

Commercial Suit CS (COMM)/1093/2023 05-12-2023 7011848842 04.12.2023

SH. LAL SINGH, 
DISTRICT JUDGE

SOUTH-
EAST

18 BLOCK 1 18 
BLOCK 1

The Trained Nurses Association Of 
India Vs Innovative Financial 
Advisors Private Limited

NAGESHWAR 
KUMHAR(P),

info@deyandkumhar.
com

MS. NEELAM 
SINGH, DISSTRICT 
JUDGE

SOUTH-
EAST

STATE BANK OF INDIA VS. 
VINOD 

AMIT KUMAR 
SINGH

SINGHAMIT0071@G
MAIL.COM

NARESH CHAND JAIN VS. 
ZASFA PACKAGING

DASS_LG@YAHOO.
COM

DHARAM DIGITAL PRESS VS. 
MINOSHA INDIA LTD.

TUSHAR 
SHARMA

TUSHARSHARMA13
3@GMAIL.COM

SUNCERT EVENTS PVT. LTD. 
VS. MRACLE MGMT SL

SITAB ALI 
CHAUDHARY

SITAB.ADVOCATE@
GMAIL.COM

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

AKSUNA EXPORTS PRIVATE 
LIMITED VS LOCOFAST 
ONLINE SERVIES PVT LTD

sanjeet 
paliwal(P),

sanjeet(@grvlegal. in 
WILLOW AND BOOTS BRAND 
SOLUTIONS PVT LTD Vs 
BOUTIQUE SPIRIT BRANDS 
PVT LTD

ABHIMANUE 
SHRESTHA(P
), shrestha.abhimanue

@gmail.com 
Ravinder Pal Singh Vs Rashmi 
Katyal

Jaspreet 
Singh(P),

jaspreet.law@gmail.c
om

TCM SPORTS MANANGEMENT 
PVT LTD Vs Q THREE 
VENTURES PVT LTD

Apoorva  
Neral(P),

simran.brar@karanja
wala.in

TWENTY FIRST CENTURY 
MEDIA PVT LTD Vs Q THREE 
VENTURES PVT LTD

APOORVA 
NERAL(P),

9811030321, 
7828266778

sim ran. brar@ka ran 
jaw a la.

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

Petition u/s 34 of Arbitration 
and Conciliation Act

Varun Gupta Vs Irrigation And Flood 
Control Dept Through Gnctd

S.GOEL6@YAHOO,C
O.

AMIT 
SINGH(P),

SINGHAMIT0071@G
MAIL.COM

State Bank Of India Vs R Nantha 
Kumar

AMIT 
SINGH(P),

SINGHAMIT0071@G
MAIL.COM
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31 21

OMP (COMM)/110/2023 05-12-2023 9811106945 04.12.2023

Commercial Suit CS (COMM)/1098/2023 06-12-2023 9811343911 05.12.2023

Commercial Suit CS (COMM)/1097/2023 06-12-2023 9811899279 05.12.2023

Commercial Suit CS (COMM)/1101/2023 07-12-2023 9868112556 06.12.2023

Commercial Suit CS (COMM)/1102/2023 07-12-2023 9810126707 06.12.2023

Commercial Suit CS (COMM)/1107/2023 11-12-2023 9717111574 09.12.2023

Commercial Suit CS (COMM)/1113/2023 16-12-2023 9990505143 15.12.2023

Commercial Suit CS (COMM)/1112/2023 16-12-2023 9312046733 15.12.2023

Execution Petition 18-12-2023 9811114489 16.12.2023

Commercial Suit CS (COMM)/1121/2023 18-12-2023 7838389845 16.12.2023

Commercial Suit CS (COMM)/1120/2023 18-12-2023 9811062351 16.12.2023

Execution Petition 19-12-2023 7706864222 18.12.2023

Commercial Suit Misc DJ/1894/2023 21-12-2023 9871260076 20.12.2023

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

Petition u/s. 34 of Arbitration 
and Conciliation Act

Delhi Development Authority Vs 
VATS BUILDERS

Promila 
kapoor(P),

PROMI.SHARMA@G
MAIL.COM

State Bank Of India Vs Anamika Jha KALPANA 
NA(P),

RBSAMAIYARADV.
@GMAILCOM

Vijay Lifters Vs Simplex 
Infrastructure Ltd

Naveen 
Bhardwaj(P),

MAIL@NBASSOCIA
TES.NET

M/s Salora International Limited Vs 
Hemant Madan

AJAY 
MALVIYA(P), AJAYMALVIYALAW

@YAHOO.COM/GM
AIL.COM

Mk Commercio E Industria Sarl Vs 
Liza Food Products Pvt Ltd

Bahiste 
jahan(P),

SIDDIQUIMN67@G
MAIL.COM

NB TECHNOCRATES THRUOG ITS 
AR OR PROP Vs SUPPORTMART 
GLOBAL SERVICES PVT LTD

NITESH 
KUMAR(P),

ARVINDRAOADV@
GMAIL.COM

Rakesh Baijnath Vs Globalcore 
Packaging Pvt Ltd

RAGHAV ALOK 
(P)

ALOK1RAGHAV@G
MAIL.COM

Kapoor Imaging Pvt Ltd Vs Shri 
Rakesh Gupta

rajendra 
yadav(P),

YADAVRAZEN@GM
AIL.COM

EXECUTION 
(COMM)/540/2023

Nishi Gupta Properietor Of Ms 
Anchit Marketing Associates Vs M/s 
Aadhar Graphics

Abhishek 
Aggarwal(P),

GNAGGARWAL.CO
@GMAIL.COM

Punjab National Bank Vs Lalit 
Kumar Singh

Sunav 
Rastogi(P),

SUNAVRUSTGI@G
MAIL.COM

Satya Parkash And Brothers Private 
Limited Vs Municipal Corporation Of 
Delhi Through Its Commissioner

aseem 
mehrotra(P),

MEHROTRA_ASEE
M@YAHOO.CO.IN

EXECUTION 
(COMM)/542/2023

Midhat Shafi Vs M/s Aegis Infra 
Solutions Pvt Ltd

OMAR HOODA 
AND EESHA 
BAKSHI (P) EESHABAKSHI.LEG

AL@GMAIL.COM
Nishi Gupta Vs Aadhar Graphics And 
Ors

SATYA 
PRAKASH 
BHARDWAJ (P) LAW.SPBHARDWAJ

@GMAIL.COM
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31 21

OMP (I) (COMM)/75/2023 21-12-2023 9953740177 20.12.2023

OMP (COMM)/132/2023 23-12-2023 8505902233 22.12.2023

32 22 Commercial Suit CS (COMM)/1128/2023 23-12-2023 9810244197 21-12-2023

Commercial Suit CS (COMM)/1124/2023 21-12-2023 9868546432

Execution Petition CS (COMM)/1125/2023 21-12-2023 9013155901 16-12-2023

Commercial Suit Misc DJ/1884/2023 21-12-2023 9818160300

Commercial Suit CS (COMM)/1114/2023 18-12-2023 7985456927 15-12-2023

Commercial Suit CS (COMM)/1109/2023 16-12-2023 9811108123 15-12-2023

Execution Petition 14-12-2023 911141551825 11-12-2023

Commercial Suit CS (COMM)/1087/2023 05-12-2023 9811126091

33 MS NIRJA BHATIA 23 NIL Misc DJ/1868/2023 18-12-2023 981138S$76 16-12-2023

34 24 CS (COMM)/1115/2023 18-12-2023 7674448276

13-12-2023
24 EXECUTION (COMM)/539/2023 18-12-2023 9810566116

13-12-2023

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

Petition u/s 9of Arbitration 
and Conciliation Act

Accelerate Productx Ventures Pvt Ltd 
Vs Gill Ventures

AMIT 
KUMAR(P),

AMIT.KUMAR@LEX
STONEGROUP.COM

Petition u/s 34 of Arbitration 
and Conciliation Act

M/S Amrit Lal Behl And Sons Vs 
Union Of India

NITESH 
KUMAR(P),

SEEMA.14SINGH@G
MAIL.COM

SH. BHUPESH 
KUMAR 

SOUTH-
EAST

M/s Kapas Vs Q N Traders Vijay 
Waghey(P),

wagheyvi@yahoo.co.i
n

M/S AJAY INDUSTRIAL 
CORPORATION LIMITED Vs 
BATHINDA BUSINESS 
COMPANY

NAVNEET 
SHARMA

navneetsharmaadvoc
ate@gmail.co

20-12-
2023

SPJ CARGO PRIVATE LIMITED 
Vs M/S WHITE GLOBE AND 
ORS.

Utkarsh Joshi 
& 
Anirudh 
Suresh, 

utkarshjoshi255@gm
ail.com 

M/S Space English Medium 
School Vs M/S Edu Smart 
Service Pvt. Ltd. And Anr

SHIVPRAKAS
HPANDEY

PNDLAWFIRM@GM
AIL.COM

20-12-
2023

MR. DILIP BHANUSHALI AND 
ORS. Vs FRANCHISE INDIA 
BRAND  LTD. AND ORS.

VISHISHT 
SINGH 

VISHISHTSINGH20
20@GMAIL.COM

MEENA BAZAAR THROUGH 
PROPRIETOR Vs RAMJI DAS 
ARORA THROUGH LRS AND 
ORS.

SUSHIL 
TEKRIWAL(P
),

tekadvo@gmail.com
EXECUTION 
(COMM.)/535/2023

Atc Telecom Infrastructure Pvt. 
Ltd. Vs B4s Solutions Pvt Ltd

HAMMURABI 
& SOLOMON 
PARTNERS hammurabi@gmail.c

om
Harpal Singh Vs Devika Estate 
Management Private Limited

ANKUR 
SINGHAL(P),

ankursinghaladvocate
@gmail.com

02-12-
2023

SOUTH-
EAST

Trimaster Pvt Ltd Vs Amarnath NITESH 
KUMAR(P),

liticorpjurists(@gmail
.com

SH. RAJESH KUMAR 
SINGH

SOUTH-
EAST

M/s Sunita And 
Constructions Vs 
Bharat Bhushan 
Sunda

pradeep  kumar(P), pradeepvats05 
gmai 1.co rn 

Sahibjeet Singh 
Baga Vs Municipal 
Corporation Of 
Delhi

Vikas Sharma(P), AlJ\.(Jl.;\ l·l:: 
VIKASSHARMA I 
(cV,GMAlL.COrv·t 
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34

24 Misc DJ/1871/2023 19-12-2023 VINEET MALHOTRA(P), 8588011144

15-12-2023
24 CS (COMM)/1126/2023 21-12-2023 HARDEEP SINGH(P), 9810064398

14-12-2023
35 26 NIL

36 East 12 CS COMM 74 B.B. SHARMA 9891887145 06/12/23

12 CS COMM 74 B.B. SHARMA 9891887145 06/12/23

12 CS COMM 74 7303296156 07/12/23

12 CS COMM 74 9313350568 08.12.2023

12 CS COMM 74 CANARA BANK VS VIRPAL 9313350568 08/12/23

12 CS COMM 74 8285828057 08.12.2023

12 CS COMM 74 UMED SINGH VS PANKAJ KUMAR 9811107664 09.12.2023

12 CS COMM 74 9015893668 11.12.2023

12 CS COMM 74 9015893668 11.12.2023

SH. RAJESH KUMAR 
SINGH

SOUTH-
EAST

Pv Cinemas Vs 
One97 
Communication 
Ltd

advocatevmalhotra
@gmail.com 

Parijat Industries 
India Pvt Ltd Vs 
Mattela Suresh

hsdhi11on2002@g
mail.com

SH. RAJ KUMAR 
TRIPATHI, 
DISTRICT 
JUDGE(COMMERCI
AL COURT)

SOUTH-
EAST

SH. ARVIND 
KUMAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

ADL20230001377C2023000
06

SHINKOLITE FINANCE LTD. VS 
SHONAK SHARMA

bankebiharisharma@
rediffmail.com

ADJ20230001377C2023000
08

SHINKOLITE FINANCE LTD. VS 
GARIMA

bankebiharisharma@
rediffmail.com

ADL20230006714C20230001
3

RAJINDER KUMAR NARANG VS 
NIRMAL PAL

NEELAM 
MALIK

neelam.malik8512@g
mail.com

ADL20230003877C2023000
5

CANARA BANK VS NIKHIL 
MISHRA

GUNJAN 
KUMAR

associate@cgk.legal
ADL20230003877C2023000
06

GUNJAN 
KUMAR

associate@cgk.legal
ADL20230015226C2023000
02

ND TAX VS CHATWAL 
ENTERPRISES

RAHUL 
KUMAR

r.ksingh2109@gmail.
com

ADL20230000905C2023000
02

VIKRAM 
BAWEJA

vbaweja21@gmail.co
m

LTN20230004313C2023000
587

BANK OF MAHARASTHRA VS 
GOYAL TRADING CO.

BIJAYA 
MOHAN 
GOSWAMI advvmg2016@gmail.

com
LTN20230004313C2023005
88

BANK OF MAHARASTHRA VS S 
AND S ENTERPRISES

BIJAYA 
MOHAN 
GOSWAMI advvmg2016@gmail.

com
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36 East

12 CS COMM 74 9312400295 14.12.2023

12 CS COMM 74 9910717081 18.12.2023

12 CS COMM 74 9811529288 18.12.2023

12 CS COMM 74 9810210832 21.12.2023

12 CS COMM 74 MERCY 9873082898 22.12.2023

12 CS COMM 74 9811114489 22.12.2023

12 CS COMM 74 KUNAL KALRA 9871028645 28.12.2023

12 CS COMM 74 SHAMSAD ALI VS QAMRUDDIN 9911150016 28.12.2023

12 CS COMM 74 PNB VS NEHR KHETRAPAL 7838389845 29.12.2023

12 CS COMM 74 SBI VS DHARMENDRA SINGH 9899408618 28.12.2023

37 East 101 CS COMM 74 SBI VS AACHAL VERMA 9899408618 04.12.2023

101 CS COMM 74 VIVEK KUMAR 9376821177 07.12.2023

101 CS COMM 74 NEERAJ 9999397965 13.12.2023

SH. ARVIND 
KUMAR, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-02

ADL20230000842C2023000
12

UNION BANK OF INDIA VS 
VARDHAMAAN VACATIONS

ARUN KUMAR 
SHUKLA

connect@snslegal.in
ADL20230009849C2023000
03

BANK OF INDIA VS LALIT KALA 
SINGH

AMRENDRA 
NATH SHUKLA

amrit@gmail
ADL20230002631C20231200
050

SHUBH LABH STONE CRUSHER 
VS BEST VIEW PROPERTIES

SUBHASH 
KAMBOJ

advocatesubhash_ka
mbo

ADL20230005741C20231200
015

STATE BANK OF INDIA VS DEEPTI 
SHARMA

VIJAY 
PRAKASH

ADL20230000434C2021230
0002

AKSHYA GANDHI VS NISHI 
GUPTA

mercyhussain@gmail
ADL20230002287C2021230
0008

PROP NISHI GUPTA ANCHIT 
MARKETING ASSOCIATES VS 
VIJAY  KR

ABHISHEK 
AGGARWAL

gnaggarwal.co@gmail
ADL20230000798C2021230
0005

CHAKRADHARI SUREKHA VS 
EROS RESORT

kkkalra.adv@gmail
ADL2023000010123C20230
0004

SHAHZEB 
AHMAD

office@acechambers.i
n

ADL202300007781C202300
005

SUNAV 
RASTOGI

sunavrustgi@gmail.c
om

ADL202300016145C202300
009

SHALINI 
UPADHAYA

shaliniadv@gmail.co
m

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

ADL202300016145C202300
003

SHALINI 
UPADHAYA

shaliniadv@gmail.co
m

ADL2300005515C202310100
001

INDIAN BANK VS JAI SINGH 
BISHT

legalatieslawfirm@g
mail.com

ADL202300001956C202300
004

RICH CREDIT FINANCE PVT LTD. 
VS AV INDS.

s.n.legallawfirm@gm
ail.com
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37 East

101 CS COMM 74 GAURAV 9953226302 14.12.2023

101 CS COMM 74 9311668810 14.12.2023

101 CS COMM 74 GAURAV 9953226302 14.12.2023

101 CS COMM 74 PNB VS SURABHI ENTERPRISES 9711322383 18.12.2023

101 CS COMM 74 9910717081 18.12.2023

101 CS COMM 74 9958298450 18.12.2023

101 CS COMM 74 9810411015 20.12.2023

101 CS COMM 74 9810776511 22.12.2023

101 CS COMM 74 NISHA GUPTA VS SUNITA 9811114489 22.12.2023

101 CS COMM 74 SBI VS JYOTI TRIPATHI 9899408618 28.12.2023

101 CS COMM 74 9213905829 28.12.2023

38 MISC DJ 380/2023 02-12-2023 9811912208 30-11-2023

---do-- CS(COMM) 127/2023 02-12-2023 DEVI SINGH VS ANIL KUMAR ANKIT SINGH 9899923389 28-11-2023

SH. CHANDRA 
SHEKHAR, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-02

ADL202300002045C202300
003

PUNJAB AND SINDH BANK VS 
MANISH

prakash.gaurav01@g
mail.com

ADL202300000917C202300
012

VIKASH GOSAI VS MONIKA 
KHATTAR

AASHISH 
YADAV

AMBRAILAWASSOC
IATES@GMAIL.COM

ADL202300002045C202300
005

PUNJAB AND SINDH BANK VS 
MANISH

prakash.gaurav01@g
mail.com

ADL20230000823C2023000
03

DEOKANT 
TRIPATHI

deokanttripathi2@g
mail.com

ADL20230009849C2023000
04

BANK OF INDIA VS BALI RAM 
SINGH

AMRENDRA 
NATH SHUKLA

amrit@gmail.com
ADL20230013320C2023000
01

ARIFA BEGUM VS SURENDER 
KUMAR

AKBAR 
SIDDIQUE

akbar.sidd1984@gma
il.com

ADL20230014748C2023000
01

GNCT OF DELHI VS RATHORE 
CONTRACTOR & SUPPLIER

BINDIYA 
SAVARA

bindiyasavara@gmail
.com

ADL20230010472C2023000
02

EURO MAX INTERNATIONAL VS 
MK ENGINEERS

AJAY KUMAR 
PRWAL

akp927870@gmail.co
m

ADL20230002287C2023000
09

ABHISHEK 
AGGARWAL

gnaaggarwal.co@gma
il.com

ADL20230016145C20230001
0

SHALINI 
UPADHAYA

shaliniadvocate@gma
il.com

ADL20230000176C2023000
37

ICICI BANK LTD VS RP 
BUILDWELL P LTD

SATISH 
KUMAR

manish@klfindia.co
m

SH. SANJEEV 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL)-01

NORTH 
EAST

201, New Building 
KKD

BRIJ BHUSHAN SHARMA VS 
RISHI SHARMA

SANDEEP 
TYAGI

candidlawcompany@
gmail.com

ankit.singh7770@gm
ail.com
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38

EX (COMM) 125/2023 05-12-2023 VARISA V/S MOHD. ALEEM RAJA Y.S. PANWAR 9213861442

N/A

01.12.2023

---do-- CS(COMM) 128/2023 11-12-2023 MAHESH PAL VS MCD 9811861348 11-12-2023

---do-- MISC DJ 399/2023 12-12-2023 ANUJ JAIN VS USHA BAJAJ 9810387906 12-12-2023

---do-- CS(COMM) 129/2023 12-12-2023 9818307300 12-12-2023

CS(COMM) 130/2023 13-12-2023 9811194067 13-12-2023

EX (COMM) 126/2023 13-12-2023 7503766465 09-12-2023

EX (COMM) 127/2023 14-12-2023 VIKAS GOEL VS MCD AMBARESH 7065659714 14-12-2023

---do-- OMP (I) (COMM) 8/2023 14-12-2023 9811758739 13-12-2023

---do-- OMP (I) (COMM) 9/2023 18-12-2023 SUNNY ARORA 9910574027 15-12-2023

---do-- OMP (I) (COMM) 10/2023 18-12-2023 SUNNY ARORA 9910574027 15-12-2023

---do-- OMP (I) (COMM) 11/2023 18-12-2023 SUNNY ARORA 9910574027 15-12-2023

---do-- OMP (I) (COMM) 12/2023 18-12-2023 SUNNY ARORA 9910574027 15-12-2023

---do-- OMP (I) (COMM) 13/2023 18-12-2023 SHRI RAM FINANCE LTD. VS ASIF SUNNY ARORA 9910574027 15-12-2023

SH. SANJEEV 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL)-01

NORTH 
EAST

CHAMAN 
SHARMA

chaman.sharma@yah
oo.co.in

DUSHYANT 
SISODIYA

sisodiya_2004@redif
fmail.com

PUNJAB NATIONAL BANK VS 
KRITIKA SHARMA

SAYAK 
BANDOPADHY
AY sayak.law@gmail.co

m
JASMINE HYGIENE PRODUCTS 
PVT. LTD. VS SACHIN KUMAR

DINESH 
YADAV

advdinesh82@gmail.
com

PRAHLAD RAI GARG VS M/S YES 
SIR CATERING SERVICES PVT. 
LTD.

MOHIT 
KUMAR

advmohitshr@gmail.
com

ambareeshadv@gmai
l.com

HINDUSTAN UNILEVER LTD. VS 
NAVGRAH ENTERPRISES

AVIRAL 
TIWARI

aviral.tiwari02@gmai
l.com

SHRI RAM FINANCE LTD. VS 
DEEPAK SHARMA

albuslawfirms@gmail
.com

SHRI RAM FINANCE LTD. VS 
RAMESH SHARMA

albuslawfirms@gmail
.com

SHRI RAM FINANCE LTD. VS 
JAGBIR

albuslawfirms@gmail
.com

SHRI RAM FINANCE LTD. VS 
NAVEEN SINGH

albuslawfirms@gmail
.com

albuslawfirms@gmail
.com
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---do-- CS(COMM) 131/2023 16-12-2023 STATE BANK OF INDIA VS PINKEY 8896932838 13-12-2023

---do-- CS(COMM) 132/2023 19-12-2023 52 9810231350 12-12-2023

---do-- CS(COMM) 133/2023 19-12-2023 9718037050 20-11-2023

---do-- CS(COMM) 134/2023 19-12-2023 9718037050 20-11-2023

---do-- CS(COMM) 135/2023 19-12-2023 9718037050 20-11-2023

---do-- CS(COMM) 136/2023 19-12-2023 9718037050 20-11-2023

---do-- CS(COMM) 137/2023 19-12-2023 9718037050 20-11-2023

---do-- CS(COMM) 138/2023 19-12-2023 9718037050 20-11-2023

---do-- EX(COMM) 128/2023 21.12.2023 9810713758 20.12.2023

---do-- EX(COMM)- 129/2023 21.12.2023 ANIL NAGAR 8287737373

N/A

20.12.2023

---do-- EX(COMM)- 130/2023 21.12.2023 9868789507 18.12.2023

---do-- CS(COMM)- 139/2023 22-12-2023 \ 9718037050 11.11.2023

---do-- CS(COMM)- 140/2023 22-12-2023 9718037050 11.11.2023

SH. SANJEEV 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL)-01

NORTH 
EAST

SUCHITA 
DIXIT

agnihotrisuchita@gm
ail.com

VIKRANT 
MITTAL

vfvictory@gmail.com
CENTRAL BANK OF INDIA VS 
GANGA RAM

RAM 
RAGHVENDRA

ramraghvendrar@gm
ail.com

CENTRAL BANK OF INDIA VS 
RAJESH

RAM 
RAGHVENDRA

ramraghvendrar@gm
ail.com

CENTRAL BANK OF INDIA VS 
HARI CHAND

RAM 
RAGHVENDRA

ramraghvendrar@gm
ail.com

CENTRAL BANK OF INDIA VS 
RAJU

RAM 
RAGHVENDRA

ramraghvendrar@gm
ail.com

CENTRAL BANK OF INDIA VS 
SHANTI

RAM 
RAGHVENDRA

ramraghvendrar@gm
ail.com

CENTRAL BANK OF INDIA VS 
SUSHILA

RAM 
RAGHVENDRA

ramraghvendrar@gm
ail.com

SH. SHEORAJ SINGH VS. 
HEMLATA

HARVEER 
SINGH

harversinghsolanki78
@gmail.com

MAHAK SING VS. M/S RALIANCE 
INFRATEL LTD

CENTRAL BANK OF INDIA VS 
SAHIL

ARVIND 
KUMAR SINGH

advocate.arvind227@
yahoo.com

CENTRAL BANK OF 
INDIAVsSubhash

ramraghvendrar@gm
ail.com

CENTRAL BANK OF 
INDIAVsSuresh

Ramraghvendra
kumar

ramraghvendrar@gm
ail.com
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---do-- CS(COMM)- 141/2023 22-12-2023 9718037050 11.11.2023

---do-- CS(COMM) 142/2023 22-12-2023 9718037050 11.11.2023

---do-- CS(COMM) 143/2023 22-12-2023 9718037050 11.11.2023

---do-- CS(COMM) 144/2023 22-12-2023 9718037050 11.11.2023

39 New Building KKD CS (COMMERCIAL ) EX- 320/2023 04-12-2023 9990166848

New Building KKD CS (COMMERCIAL) 08-12-2023

New Building KKD CS (COMMERCIAL) CS (Comm.)- 629/2023 18-12-2023 9818539988

New Building KKD CS/COMMERCIAL CS (Comm.)- 648/2023 23-12-2023 7303296156

40 ROOM NO- 58 COMMERCIAL CS (COMM)/606/2023 01-12-2023 9717713067 01-12-2023

ROOM NO- 59 COMMERCIAL CS (COMM)/614/2023 05-12-2023 9868520336 05-12-2023

ROOM NO- 60 COMMERCIAL CS (COMM)/613/2023 05-12-2023 9868520336 05-12-2023

SH. SANJEEV 
KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL)-01

NORTH 
EAST

CENTRAL BANK OF 
INDIAVsRATAN LAL &1others

Ramraghvendra
kumar

ramraghvendrar@gm
ail.com

CENTRAL BANK OF 
INDIAVsSHEELA &1others

Ramraghvendra
kumar

ramraghvendrar@gm
ail.com

CENTRAL BANK OF 
INDIAVsMUKESH KUMAR 
&1others

Ramraghvendra
kumar

ramraghvendrar@gm
ail.com

CENTRAL BANK OF 
INDIAVsRAJENDER &1others

Ramraghvendra
kumar

ramraghvendrar@gm
ail.com

SH. BRIJESH 
KUMAR GARG, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-01

Shahdara Kawaljeet Singh Vs. Minal 
Desai

Pawan

ankursinghal983@g
mail.com

24/11/202
3

Execution (Comm.)-
198/2023

Jai Durga Traders Pvt. Ltd. Vs. 
Om Embriodery

Abdul Vahid 8383953944,6398
892829 

jain.adityaraj@yahoo.
com

04/12/202
3

Kalyan Singh Vs. Sandeep 
Sareen

Padam 
Kumar 
Khanna

padam.kumarkhanna
@gmaill.com

12/12/202
3

Shree Bankey Behari Fabrics 
Pvt Ltd. Vs. Pukhraj Bishnoi

Neelam Malik

neelam.malik8512@g
mail.com

19/12/202
3

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

Shahdara Puneet Kukreja Proprietor Of M/s 
Kukreja Agencies Vs M/s Medipol 
Pharmaceuticals India Private 
Limited

Anant Singh(P),

vicret@cskpartner.in
Shri Bhagwan Projects Pvt Ltd Vs 
Nexgeninfracon Private Limited

SURENDRA 
PANDEY(P),

snpadv88@gmail.co
m

Mohan Lal Gupta Vs Mahagun India 
Pvt Ltd

SURENDRA 
PANDEY(P),

snpadv88@gmail.co
m
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40

ROOM NO- 61 COMMERCIAL CS (COMM)/616/2023 08-12-2023 9582077116 08-12-2023

ROOM NO- 62 COMMERCIAL CS (COMM)/618/2023 12-12-2023 97177641481 12-12-2023

ROOM NO- 63 COMMERCIAL CS (COMM)/619/2023 12-12-2023 7303296156 12-12-2023

ROOM NO- 64 COMMERCIAL CS (COMM)/630/2023 18-12-2023 9910293352 18-12-2023

ROOM NO- 65 COMMERCIAL CS (COMM)/635/2023 19-12-2023 9266641386 19-12-2023

ROOM NO- 66 COMMERCIAL CS (COMM)/634/2023 19-12-2023 9968466965 19-12-2023

ROOM NO- 67 COMMERCIAL CS (COMM)/633/2023 19-12-2023 9999797603 19-12-2023

ROOM NO- 68 COMMERCIAL CS (COMM)/638/2023 20-12-2023 7303296156 20-12-2023

ROOM NO- 69 COMMERCIAL CS (COMM)/640/2023 21-12-2023 9899408618 21-12-2023

ROOM NO- 70 COMMERCIAL CS (COMM)/645/2023 22-12-2023 9711142200 22-12-2023

ROOM NO- 71 COMMERCIAL CS (COMM)/643/2023 22-12-2023 9136802078 22-12-2023

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

Shahdara

Sumit Kumar Vs Ankit Modi Sarita Gupta(P),

guptalegalconsullants
13@gmail.com

Raj Kumar Mangla Vs Vikas Banthia Prashant 
Mittal(P),

prashantmittal1997@
gmail.com

Rajeev Kumar Nahata Vs 
Ghanshyam Das Choithwani

Neelam 
Malik(P),

neelammalik8512@g
mail.com

Masterji Garments (through Karta 
Pradeep Bansal) Vs Myra Syra 
International

Rahul 
Dadwal(P),

dadwalrahul14@yaho
o.com

Rich Timber Products Pvt Ltd Vs 
Yunus

Suraj Gupta(P),

vakilsurajgupta@gma
il.com

Vlk Associates Private Limited Vs 
Ankit Chouhan

Manish 
Kumar(P),

advocartemanishkum
ar@outlook.com

S B Sales Corporation Vs Satish 
Kumar Mittal

Akash Gupta(P),

akashgpt04@gmail.c
om

Shree Bankey Behari Fabrics Pvt Ltd 
Vs Vijay Singhal

Neelam 
Malik(P),

neelammalik8512@g
mail.com

State Bank Of India Vs Hemlata Puri SHALINI 
UPADHYAY(P),

shaliniadvocate@gma
il.com

Canara Bank Vs Sushil Kumar Prop 
Satya Metal Enterprise

Sanjeev 
Chopra(P),

chopra6791@gmail.c
om

Jai Durga Traders Pvt Ltd Vs Ujjawal 
Maddan

MUNISH 
CHHOKER(P),

munishchhokar1980
@gmail.com
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ROOM NO- 72 COMMERCIAL CS (COMM)/644/2023 22-12-2023 9654713565 22-12-2023

ROOM NO- 73 COMMERCIAL CS (COMM)/650/2023 23-12-2023 9599801188 23-12-2023

ROOM NO- 74 COMMERCIAL CS (COMM)/649/2023 23-12-2023 9868206895 23-12-2023

ROOM NO- 75 COMMERCIAL 12-12-2023 9899324895 12-12-2023

ROOM NO- 76 COMMERCIAL Execution (Comm)/203/202312-12-2023 9268300000 12-12-2023

ROOM NO- 77 COMMERCIAL Execution (Comm)/202/202312-12-2023 9268300000 12-12-2023

ROOM NO- 78 COMMERCIAL MISC DJ/939/2023 20-12-2023 9811010286 20-12-2023

41 CS (COMMERCIAL) CS (COMM)/608/2023 02-12-2023 9911118926 01-12-2023

CS (COMMERCIAL) CS (COMM)/617/2023 11-12-2023 9818321621 5-12-2023

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

Shahdara

Vee Pee Fabric Pvt Ltd Vs Faqir 
Chand Ravinder Arora

SAMRIDHI 
SAMRIDHI(P),

ckaaushik11@gmial.c
om

M/s Biocon Electric Pvt Ltd Through 
Its Ar Dinesh Chand Sharma Vs M/s 
Indian Electricals And Eletronics 
Manufacturers Association

amarendra 
kumar 
dubey(P),

outsmartadvocate@g
mial.com

Sh  Vinod Kumar Aggarwal Vs Manoj 
Jain

Subhash 
Chandra 
Lochakia(P), manishkumar8adv@

gmail.com
Execution (Comm)/204/2023 Aditya Aggarwal Vs Shree Balaji 

Fabrics
NAVNEET 
GOYAL(P),

g.s.bist47@gmail.com
Ravi Aggarwal Vs M/s Afrin Fashion Bharat 

Prakash(P),
bharatguptarkca@gm
ail.com

Ravi Aggarwal Vs M/s Krishna Fab Bharat 
Prakash(P),

bharatguptarkca@gm
ail.com

Ngb Diagnostics Through Rakesh 
Kumar Maurya Vs SANDOR LIFE 
SCIENCES PVT LTD

Raj Kumar 
Rathore(P),

rathorerajkumar@ya
hoo.co.in

SH. SURENDER S. 
RATHI

Shahdara 303, New Court 
Building

SH MUKESH GOEL Vs SH KUNJAN 
KUMAR GUPTA

SIDHANT 
DHINGRA(P),

advocateravi79@gma
il.oom

303, New Court 
Building

Satvision Communication Vs Shipra 
Estate Ltd

Subhash 
Chandra 
Lochakia(P),

MANJU 
JAIN3.97@gamil.co
m
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CS (COMMERCIAL) CS (COMM)/607/2023 02-12-2023 8586863313 29-11-2023

CS (COMMERCIAL) Execution (Comm)/196/2023 01-12-2023 9810244197 01-12-2023

CS (COMMERCIAL) CS (COMM)/609/2023 02-12-2023 9811375940 29-11-2023

CS (COMMERCIAL) CS (COMM)/623/2023 14-12-2023 9910961933 08-12-2023

CS (COMMERCIAL) 11-12-2023 9818862291 04-12-2023

CS (COMMERCIAL) CS (COMM)/647/2023 22-12-2023 9818862291 15-12-2023

CS (COMMERCIAL) CS (COMM)/628/2023 18-12-2023 919899641617 08-12-2023

CS (COMMERCIAL) Execution (Comm)/207/202319-12-2023 8800268148 19-12-2023

CS (COMMERCIAL) 14-12-2023 9890410729 14-12-2023

CS (COMMERCIAL) CS (COMM)/620/2023 13-12-2023 9811343911

NOT FOUND

11-12-2023

CS (COMMERCIAL) CS (COMM)/622/2023 14-12-2023 999298627 04-12-2023

CS (COMMERCIAL) CS (COMM)/621/2023 13-12-2023 9654713565 11-12-2023

CS (COMMERCIAL) CS (COMM)/641/2023 21-12-2023 9910568669

NOT FOUND

15-12-2023

SH. SURENDER S. 
RATHI

Shahdara

303, New Court 
Building

Nisha Vs M/s J V R Collection 
Through Proprietor Manoj Kumar

KULDEEP 
SINGH(P),

connect@snslegal.in
303, New Court 
Building

M/s Rajdhani Flour Mills Ltd Vs 
Vikas Oberai

SANJAY 
KUMAR(P),

wagheyvi@yahoo.co.i
n 

303, New Court 
Building

Puneet Kukreja Proprietor Of M/s 
Caregem 9 Wellness Vs M/s Medipol 
Pharmaceuticals India Private 
Limited

Anant Singh(P),

advsubodhkurnarsnig
h@gmafl.com 

303, New Court 
Building

Galaxy Oncology Associates Pvt Ltd 
Vs 2s Wellness And Research Centre 
Pvt Ltd

Bhoop Singh(P),

dhruv_m@yahoo.co
m

303, New Court 
Building

Execution (Comm)/200/2023 M/s VJ Cranes Private Limited Vs 
M/s Rusa Enterprises Pvt Ltd

Jaspreet 
Singh(P),

deepakbhardwajadv
@yahoo.co.in

303, New Court 
Building

Hari Gopal Vs Maskura Begum Neelam 
Malik(P),

deepakbhardwajadv
@yahoo.co.in

303, New Court 
Building

Anoop Varshney Vs Chirag Jain Sandeep 
Jain(P),

iaspreet.law@qmail.c
om

303, New Court 
Building

M/s Kala Kamla Chits Pvt Ltd Vs 
Gaurav Aggarwal

Suraj Gupta(P),

PADAMKUHNArn1G
MAIL.COM 

303, New Court 
Building

Execution (Comm)/206/2023 Raj Prabha Vs RELIANCE JIO 
INFOCOMM LIMITED

Bharat 
Prakash(P),

Kamaljihranot@gmai
l.com

303, New Court 
Building

Jai Durga Traders Pvt Ltd Vs Guru 
Kripa Textile

MUNISH 
CHHOKER(P),

303, New Court 
Building

M/S SARENS HEAVY LIFT INDIA 
PRIVATE LIMITED Vs M/S 
SATNAM GLOBAL 
INFRAPROJECTS LIMITED

ABHISHEK 
THAKUR(P),

anilmittal602@gmail.
com

303, New Court 
Building

ACZET Private Limited Vs AKGEM 
Impex Private Limited

NAGESHWAR 
KUMHAR(P),

Advocate.samridhi@g
mail.com

303, New Court 
Building

Ram Pratap Goyal Vs Apollo Metalex 
Privated Limited

Vikas Garg(P),
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CS (COMMERCIAL) CS (COMM)/632/2023 19-12-2023 9711142200 16-12-2023

CS (COMMERCIAL) MISC DJ/936/2023 16-12-2023 COUNSEL(P), N/A

N/A

16-12-2023

CS (COMMERCIAL) MISC DJ/935/2023 16-12-2023 N/A

N/A

16-12-2023

CS (COMMERCIAL) CS (COMM)/642/2023 21-12-2023 9753383333, 08-12-2023

CS (COMMERCIAL) CS (COMM)/646/2023 22-12-2023 9810244251

Not legible

11-12-2023

CS (COMMERCIAL) 22-12-2023 9999886249 22-12-2023

CS (COMMERCIAL) Execution (Comm)/201/2023 12-12-2023 9811161525 12-12-2023

CS (COMMERCIAL) MISC DJ/932/2023 15-12-2023 SH SAI TRADERS Vs S J TRADERS N/A

N/A

15-12-2023

42 304 CS (COMMERCIAL ) CS (COMM)/3818/2023 ABDUL VAHID 9971936388 02.12.2023

304 CS (COMMERCIAL) CS (COMM)/3819/2023 ABDUL VAHID 9971936388 02.12.2023

304 CS (COMMERCIAL) CS (COMM)/3832/2023 9868520336 04.12.2023

57 CS/COMMERCIAL CS (COMM)/3833/2023 9868520336 04.12.2023

57 CS/COMMERCIAL CS (COMM)/3834/2023 9868520336 04.12.2023

SH. SURENDER S. 
RATHI

Shahdara

303, New Court 
Building

Rahimuddin Vs Jaypal Kaviraj 
Sharma

Mohd Arif(P),

chopra6791@gmai1.¢
0m

303, New Court 
Building

M/S PRATAAP SNACKS LIMITED 
Vs ISHA FOODS

303, New Court 
Building

PRAGATI MARBLES AND 
GRANITES PVT LTD Vs RAMESH 
CHAND RAM KUMAR SARRAF

SIDHARTH 
MAHAJAN(P),

303, New Court 
Building

Smt Suman Singh Through S P A 
Holder Sh Tarun Kumar Singh Vs 
M/s Nayati Medical Pvt Ltd And Ors

ARUN 
CHANDRA 
DAVID(P), prithviraj.hans@gmai

I.com, 
303, New Court 
Building

M/s Armsfit Industries Limited Vs 
M/s Global Market Company J And 
K

Sunil Kumar(P),

303, New Court 
Building

Execution (Comm)/208/2023 ICICI BANK LTD Vs Jauddin Sunita Singh(P),

sk.tyagi@ymail.com
303, New Court 
Building

MS AVNG INFRASTRUCTURES 
PVT LTD Vs MUNCIPAL 
CORPORATION OF DELHI

Suman  
Malhotra(P),

sksinghll6@gmail.co
m

303, New Court 
Building

SACHIN 
AGGARWAL(P),

SH. REETESH 
SINGH

Shahdara SANMATI ENTERPRISES  VS MK 
GARMENTS

abdulvahid@gmail.co
m

SHRI AADINATH TEXTILES VS 
WINSPREE FASHION PVT LTD

abdulvahid@gmail.co
m

SHRI BHAGWAN PROJECTS PVT  
LTD VS MAHAGUN INDIA PVT 
LTD

SURENDRA 
PANDEY

snpadv88@gmail.co
m

SHRI BHAGWAN PROJECTS PVT  
LTD VS NEXGENINFRACON PVT 
LTD

SURENDRA 
PANDEY

snpadv88@gmail.co
m

MOHAN LAL GUPTA VS 
MAHAGUN INDIA PVT LTD 

SURENDRA 
PANDEY

snpadv88@gmail.co
m
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301 CS/COMMERCIAL CS (COMM)/3855/2023 VARUN BEDI 8285672608 06.12.2023

304 CS/COMMERCIAL CS (COMM)/3858/2023 9873340929 07.12.2023

57 CS/COMMERCIAL CS (COMM)/3860/2023 SUMIT KUMAR VS ANKIT MODI SARITA GUPTA 9899709664 07.12.2023

303 CS/COMMERCIAL CS (COMM)/3861/2023 7303296156 07.12.2023

303 CS/COMMERCIAL CS (COMM)/3868/2023 9999176886 07.12.2023

57 CS/COMMERCIAL CS (COMM)/3878/2023 9717776418 08.12.2023

304 CS/COMMERCIAL CS (COMM)/3879/2023 9650677902 08.12.2023

303 CS/COMMERCIAL CS (COMM)/3880/2023 SANDEEP JAIN 9871195503 08.12.2023

304 CS/COMMERCIAL CS (COMM)/3881/2023 9810792864 08.12.2023

304 CS/COMMERCIAL CS (COMM)/3897/2023 8802101274 11.12.2023

303 CS/COMMERCIAL CS (COMM)/3906/2023 9873340929 11.12.2023

57 CS/COMMERCIAL CS (COMM)/3909/2023 7303296156 12.12.2023

303 CS/COMMERCIAL CS (COMM)/3910/2023 9999488772 12.12.2023

SH. REETESH 
SINGH

Shahdara

SARAOGI SUPER SALES PVT LTD 
VS RESPONDENT NAME

advocatevarunbedi@
gmail.com

JAI DURGA TRADERS PVT LTD VS 
JITENDER JUNEJA

MUNISH 
CHHOKER

munishchhoker1980
@gmail.com

guptalegalconsultants
13@gmail.com

SHRI HARI GOPAL VS MASKURA 
BEGAM

NEELAM 
MALIK

neelammalik8512@g
mail.com

RAM CHAKRABORTY AND ANR VS 
TARIKA JAIN AND ANR

NITESH 
KUMAR 

advmmohit@gmail.c
om

Raj Kumar Mangla Vs Vikas Banthia PRASHANT 
MITTAL

prashantmittal1997@
gmail.com

Satish Kushwaha Vs Harish Kumar SIDHANT 
DHINGRA

adv.sidhantdhingra@
gmail.com

Anoop Varshney Vs Chirag Jain

rakeshsatija@gmail.c
om

Bharat Engineering Company Vs 
M/s N K G Infrastructure Ltd

MAHENDRA 
KUMAR

adv.jain17@yahoo.co
m

ASHOK KUMAR CHATURVEDION 
BEHALF GAURAV KRISHNA 
GOSWAMI VS M/S BANKEY 
BIHARI MUSIC

MUNAVVAR 
HUSSAIN

ritesh@thelawcare.in
JAI DURGA TRADERS PVT LTD VS 
GURU KRIPA TEXTILE

MUNISH 
CHHOKER

munishchhoker1980
@gmail.com

Rajeev Kumar Nahata Vs 
Ghanshyam Das Choithwani

NEELAM 
MALIK

neelammalik8512@g
mail.com

M/s Sarens Heavy Lift Private Ltd Vs 
M/s Satnam Global Infraprojects 
Limited

ABHISHEK 
THAKUR

info.aktlawoffice@gm
ail.com
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301 CS/COMMERCIAL CS (COMM)/3921/2023 9818539988 12.12.2023

303 CS/COMMERCIAL CS (COMM)/3925/2023 9818823289 13.12.2023

304 CS/COMMERCIAL CS (COMM)/3936/2023 9811126091 14.12.2023

303 CS/COMMERCIAL CS (COMM)/3949/2023 VIKAS GARG 9999689033 14.12.2023

303 CS/COMMERCIAL CS (COMM)/3950/2023 MOHD ARIF 9810405873 14.12.2023

303 CS/COMMERCIAL CS (COMM)/3964/2023 VARUN BEDI 8285672608 16.12.2023

57 CS/COMMERCIAL CS (COMM)/3976/2023 9910293352 16.12.2023

303 CS/COMMERCIAL CS (COMM)/3981/2023 9811686397 18.12.2023

304 CS/COMMERCIAL CS (COMM)/3982/2023 9911512311 18.12.2023

57 CS/COMMERCIAL CS (COMM)/3989/2023 SURAJ GUPTA 9266641386 18.12.2023

57 CS/COMMERCIAL CS (COMM)/3990/2023 9968466963 19.12.2023

303 CS/COMMERCIAL CS (COMM)/3991/2023 AKASH GUPTA 9999797603 19.12.2023

304 CS/COMMERCIAL CS (COMM)/3992/2023 AKASH GUPTA 9999797603 19.12.2023

SH. REETESH 
SINGH

Shahdara

Kalyan Singh Vs Sandeep Sareen PADAM 
KUMAR 
KHANNA advpkkhanna@gmail.

com
ACZET PRIVATELTD  VS AKGEM 
IMPEX PRIVATE LIMITED 

NAGESHWAR 
KUMHAR

info@deyandkumhar.
com

REMARKS SANITATION VS M/S 
JAIN CERAMICS 

ANKUR 
SINGHAL

ankursinghaladvocate
@gmail.com

Rampratap Goyal Vs Apollo Metalex 
Privated Limited

advvikasgarg@gmail.
com

RAHIMUDDIN VS JAYPAL 
KAVIRAJSHARMA

advocatearif704@gm
ail.com

Saraogi Super Sales Pvt Ltd Vs Arun 
Kumar Khandelwal

advocatevarunbedi@
gmail.com

Masterji Garments (through Karta 
Pradeep Bansal) Vs Myra Syra 
International

RAHUL 
DADWAL

dadwal.rahul14@yah
oo.com

suman singh through S P A 
HOLDERTARUN KUMAR SINGH 
VS NAYATI MEDICAL PVT LTD

ARUN 
CHANDRA 
DAVID rkumar3379@gmail.c

om
M/S VED ENGINEEERING VS 
MODI DAIRY AND ORS

MUKESH 
KUMAR

mkduaadvocate24@g
mail.com

RICH TIMBER PRODUCTS PVT 
LTD VS YUNUS

vakilsurajgupta@gma
il.com

Vlk Associates Private Limited Vs 
Ankit Chouhan

MANISH 
KUMAR 

advocatemanishkuma
r@outlook.com

Sb Sales Corporation Vs Tarun 
Kumar Goyal

akashgpt04@gmail.c
om

S B Sales Corporation Vs Urmil 
Gupta Urmila Devi

akashgpt04@gmail.c
om
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57 CS/COMMERCIAL CS (COMM)/3993/2023 AKASH GUPTA 9999797603 19.12.2023

304 CS/COMMERCIAL CS (COMM)/4006/2023 7303296156 19.12.2023

57 CS/COMMERCIAL CS (COMM)/4007/2023 7303296156 19.12.2023

301 CS/COMMERCIAL CS (COMM)/4008/2023 7303296156 19.12.2023

303 CS/COMMERCIAL CS (COMM)/4009/2023 9868927179 19.12.2023

57 CS/COMMERCIAL CS (COMM)/4072/2023 9711142200 21.12.2023

304 CS/COMMERCIAL CS (COMM)/4073/2023 9711443294 21.12.2023

304 CS/COMMERCIAL CS (COMM)/4075/2023 9811562356 21.12.2023

57 CS/COMMERCIAL CS (COMM)/4077/2023 9873340929 22.12.2023

57 CS/COMMERCIAL CS (COMM)/4078/2023 9654713565 22.12.2023

303 CS/COMMERCIAL CS (COMM)/4080/2023 7303296156 22.12.2023

301 CS/COMMERCIAL CS (COMM)/4090/2023 9654713565 22.12.2023

304 CS/COMMERCIAL CS (COMM)/4098/2023 9599801188 22.12.2023

SH. REETESH 
SINGH

Shahdara

S B Sales Corporation Vs Satish 
Kumar Mittal

akashgpt04@gmail.c
om

SHREE BANKEY BEHARI FABRICS 
PVT LTD VS RAIS AHMAD

NEELAM 
MALIK

neelammalik8512@g
mail.com

SHREE BANKEY BEHARI FABRICS 
PVT LTD VS VIJAY SINGHAL 

NEELAM 
MALIK

neelammalik8512@g
mail.com

SHREE BANKEY BEHARI FABRICS 
PVT LTD VS PUKHRAJ BISHNOI

NEELAM 
MALIK

neelammalik8512@g
mail.com

PUNJAB NATIONAL BANK VS 
RAMAN MALHOTRA

SUDHIR 
KUMAR SINGH 

sksinghadvdelhi@gm
ail.com

Canara Bank Vs Sushil Kumar Prop 
Satya Metal Enterprise

SANJEEV 
CHOPRA

chopra6791@gmail.c
om

Sunita Garg Vs Vikas Kumar Goyal KUSHAGRA 
GOEL

goellawoffices@mail.
com

Somani Fabrics And Anr Vs 
Munmun Garments

HARI 
SHANKER

harishanker.adv@gm
ail.com

Jai Durga Traders Pvt Ltd Vs Ujjawal 
Maddan

MUNISH 
CHHOKER

munishchhoker1980
@gmail.com

Vee Pee Fabric Pvt Ltd Vs Faqir 
Chand Ravinder Arora

SAMRIDHI 
SAMRIDHI

ckausik11@gmail.com
Shree Bankey Behari Fabrics Pvt Ltd 
Vs Karan Agarwal

NEELAM 
MALIK

neelammalik8512@g
mail.com

Vee Pee Fabric Pvt Ltd Vs RUDHIR 
JAIN

SAMRIDHI 
SAMRIDHI

ckausik11@gmail.com
M/s Biocon Electric Pvt Ltd Through 
Its Ar Dinesh Chand Sharma Vs M/s 
TRUE VALUE TRADERS 
THROUGH ITS PROP UMAR 
MUKHTAR

AMARENDRA 
KUMAR DUBEY

adv.amarendrakumar
dubey@gmail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

42

57 CS/COMMERCIAL CS (COMM)/4099/2023 9599801188 22.12.2023

301 CS/COMMERCIAL CS (COMM)/4100/2023 9811215075 22.12.2023

57 CS/COMMERCIAL CS (COMM)/4101/2023 9811702566 22.12.2023

304 CS/COMMERCIAL CS (COMM)/4113/2023 9811898399 23.12.2023

301 CS/COMMERCIAL CS (COMM)/4114/2023 8802185404 26.12.2023

57 CS/COMMERCIAL CS (COMM)/4115/2023 7303296156 26.12.2023

303 CS/COMMERCIAL CS (COMM)/4118/2023 7303296156 26.12.2023

57 CS/COMMERCIAL CS (COMM)/4119/2023 VARUN BEDI 8285672608 26.12.2023

304 CS/COMMERCIAL CS (COMM)/4120/2023 VARUN BEDI 8285672608 26.12.2023

303 CS/COMMERCIAL CS (COMM)/4121/2023 VARUN BEDI 8285672608 26.12.2023

57 CS/COMMERCIAL CS (COMM)/4122/2023 VARUN BEDI 8285672608 26.12.2023

304 CS/COMMERCIAL CS (COMM)/4123/2023 UMESH JOSHI 9910568669 26.12.2023

57 CS/COMMERCIAL CS (COMM)/4124/2023 UMESH JOSHI 9910568669 26.12.2023

SH. REETESH 
SINGH

Shahdara

M/s Biocon Electric Pvt Ltd Through 
Its Ar Dinesh Chand Sharma Vs M/s 
Indian Electricals And Eletronics 
Manufacturers Association

AMARENDRA 
KUMAR DUBEY

adv.amarendrakumar
dubey@gmail.com

Uma Shankar Sahney Vs Chandan 
Pharmacy Limited

DINESH 
KUMAR

dineshadv1965@gmai
l.com

Sh Vinod Kumar Aggarwal Vs Manoj 
Jain

SUBHASH 
CHANDRA 
LOCHAKIA

bpsalegal@gmail.com
Icici Bank Limited Vs Champa Lal 
Patwa Prop Of Pushpa Creation

MANISH 
DEWAN

manish@kffindia.co
m

Kohinoor Painting Works Vs N S 
Interiors Contracts Pvt Ltd

CHANDRA 
KANT KUMAR

advchandrakk08@ou
tlook.com

Shree Bankey Behari Fabrics Pvt Ltd 
Vs Parvesh Rohatgi

NEELAM 
MALIK

neelammalik8512@g
mail.com

Rahul Dhingra Vs Md Iqbal NEELAM 
MALIK

neelammalik8512@g
mail.com

Saraogi Super Sales Pvt Ltd Vs 
Sanjay Prasad Prop Jai Bajrang 
Sharee Bhandar advocatevarunbedi@

gmail.com
Saraogi Super Sales Pvt Ltd Vs 
Vishwash Kumar Prop Vishwas 
Dresses advocatevarunbedi@

gmail.com
Saraogi Super Sales Pvt Ltd Vs 
Kamlesh Kumar Keshri

advocatevarunbedi@
gmail.com

Saraogi Super Sales Pvt Ltd Vs 
Styling Kumar Kedia

advocatevarunbedi@
gmail.com

Bank Of Baroda Vs Mohd Naseem

advumeshjoshi@gma
il.com

Bank Of Baroda Vs Ashok Kumar 
Satija

advumeshjoshi@gma
il.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

42

303 CS/COMMERCIAL CS (COMM)/4126/2023 9818307300 26.12.2023

43 North-West 406 Civil CS(Comm.)/874/2023 01.12.2023 9599950326 29-11-2023

406 Civil CS(Comm.)-876/2023 05-12-2023 9999379314 01-12-2023

406 Civil CS(Comm.)-879/2023 05-12-2023 ARIHANT JAIN 9811799646 04-12-2023

406 Civil CS(Comm.)-880/2023 05-12-2023 NIL 04-12-2023

406 Civil CS(Comm.)-888/2023 12-12-2023 9693960001

m25bilal@yahoo,com

01-12-2023

406 Civil CS(Comm.)-899/2023 18-12-2023 9810134793 13-12-2023

406 Civil CS(Comm.)-902/2023 19-12-2023 9711771000 16-12-2023

406 Civil CS(Comm.)-905/2023 19-12-2023 UCO BANK VS CHARANJIT SINGH SUNIL KUMAR 9971955807 14-12-2023

406 Civil CS(Comm.)-906/2023 20-12-2023 SUNIL KUMAR 9971955807 15-12-2023

406 Civil CS(Comm.)-907/2023 20-12-2023 SUNIL KUMAR 9971955807 15-12-2023

406 Civil CS(Comm.)-908/2023 20-12-2023 UCO BANK VS ANURAG JAIN SUNIL KUMAR 9971955807 15-12-2023

406 Civil CS(Comm.)-909/2023 21-12-2023 9711771000 16-12-2023

SH. REETESH 
SINGH

Shahdara

PUNJAB NATIONAL BANK  VS 
NISHA CHAUDHARY 
PROPRIETOR OF NISHA LAB

SAYAK 
BANDYOPADH
YAY sayak.law@gmail.co

m
MS. PREETI 
AGARWAL GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

M/S MARG EXP LTD VS RDP 
WORKSTATION P LTD

AVDESH 
YADAV

advdesh advocate @ 
yahoo.com

RAJESH GUPTA VS M/S V.S. 
SINGHAL AND ANR.

DHARMENDER 
KUMAR

ethics.legal@gmail.co
m

R.N. ENT. VS GURU KIRPA 
EXPORT HOME

arihant1992@hotmail
.com

ABHIJIT SINGH VS M/S 
SWITCHER INDIA LLP

VINOD KUMAR 
GUPTA

vinodgupta501@hot
mail.com

DEEPAK GARG AND ORS. VS 
JITENDER KRUMAR

MOHAMMAD 
BILAL

M/S RSPL LTD VS ADVIKA 
INDUSTRIES AND ANR.

ANIL KUMAR 
SAHU

allipcare@gmail.com
SACHIIN MANGAAL VS LALIT 
OCHCHAU LAL

RAKESH 
KUMAR

rakesh.advocate18@g
mail.com

sunilkumarsimpal99
@gmail.com

UCO BANK VS M/S SILVER POINT 
SOLUTION PVT LTD.

sunilkumarsimpal99
@gmail.com

UCO BANK VS PRITAM KUR. 
SHUKLA

sunilkumarsimpal99
@gmail.com

sunilkumarsimpal99
@gmail.com

SACHIIN MANGAAL VS NILESH 
AGARWAL

RAKESH 
KUMAR

rakesh.advocate18@g
mail.com
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43 North-West

406 Civil CS(Comm.)-910/2023 21-12-2023 9711771000 16-12-2023

406 Civil CS(Comm.)-916/2023 21-12-2023 9711771000 16-12-2023

406 Civil CS(Comm.)-917/2023 21-12-2023 SIDDHARTH 9643524909 16-12-2023

406 Civil CS(Comm.)-918/2023 21-12-2023 PNB VS M/S VIHAN TRADERS 9810362626 16-12-2023

406 Civil CS(Comm.)-919/2023 21-12-2023 9810157418 18-12-2023

406 Civil CS(Comm.)-922/2023 22-12-2023 9999093893

nil

19-12-2023

406 Civil CS(Comm.)-923/023 22-12-2023 VINEET JAIN 9716141409

NIL

20-12-203

406 Civil CS(Comm.)-924/2023 22-12-2023 PNB VS HEALTHY STREET 9810362626 20-12-203

406 Civil CS(Comm.)-928/2023 23-12-2023 9999093893

nil

21-12-2023

406 Civil CS(Comm.)-929/2023 23-12-2023 ARPIT JAIN 9811595800 13-12-2023

406 Civil CS(Comm.)-930/2023 23-12-2023 KANIKA JAIN 8527022200 20-12-2023

406 Civil CS(Comm.)-931/2023 23-12-2023 KAPIL YADAV 9811370721

nil

22-12-2023

406 Civil CS(Comm.)-932/2023 23-12-2023 9810028877 21-12-2023

MS. PREETI 
AGARWAL GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

SACHIIN MANGAAL VS RAJ 
BALECHA

RAKESH 
KUMAR

rakesh.advocate18@g
mail.com

SACHIIN MANGAAL VS 
SAMUDDIN

RAKESH 
KUMAR

rakesh.advocate18@g
mail.com

STATE BANK OF INDIA VS NITU 
DUTTA

adv.siddharth311992
@gmail.com

AVADHESH 
KUMAR 
SHAKYA akshakya01@gmail.c

om
AMARJEET SINGH VS JAI 
PRAKASH

ALOK SINHA 
AND NARESH 
KUMAR 
BANSAL

adv.naresh@gmail.co
m

SAMSONITE IP HOLDING VS 
ASHOK KUMAR

GAUTAM 
BHASIN

PAWAN GROVER VS SAHARAYN 
UNIVERSAL

AVDHESH KR. 
SHAKYA

akshakya01@gmail.c
om

MICHAEL KORS INTERNATIONAL 
GMBH

GAUTAM 
BHASIN

M/S MAGNA PROCON VS M/S 
SHANTI MUKUND HOSPITAL

arpitjain2099@gmail
.com

DEEPAK  GOEL VS M/S CITICHEM 
INDIA LTD

officeofsdevkaran@g
mail.com

BAHAAHUR  SINGH BISHT VS M/S 
TECHOCARE MEDICAL SYSTEM

UNIQUE FASHION VS M/S ANI 
OVERSEAS AND ORS.

RAJEEV 
AGGARWAL

lawyersinc@rediffmai
l.com
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43 North-West

406 Civil OMP I (COMM)-357/2023 02-12-2023

44 SH.VINOD YADAV North-West 316 Civil CS(Comm.)/869/2023 01.12.23 9953030485 28.11.232

316 Civil CS(Comm.)/870/2023 01.12.23 9971773474 30.11.23

316 Civil CS(Comm.)/871/2023 01.12.23 9953030485 29.11.23

316 Civil CS(Comm.)/872/2023 01.12.23 9811547955 30.11.23

316 Civil CS(Comm.)/873/2023 01.12.23 9953030485 29.11.23

316 Civil CS(Comm.)/875/2023 02.12.23 999930688 30.11.23

316 Civil CS(Comm.)/877/2023 05.12.23 9718209970 02.12.23

316 Civil CS(Comm.)/878/2023 05.12.23 02.12.23

316 Civil CS(Comm.)/882/2023 08.12.23 9212253011 06.12.23

316 Civil CS(Comm.)/883/2023 08.12.23 26920500 07.12.23

316 Civil CS(Comm.)/884/2023 08.12.23 9810098154 06.12.23

316 Civil CS(Comm.)/885/2023 11.12.23 9650508945 07.12.23

MS. PREETI 
AGARWAL GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

M/S JUHIE INDIA PVT LTD. VS 
PRITAM SINGH

Enpeecon Vs. Bharat Gupta Ankit Gupta

ankitgupta@gravitasl
egal.co.in

Sayyam Jain Vs. Pawan Jain Mohit Sharma

adv.mohitsharma22
@gmail.com

Enpeecon Vs. R. Krishnamurthy & 
Co.

Ankit Gupta

ankitgupta@gravitasl
egal.co.in

J.P Products Vs. Jagdish Bhimraj 
Solanki

Mohit Sharma

adv.mohitsharma22
@gmail.com

Enpeecon Vs. Varun Veer Singh Ankit Gupta

ankitgupta@gravitasl
egal.co.in

Puma Se Vs. Ashok Kr. Gautam Bhasin

eludication.legal@out
look.com

Ask Automative Ltd. Vs. Ashok Kr. Pramod Kr. 
Singh

aastha@thelegist.com
PNB Vs. Ratnakar Aggarwal Pranshu 

Vashishth
pranshuvashishth@g
mail.com

Rattan Lal Aggarwal Vs. M/s Battla 
Motels P. Ltd.

Raj Kr.

advocaterajkumarg@
gmail.com

R.R Beauty World Vs. Reflection 
Agencies

Shardul 
Amarchand

i.abhay@AMSshardul
.com

SBEC Sugar Ltd. Vs. Shashank 
Crations & Anr.

Sonali Karwasra 
Joon

karwasraandassociate
s@gmail.com

Mohd. Nasir Trading Vs. M/s TLDL 
Manufacturing Co.

Dharmendra K. 
Yadav

adv.dk.yadav79@gma
il.com
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44 SH.VINOD YADAV North-West

316 Civil CS(Comm.)/886/2023 11.12.23 9968722450

advseemagupta2018

08.12.23

316 Civil CS(Comm.)/887/2023 11.12.23 9999306881 08.12.23

316 Civil CS(Comm.)/889/2023 12.12.23 995800932 06.12.23

316 Civil CS(Comm.)/890/2023 12.12.23 9999306881 09.12.23

316 Civil CS(Comm.)/891/2023 13.12.23 9990042642 09.12.23

316 Civil CS(Comm.)/892/2023 13.12.23 9076753615 11.12.23

316 Civil CS(Comm.)/893/2023 13.12.23 9999306881 11.12.23

316 Civil CS(Comm.)/895/2023 14.12.23 9810248506 12.12.23

316 Civil CS(Comm.)/896/2023 14.12.23 V.V Singh 9811180356 12.12.23

316 Civil CS(Comm.)/897/2023 16.12.23 9971773474 15.12.23

316 Civil CS(Comm.)/898/2023 18.12.23 -9810134702 15.12.23

316 Civil CS(Comm.)/900/2023 19.12.23 9811143749 14.12.23

316 Civil CS(Comm.)/901/2023 19.12.23 9810481016 13.12.23

Vikas Jain Vs. Shreya Sehgal Sanjay Kr. 
Aggarwal

Supreme Industries Ltd. Vs. 
Supreme DRIP System

Navlin Swain, 
Gautam Bhasin

eludication.legal@out
look.com

Finulent Solutions Vs. Aryan Pal Anushree 
Kapadia

anushree@hexislegal.
in

The Supreme Industries Ltd. Vs. 
Krishna Plastics

Gautam Bhasin

eludication.legal@out
look.com

Canara Bank Vs. Fariduddin Anshuman 
Srivastava 

sri.anshu83@gmail.c
om

Satish Gosain Vs. DDA Mayank Gupta

adv.guptamayank@g
mail.com

Puma Se Vs. Ashok Kr. Gautam Bhasin

eludication.legal@out
look.com

Mudit Impex (P) Ltd. Vs. Panna Lal 
Sodhi 

Rajesh Kr. 
Singla

rajeshsingla1971@gm
ail.com

M/s Shree Udyog Vs. Madhav 
Enterprises

vvsinghadv@gmail.co
m

Leayan Global P. Ltd. Vs. Avinash Kr. 
Chawla

Mohit Sharma

imvslegalip@gmai.co
m

NIF Pvt. Ltd. Vs. Pradeep Kr. Jain Anil Kr. Sahu

ALLIPCARE@GMAI
L.COM

Vardan Enterprises P. Ltd. Vs. M/s 
NS Business Manch

Fanish K. Jain

fanishkjain@gmail.co
m

Hero Invest Corp. P. Ltd. Vs.Ashok 
Kr.

Pramod Kr. 
Singh

mail@Thelegist.com
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44 SH.VINOD YADAV North-West

316 Civil CS(Comm.)/903/2023 20.12.23 9971955807 14.12.23

316 Civil CS(Comm.)/904/2023 20.12.23 9971955807 15.12.23

316 Civil CS(Comm.)/911/2023 21.12.23 9810134793 16.12.23

316 Civil CS(Comm.)/912/2023 21.12.23 9810134793 16.12.23

316 Civil CS(Comm.)/913/2023 21.12.23 9810362626 16.12.23

316 Civil CS(Comm.)/914/2023 21.12.23 9899641617 16.12.23

316 Civil CS(Comm.)/915/2023 21.12.23 9899641617 16.12.23

316 Civil CS(Comm.)/920/2023 22.12.23 9810362626 14.12.23

316 Civil CS(Comm.)/921/2023 22.12.23 9810134793 20.12.23

316 Civil CS(Comm.)/925/2023 23.12.23 9711513525 20.12.23

316 Civil CS(Comm.)/926/2023 23.12.23 R.N Singh 8076466594 15.12.23

316 Civil CS(Comm.)/927/2023 23.12.23 9312400295 22.12.23

UCO Bank Vs. Smt. Tanvi Magan Sunil Kr.

sunilkumarsimpal99
@gmail.com

UCO Bank Vs. Mrs. Kiran Goel Sunil Kr.

sunilkumarsimpal99
@gmail.com

Sachin Mangal Vs. Suman Tiwari Anil Kr. Sahu

allipcare@gmail.com
Sachin Mangal Vs. Robin Bansal Anil Kr. Sahu

allipcare@gmail.com
PNB Vs. M/s Chanda Garments A.K Shakya

akshakya01@gmail.c
om

PNB Vs. M/s Rishika Vegetable 
Centre

Jaspreet Singh

jaspreet.law@gmail.c
om

M/s Maja Health Care Division Vs. 
ECGC Ltd.

Jaspreet Singh

jaspreet.law@gmail.c
om

PNB Vs. M/s Sona Enterprises A.K Shakya

akshakya01@gmail.c
om

RSPL Ltd. Vs. Ashok Kr. (Jonh Doe) Anil Kr. Sahu

allipcare@gmail.com
M/s Naman Enterprises Vs. M/s 
Subtle Star Industries (P) Ltd. & Ors.

Paramveer 
Deswal & Harsh 
Goyal goyal.harsh345@gma

il.com
SBI Vs. Mr. Sunny Bhardwaj

advrnarayan@gmail.c
om

M/s Swastik Colors Vs. M/s 
Enigmatic Wood Work (P) Ltd.

Arun Kr. Shukla

CONNECT@SNSLEG
AL.IN
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45 NORTH 307 Civil - - - - s

-
308 Civil CS (COMM)/707/2023 02-12-2023

309 Civil CS (COMM)/708/2023 02-12-2023

310 Civil OMP (COMM)/37/2023 02-12-2023

311 Civil CS (COMM)/709/2023 04-12-2023

312 Civil CS (COMM)/710/2023 04-12-2023

313 Civil CS (COMM)/711/2023 04-12-2023

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE (COMMERCIAL) 

lezin metals Vs dacc international NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s India Trade Link Pvt Ltd Vs M/s 
Navkar Matals

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Millennium Marketing Vs Dhani 
Loans And Services Limited

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Delhi Commercial Builders 
Private Limited Vs Ajay Marwah

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Delhi Commercial Builders 
Private Limited Vs Ajay Marwah

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

State Bank of India Vs Jaigopal NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

45 NORTH

314 Civil CS (COMM)/712/2023 04-12-2023

315 Civil CS (COMM)/713/2023 04-12-2023

316 Civil CS (COMM)/717/2023 05-12-2023 PWD Vs PWD

317 Civil Execution (Comm)/386/202305-12-2023

318 Civil Execution (Comm)/385/202305-12-2023

319 Civil CS (COMM)/714/2023 05-12-2023

320 Civil CS (COMM)/715/2023 05-12-2023

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE (COMMERCIAL) 

M/ Essel Resorts Pvt Ltd Vs Kamla 
Devi

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

dsfdc Vs Pawan Kumar NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Arvind Razdan Vs M/S BLISS INNS 
PVT LTD

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Shagun Furniture Vs Vedic India 
Private Limited

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Universal Polychem India Private 
Limited Vs M/s Supreme Plastosteel

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Nihal Singh Vs PNB NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

45 NORTH

321 Civil CS (COMM)/716/2023 05-12-2023

322 Civil CS (COMM)/719/2023 06-12-2023

323 Civil CS (COMM)/718/2023 06-12-2023

324 Civil CS (COMM)/720/2023 08-12-2023

325 Civil CS (COMM)/725/2023 09-12-2023

326 Civil CS (COMM)/723/2023 09-12-2023

327 Civil CS (COMM)/722/2023 09-12-2023

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE (COMMERCIAL) 

M/s Shri Shyam Enterprises 
Through Its Proprietor Vs M/s Rocky 
Polymers Through Its Proprietor

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

shivansh steel Vs Harshita steel NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Icici Bank Ltd Vs Madhu Gupta NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Neha Bansal Vs Varun Gupta NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

CANARA BANK Vs Ritika Goel NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

PNB Vs Balaji Enterprises NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

PNB Vs Manohar Enterprises NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

45 NORTH

328 Civil CS (COMM)/721/2023 09-12-2023 PNB Vs S R Agencies

329 Civil CS (COMM)/724/2023 09-12-2023

330 Civil CS (COMM)/726/2023 09-12-2023

331 Civil Execution (Comm)/387/2023 11-12-2023

332 Civil CS (COMM)/728/2023 11-12-2023

333 Civil Execution (Comm)/389/202311-12-2023

334 Civil 11-12-2023

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE (COMMERCIAL) 

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

PNB Vs Sangam Saree NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/S SAVERA ENERGIER Vs M/S 
AISHPR GREEN ENERGY

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Madan Mohan Aggarwal Vs Star 
Metaware India Pvt Ltd

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Raj Kumar Vs Poonam NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Vardhman Infra Vs Delhi 
Development Authority

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Execution (Comm)/388/2023 Ajay Kumar Vs Ltc Commercial 
Company Pvt Ltd

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

45 NORTH

335 Civil CS (COMM)/727/2023 09-12-2023

336 Civil CS (COMM)/730/2023 12-12-2023

337 Civil 12-12-2023

338 Civil Execution (Comm)/391/2023 12-12-2023

339 Civil MISC DJ/1535/2023 12-12-2023

340 Civil CS (COMM)/729/2023 12-12-2023

341 Civil Execution (Comm)/392/202313-12-2023

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE (COMMERCIAL) 

RAMESH PAL MEHTA Vs ADANI 
WILMAR LTD

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Woodver Coatings Pvt Ltd Vs 
Furnishamore Services Llp

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Execution (Comm)/390/2023 M/S BAJAJ FINANCE LIMITED Vs 
Bhawna Kumar

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Meenu Jain Vs Pureca Laboratories 
Private Limited

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Anil Khajanchi Vs Asif Khan NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Savita Goel Vs Charan Dass Dinesh 
Kumar

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Bhawna Lamination Vs M/s Hm 
Trading Company

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

45 NORTH

342 Civil CS (COMM)/732/2023 14-12-2023

343 Civil CS (COMM)/731/2023 14-12-2023

344 Civil CS (COMM)/733/2023 14-12-2023

345 Civil CS (COMM)/736/2023 15-12-2023

346 Civil CS (COMM)/735/2023 15-12-2023

347 Civil CS (COMM)/734/2023 15-12-2023

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE (COMMERCIAL) 

San Polymers Vs K B Polychem NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Sunita Jain Vs Gola packers NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Yogesh Jain Vs Gola packers NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Techno Prime Rmc Pvt Ltd Vs Ravi 
Bhushan

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Krishan Nand Gupta Vs Indiana Led 
Lighting Llp

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL NOT MENTIONED 

AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Krishan Nand Gupta Vs Mintudas 
Kameshwer Gupta

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

45 NORTH

348 Civil CS (COMM)/742/2023 16-12-2023

349 Civil CS (COMM)/740/2023 16-12-2023

350 Civil CS (COMM)/739/2023 16-12-2023

351 Civil CS (COMM)/738/2023 16-12-2023

352 Civil CS (COMM)/737/2023 16-12-2023

353 Civil CS (COMM)/741/2023 16-12-2023

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE (COMMERCIAL) 

Care Formulation Labs Pvt Ltd Vs 
Taparia Pharma Through Proprietor 
Satya Narain Taparia

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Mahinder Kumar Vs Punjab National 
Bank

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

State Bank Of India Vs Sukh Pal NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

M/s Delhi Commercial Builders 
Private Limited Vs Subhash Chand

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Care Health Insurance Ltd Vs Rupa 
Rani

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

State Bank Of India Vs Anil Kumar 
Mandal

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

45 NORTH

354 Civil CS (COMM)/743/2023 18-12-2023

355 Civil CS (COMM)/744/2023 18-12-2023

356 Civil Execution (Comm)/393/202318-12-2023

357 Civil CS (COMM)/745/2023 18-12-2023

358 Civil CS (COMM)/749/2023 19-12-2023

359 Civil CS (COMM)/747/2023 19-12-2023

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE (COMMERCIAL) 

Rexan Appliances Private Limited Vs 
Tirhut Electricals

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Rexan Appliances Private Limited Vs 
Bikaner Electronics

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Napin Impex Limited Vs M/s 
Bhawani Footwear And Ors

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Nikhil Gupta Vs Pawan Kumar Soni NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Punjab National Bank Vs Manoj 
Kumar

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

Punjab National Bank Vs Monica 
Magotra

NOT 
MENTIONED 
AS SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL

NOT 
MENTIONED AS 
SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT MENTIONED 
AS SINGLE PAGE IS 
RECIEVED 
THROUGH MAIL

NOT 
MENTIONE
D AS 
SINGLE 
PAGE IS 
RECIEVED 
THROUGH 
MAIL



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

46 South-West 603 Commercial Suit CS COMM. 539/2023 04/12/2023 SOURAV GOEL 9810382865 01.12.2023

603 Commercial Suit CS COMM. 541/2023 05/12/2023 AMAN OBEROI 9811740707 22/11/2023

603 Commercial Suit CS COMM. 542/2023 05/12/2023 AMAN OBEROI 9811740707 22/11/2023

603 Commercial Suit CS COMM. 543/2023 02/12/2023 9873245548 02/12/2023

603 Commercial Suit CS COMM. 544/2023 06/12/23 9873245548 01/12/2023

603 Commercial Suit CS COMM. 551/2023 12/12/23 ROHIT VERMA 8447111615 30/11/23

603 Commercial Suit CS COMM. 558/2023 18/12/23 9810326486 15/12/23

603 Commercial Suit CS COMM. 557/2023 18/12/23 DEEPA GUPTA 9312292558 14/12/23

603 Commercial Suit CS COMM. 560/2023 20/12/23 9810076766 25/11/23

603 ARBITRATION U/S 34 OMP COMM. 63/2023 01/12/23 9811125857 24/11/23

603 ARBITRATION U/S 9 OMP (I) COMM. 118/2023 08/12/23 7827403519 02/12/23

603 ARBITRATION U/S 9 OMP(I) COMM. 119/2023 19/12/23 8587809030 15/12/2023

603 MISC. CASES MISC/DJ/ADJ/654/2023 01/12/23 9871158578 04/12/23

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

SANJEEV KUMAR VS SHANTA 
DEVI

guptaadvocates@gma
il.com

SANKALP FIN SEC. PVT. LTD. VS 
SUMAN BALA

OBEROIAMAN.ADC
@GMAIL.COM

SANKALP FIN SEC. PVT. LTD. VS  
JYOTI

OBEROIAMAN.ADC
@GMAIL.COM

CANARA BANK VS M/S VANSH 
GUPTA TENT

SUMIT 
VIRMANI

virmanilawco@gmail.
com

CANARA BANK VS M/S NISHIKA 
INFRA

SUMIT 
VIRMANI

virmanilawco@gmail.
com

V2 RETAIL LTD VS M/S W S 
AGENCY

advrohitverma@gmai
l.com

ASHOK KUMAR VS VISHAL 
PREMCHAND 

MANKIT 
SINGH 
CHAUHAN georgianslawoffice@g

mail.com
BANK OF BARODA VS NITIN 
ARORA

advocatedeepa.gupta
@gmail.com

ICICI BANK VS GAGANDEEP 
SINGH

BABBAR & 
ASSOCIATES

babbarandassociatesi
cici@gmail.com

SPARTAN SPORTS INDUSTIRES VS 
RIVERIA FRIEGHT

MURARI 
TIWARI

muraritiwariandassoc
iates@gmail.com

M/S LEASE PLAN INDIA VS M/S 
RUDRAKASH 

AKHILESH 
PRADHAN

AKHILESH.PRADHA
N@YAHOO.COM

NIKHIL SANCHAR VS FRIENDS 
HOSPITALITY

SIDDHARTH 
SANCHAR

siddharthwork24@g
mail.com

UNION BANK OF INDIA VS 
DEVINDER PRAKASH

RAKHI 
BUDHIRAJA

budhirajalawyers@g
mail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

46 South-West

603 MISC. CASES MISC/DJ/ADJ/655/2023 01/12/23 9871158578 04/12/23

603 MISC. CASES MISC/DJ/ADJ/658/2023 01/12/23 9540730731 05/12/23

603 MISC. CASES MISC/DJ/ADJ/664/2023 06/12/23 RAM NIWAS 9560026079 07/12/23

603 MISC. CASES MISC/DJ/ADJ/665/2023 06/12/23 CANARA BANK VS RAM KISHAN RAM NIWAS 9560026079 07/12/23

603 MISC. CASES MISC/DJ/ADJ/690/2023 20/12/23 9654933851 21/12/2023

603 MISC. CASES MISC/DJ/ADJ/669/2023 08/12/23 S.B. SHARMA 9313740656 09/12/23

603 EXECUTION PETITION EX. COMM. 524/2023 02/12/23 9310707170 30/11/2023

603 EXECUTION PETITION EX. COMM. 525/2023 02/12/23 KARTIK JAIN 8368060074 01/12/23

603 EXECUTION PETITION EX. COMM. 526/2023 05/12/23 9873245548 05/12/23

603 EXECUTION PETITION EX. COMM. 530/2023 11/12/23 9891813021 07/12/23

603 EXECUTION PETITION EX. COMM. 532/2023 18/12/23 VIPIN KUMAR 8285822511 07/12/23

603 EXECUTION PETITION EX. COMM. 536/2023 19/12/23 9868584083 03/12/23

603 EXECUTION PETITION EX. COMM. 539/2023 22/12/23 S.P. RANA 9953455007 04/12/23

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT-01

UNION BANK OF INDIA VS 
MAHINDER PRAKASH VIJAY

RAKHI 
BUDHIRAJA

budhirajalawyers@g
mail.com

DILIP RAWAL VS MOTHERS 
PRIDE

TARUN 
NARANG

tarunnarang@outloo
k.com

CANARA BANK VS M/S SHIV 
SHAKTI AYURVEDIC

ramniwasadv.471@g
mail.com

ramniwasadv.471@g
mail.com

AMARJEET SINGH VS SHRIRAM 
GENERAL INSURANCE

S.P.S. 
CHAUHAN

satyapalch@yahoo.co
.in

CANARA BANK VS M/S MURTI 
TRADERS

GAHLOT.YASH@GM
AIL.COM

SIRI IN FIN LEASE PVT. LTD. VS 
DIN DAYAL AGGARWAL

RAKESH 
KUMAR

INFO@DSNLEGAL.C
OM

SHREE JEE ENTERPRISES VS 
MAGNUM FIRE PROTECTION

advoctekartik98@gm
ail.com

CANARA BANK VS DEVKI 
INTERNATIONAL

SUMIT 
VIRMANI

virmanilawco@gmail.
com

APECO INFRASTRUCTURE INDIA 
VS CONTRACTUM INTEGRAL 
SOLUTIONS

DEVVRAT 
RAANA

ipdevrana@gmail.co
m

M/S HEMODIAZ LIFE SCIENCE VS 
M/S DIAGNOSTIC PETITION

advipinkumar1992@
gmail.com

DELHI SC/ST/OBC MINORITIES & 
HANDICAPPED FINANCIAL VS 
RAKESH KUMAR

MITHLESH 
KUMAR JHA

mithleshjhaadv@gma
il.com

M/S KISETSU SAISON FINANCE 
VS M/S RANGRITI APPARELS

sprana2013.sr@gmail
.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

47 South-West 613 Commercial Suit CS (COMM)/545/2023 07-12-2023 8097520566 29-11-2023

613 Commercial Suit CS (COMM)/546/2023 07-12-2023 8958359110 05-12-2023

613 Arbitration OMP (I)(COMM.)/117/2023 09-12-2023 7827403519 07-12-2023

613 Commercial Execution 07-12-2023 9990416778 02-12-2023

613 Commercial Suit CS (COMM)/549/2023 09-12-2023 9910721966 07-12-2023

613 Commercial Execution 11-12-2023 9953064640 09-12-2023

613 Commercial Suit CS (COMM)/550/2023 13-12-2023 9999993833 09-12-2023

613 Commercial Suit CS (COMM)/554/2023 14-12-2023 9310934697 13-12-2023

613 OMP (COMM.)/64/2023 13-12-2023 9560885776 13-12-2023

613 Commercial Execution 22-12-2023 8588853481 09-12-2023

613 Commercial Suit CS (COMM)/563/2023 22-12-2023 9711900673 20-12-2023

613 Commercial Suit CS (COMM)/564/2023 22-12-2023 8448153084 19-12-2023

613 Commercial Suit CS (COMM)/565/2023 22-12-2023 Sh. AJIT SINGH8588836030 09-12-2023

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL 
COURT-02/SH. 
VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT.

Ms Kerry Indev Logistics Private Ltd 
Vs Nuberg Engineering Limited

Sh. Vineet 
Jindal

mohit.sahni@kerryin
dev.com

M/s S And S Enterprises Vs M/s The 
Shoe Factory

Ms. CHERRY 
GUPTA

asimnaeemadv@gm
ail.com

M/s Lease Plan India Private 
Limited/M/s Fast Track Services

Sh. Akhilesh 
Pradhan

akhilesh.pradhan@y
ahoo.com

Execution 
(Comm.)/528/2023

Sushil Kumar/B K Choudhary Sh. SURENDRA 
KUMAR

surendrachaudhary8 
8@gmai I .com

INDIAN OVERSEAS BANK Vs D S 
KHARB  CONSTRUCTION CO.

Ms. RUPAM 
KUMARI

rka.advocates@gmail.
com

Execution 
(Comm.)/529/2023

Banaras  Manufacturers Pvt Ltd Vs 
Max Electronics

Sh. RAJESH 
KHA WARE 

tlas.partners@gmail.c
om

Shakul Tyagi/Sky One Airlines Pvt 
Ltd

Sh. Surender 
Kumar Tyagi

surendersuparn@gm
ail.com

Indolog Logistics Pvt Ltd/Kanchan 
Vanijya Pvt Ltd

Sh. Sandeep 
Kumar Karn

ADVSANDEEPKKAR
N@GMAIL.COM

Arbitraton Rekha Sharma/M/s Riviera Frieght 
Industries System Pvt. Ltd.

Sh. MR.  
MURARI 
TIWARL advocatepayal2004@

gmail.com 
Execution 
(Comm.)/540/2023

Nitika Kaur Vs Amit Jain Sh. 
DEEPAKKUMA
R deepakpanchaladv@g

mail.com
Punjab National Bank Vs Yash 
Motors

Sh. VED 
PRAKASH

advocateprakashved
@gmail.com

Nitin Agrawal Vs Harinath Naga 
Annavarapu

Sh. BHAGWAT 
PRASAD

bpagarwal57@gmail.c
om

Millenium Experts Pvt Ltd Vs M/s 
Premier Plasmotec Pvt Ltd

singhandassocs@gma
il.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

47 South-West

613 Commercial Suit CS (COMM)/562/2023 21-12-2023 9891481478 13-12-2023

613 Commercial Suit CS (COMM)/561/2023 20-12-2023 9310858555 14-12-2023

613 Commercial Suit CS (COMM)/556/2023 16-12-2023 9211416851 16-12-2023

613 Commercial Suit CS (COMM)/545/2023 07-12-2023 8097520566 29-11-2023

613 Commercial Suit CS (COMM)/546/2023 07-12-2023 8958359110 05-12-2023

613 Arbitration OMP (I)(COMM.)/117/2023 09-12-2023 7827403519 07-12-2023

613 Commercial Execution 07-12-2023 9990416778 02-12-2023

613 Commercial Suit CS (COMM)/549/2023 09-12-2023 9910721966 07-12-2023

613 Commercial Execution 11-12-2023 9953064640 09-12-2023

613 Commercial Suit CS (COMM)/550/2023 13-12-2023 9999993833 09-12-2023

613 Commercial Suit CS (COMM)/554/2023 14-12-2023 9310934697 13-12-2023

613 OMP (COMM.)/64/2023 13-12-2023 9560885776 13-12-2023

613 Commercial Execution 22-12-2023 8588853481 09-12-2023

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL 
COURT-02/SH. 
VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT.

Voestalpine Bohler Welding India 
Technology Private Limited Vs M/s 
Sidhi Vinayak Enterprises

Sh. Sunil Ojha

sunilkojha.adv@gmai
l.com

M/s Blt Logistics Pvt Ltd Vs M/s 
Supermax Personal Care Pvt Ltd

Sh. Abhinav  
Bhatia

info@bltpackers.com
Shyam Kumar Vs Sachin Kumar Sh. rinendra 

kumar

satjuris@gmail.com
Ms Kerry Indev Logistics Private Ltd 
Vs Nuberg Engineering Limited

Sh. Vineet 
Jindal

mohit.sahni@kerryin
dev.com

M/s S And S Enterprises Vs M/s The 
Shoe Factory

Ms. CHERRY 
GUPTA

asimnaeemadv@gm
ail.com

M/s Lease Plan India Private 
Limited/M/s Fast Track Services

Sh. Akhilesh 
Pradhan

akhilesh.pradhan@y
ahoo.com

Execution 
(Comm.)/528/2023

Sushil Kumar/B K Choudhary Sh. SURENDRA 
KUMAR

surendrachaudhary8 
8@gmai I .com

INDIAN OVERSEAS BANK Vs D S 
KHARB  CONSTRUCTION CO.

Ms. RUPAM 
KUMARI

rka.advocates@gmail.
com

Execution 
(Comm.)/529/2023

Banaras  Manufacturers Pvt Ltd Vs 
Max Electronics

Sh. RAJESH 
KHA WARE 

tlas.partners@gmail.c
om

Shakul Tyagi/Sky One Airlines Pvt 
Ltd

Sh. Surender 
Kumar Tyagi

surendersuparn@gm
ail.com

Indolog Logistics Pvt Ltd/Kanchan 
Vanijya Pvt Ltd

Sh. Sandeep 
Kumar Karn

ADVSANDEEPKKAR
N@GMAIL.COM

Arbitraton Rekha Sharma/M/s Riviera Frieght 
Industries System Pvt. Ltd.

Sh. MR.  
MURARI 
TIWARL advocatepayal2004@

gmail.com 
Execution 
(Comm.)/540/2023

Nitika Kaur Vs Amit Jain Sh. 
DEEPAKKUMA
R deepakpanchaladv@g

mail.com



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

47 South-West

613 Commercial Suit CS (COMM)/563/2023 22-12-2023 9711900673 20-12-2023

613 Commercial Suit CS (COMM)/564/2023 22-12-2023 8448153084 19-12-2023

613 Commercial Suit CS (COMM)/565/2023 22-12-2023 Sh. AJIT SINGH8588836030 09-12-2023

613 Commercial Suit CS (COMM)/562/2023 21-12-2023 9891481478 13-12-2023

613 Commercial Suit CS (COMM)/561/2023 20-12-2023 9310858555 14-12-2023

613 Commercial Suit CS (COMM)/556/2023 16-12-2023 9211416851 16-12-2023

48 South-West 614 Commercial Suit CS(Comm)/538/2023 02.12.2023 9999551989 01.12.2023

614 Commercial Suit CS(Comm)/540/2023 04.12.2023 KV GOPI 8076227866 02.12.2023

614 Commercial Suit MISC/DJ/ADJ/661/2023 04.12.2023 JATIN BHATIA 9990259571 28.11.2023

614 Commercial Suit CS(Comm)/547/2023 07.12.2023 9910721966

-

01.11.2023

614 Commercial Suit CS(Comm)/548/2023 08.12.2023 950887751 04.12.2023

614 Commercial Suit CS(Comm)/552/2023 13.12.2023 9910040471 09.12.2023

614 Commercial Suit CS(Comm)/553/2023 14.12.2023 9999626126 20.11.2023

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL 
COURT-02/SH. 
VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT.

Punjab National Bank Vs Yash 
Motors

Sh. VED 
PRAKASH

advocateprakashved
@gmail.com

Nitin Agrawal Vs Harinath Naga 
Annavarapu

Sh. BHAGWAT 
PRASAD

bpagarwal57@gmail.c
om

Millenium Experts Pvt Ltd Vs M/s 
Premier Plasmotec Pvt Ltd

singhandassocs@gma
il.com

Voestalpine Bohler Welding India 
Technology Private Limited Vs M/s 
Sidhi Vinayak Enterprises

Sh. Sunil Ojha

sunilkojha.adv@gmai
l.com

M/s Blt Logistics Pvt Ltd Vs M/s 
Supermax Personal Care Pvt Ltd

Sh. Abhinav  
Bhatia

info@bltpackers.com
Shyam Kumar Vs Sachin Kumar Sh. rinendra 

kumar

satjuris@gmail.com
SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03/SH. AMIT 
BANSAL, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-03

AASTHA ENTERPRISES V/S 
UBIQUITOUS PHARMACEUTICAL 
PVT. LTD.

ABHINAV 
BHATIA

ADVABHINAVBHAT
AI@GMAIL.COM

BIJU JOSEPH ALIAS BIJU V/S 
KNIT CRAFT INTERNATIONAL 
PVT. LTD. ADVOCATEKV 

GOPE@GMAIL.COM
ANKUSH BANSAL V/S REALCOM 
TECHNOLOGY PVT. LTD.

BHATIAJATIN1331@
GMAIL.COM

INDIAN OVERSEAS BANK V/S 
NOOR AHMAD

RUPAM 
KUMARI

VIKAS KUMAR V/S CARRY FOOD 
INDIA PVT. LTD.

RAJ KUMAR 
TANTI

RAJKUMARTANTI19
62@GMAIL.COM

VIP INDUSTRIES V/S NYSAA 
RETAIL PVT. LTD.

KOHLI & Sobti

kohlisobti@gmail.co
m

UNION BANK OF INDIA V/S ANUJ 
AGGARWAL

KESHAV 
KUMAR

KESHAV.ADV1@GM
AIL.COM



Court District Court Room Case Type Case Number Advocate Advocate email idS.No Date of 
Registration

Petitioner Name VS Respondent 
Name

Advocate Mobile 
Number

Date of e-
filing

48 South-West

614 Commercial Suit CS(Comm)/555/2023 15.12.2023 BHARAT GARG 9711979113 15.12.2023

614 Commercial Suit CS(Comm)/559/2023 19.12.2023 VINAY GARG 9015623262 16.12.2023

614 Commercial Suit OMP COMM-65/2023 21.12.2023 9899834055 20.12.2023

614 Execution Commercial EX. (COMM) 531/2023 11.12.2023 ICICI BANK LTD. V/S SAROJ BALA 08.12.2023

614 Execution Commercial EX. (COMM) 533/2023 18.12.2023 9971133684 14.12.2023

614 Execution Commercial EX. (COMM) 535/2023 18.12.2023 VIPIN KUMAR 8285822511 08.12.2023

614 Execution Commercial EX. (COMM) 534/2023 18.12.2023 9810271839 28.11.2023

614 Execution Commercial EX. (COMM) 5271/2023 05.12.2023 9873245548 28.11.2023

614 Execution Commercial EX. (COMM/537/2023 20.12.2023 9811194067 13.12.2023

49 South-West 6115 NIL

Total 1108

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL 
COURT-03/SH. AMIT 
BANSAL, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-03

BEETECH ENTERPISES V/S 
TANGENT INT BCOM PVT LTD.

BHARATGARG.LKA
NDBG@GMAIL.COM

SHYAM SUNDER GARG V/S MS. 
KARAN SINGHAL

AASHA HOSTELS PVT. LTD. V/S 
MANJU GOEL

ANUNAYA 
MEHTA

ANUNAYA.MEHTA
@GMAIL.COM

AMRENDRA 
KUMAR

9871040589,9999
243349

INDOLEXLAW@GM
AIL.COM

ATA FREIGHT LINE INDIA PVT. 
LTD. V/S DZIRE FREIGHT 
SOLUTIONS PVT LTD.

DIPESH 
SHARMA

OFFICE.WITTONSE
@GMAIL.COM

HEMODIAZ LIFE SCIENCES PVT. 
LTD. V/S YASH ENTERPRISES

ADVIPINKUMAR199
2@GMAIL.COM

DEVENDER KUMAR V/S VIKRAM 
SINGH DOGRA

VIPUL 
SRIVASTAV VSKVCONSULTANT

SLEGAL@GMAIL.CO
M

CANARA BANK V/S KRISHAN 
DUTT

SUMIT 
VIRMANI

SUMIT.VIMANI2@G
MAIL.COM

Pioneer Wire PVT Ltd Vs MF Bumi 
Geotech Pvt Ltd

DINESH 
YADAV

ADVDINESH82@G
MAIL.COM

SH. RAKESH 
PANDIT, DISTRICT 
JUDGE, 
COMMERCIAL 
COURT-03


	Form-1

